
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE
HONOURABLE MR. JUSTICE ARUP KUMAR GOSWAMI

COURT NO: 1
[DIVISION BENCH - I

THIS BENCH WILL TAKE UP HEARING LIST
DATED 03-01-2019 TO 01-03-2019, (RELATING
TO DIVISION BENCH - I) ALONG WITH THE
FOLLOWING MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 PIL/63/2018 SILCHAR TRUCK OWNERS ASSOCIATION
SOCIETY AND ANR
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. U DUTTA
MR. A B T HAQUE

GA, ASSAM

2
WITH
PIL/53/2017 TAHER AHMED CHOUDHURY

            Versus
THE UNION OF INDIA and 6 ORS.

MR. A Y CHOUDHURY
MR. N H LASKAR
MR. U K NAIR

GA, ASSAM
MR. Y DOLOI (R 6)
SC, NHAI
MR. S K MEDHI (R 5)
ASSTT.S.G.I.
MR P KUMAR

3 PIL/9/2019 DILIP KUMAR SARMA
            Versus
THE STATE OF ASSAM AND 12 ORS.

MR. I CHOUDHURY
MR. P BAYAN

GA, ASSAM
SC, AIDC
SC, WATER RESOURCE

4 WP(C)/783/2019
CAVT. NO.0016/2019
FIXED

MRIDUL GOGOI
            Versus
ALLAHABAD BANK AND ANR.

MR. A K SHARMA MR. S CHANDA (FOR
CAVEATOR)

5 WP(C)/861/2019 SURAJ CHETIA AND ANR.
            Versus
ALLAHABAD BANK AND 3 ORS.

MR. M K CHOUDHURY
MS N NATH
MR. M DUTTA

ADMISSION

6 PIL/62/2018 AVINASH BARO AND 3 ORS.
            Versus
THE UNION OF INDIA AND 8 ORS

DR. A SARAF
MR. A GOYAL

MR B CHOUDHURY (R9)
MR. A SARMA (R9)
R SARMAH (R8)
MR. K KALITA (R9)
MR. S CHOWDHURY (R9)
ASSTT.S.G.I.

7 WA/131/2018 THE STATE OF ASSAM AND ANR
            Versus
MRS. USHA RANI GOSWAMI and 5 ORS,

MR. D SAIKIA
MR. N SHARMA
MR.D SAIKIA
MS. P CHAKRABORTY

MR. I CHOWDHURY (R1-
R6)
MR. R M DEKA (R1-R6)
MR. S BISWAKARMA (R1-
R6)
MS G DAS (R1-R6)
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WITH
I.A.(Civil)/1673/2018
in WA/131/2018

THE STATE OF ASSAM AND ANR
            Versus
MRS. USHA RANI GOSWAMI and 5 ORS,

MR. D SAIKIA
MR. N SHARMA
MR.D SAIKIA
MS. P CHAKRABORTY

8 WA/216/2018 UNION OF INDIA AND 3 ORS
            Versus
SARAN NARZARY

MR. S C KEYAL
ASSTT.S.G.I.

MS. S E AHMED
MR. D R GOGOI

9 WA/241/2018 SYED NAJIRUL HUSSAIN
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. P MAHANTA
MS. P SAHARIA

SC, HIGHER EDU
MS. A KAPINJAL (R4)
MR. S HAZARIKA (R4)
MR. U K NAIR (R4)

10 WA/251/2018 DR. ANIL KUMAR SAIKIA
            Versus
THE STATE OF ASSAM AND 8 ORS

MS. P BORAH
MR. S BORTHAKUR
SC, U G C

GA, ASSAM, SC,HIGHER
EDUCATION, SC, UGC.
SC, DIB. UNIVERSITY

11 WA/264/2018 THE UNION OF INDIA AND 5 ORS
            Versus
SUNNI LAL SS

MR. S C KEYAL
ASSTT.S.G.I.

MR. U K NAIR
MR. A CHETRY
MR. M P SARMA

WITH
I.A.(Civil)/413/2019
in WA/264/2018

THE UNION OF INDIA AND 4 ORS
            Versus
SUNNI LAL SS AND ANR

MR. S C KEYAL MR. U K NAIR

12 WA/285/2018 SMTI KALPANA BARUAH
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. S K BARKATAKI
MR. D K NATH
MS. B SHARMA

SC, SEC. EDU.
MR. B GOGOI
SC, FINANCE DEPTT.

13 WA/30/2019 SMTI MOMTAZ BEGUM
            Versus
SMTI MOUSUMI MAZUMDAR AND 7 ORS

MR. N BORAH
MR. J PATOWARY
MR. H MAZUMDER

SC, EDU
SC, SSA

14 WA/34/2019 MD SOFIKUL HAQUE
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. H DAS
MS. L ISLAM
MR. N ISLAM

SC, SEC. EDU.

ORDERS

15 PIL/48/2018 TAPOBRAT CHHETRI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR S DEY
MS. D GHOSH
MS. N DEKA

SC, NHM
SC, HEALTH

16
WITH
PIL/38/2017 TAPOBRAT CHHETRI

            Versus
THE STATE OF ASSAM and 4 ORS.

MS.D GHOSH
MS.N DEKA

SC, HEALTH
ASSTT.S.G.I.

17
WITH
PIL/17/2018 TAPOBRAT CHHETRI

            Versus
THE UNION OF INDIA AND 5 ORS.

MS. Y SHAIZA
MS. D GHOSH
MS. N DEKA

SC, N.H.M
ASSTT.S.G.I.
SC, HEALTH

18
WITH
PIL/32/2018 TAPOBRAT CHHETRI

            Versus
THE UNION OF INDIA AND 6 ORS.

MS. Y SHAIZA
MS. D GHOSH
MS N DEKA

SC, NHM
ASSTT.S.G.I.
SC, HEALTH

19 PIL/67/2018 FLOOD EROSION RESISTANCE
STRUGGLE FORUM AND 7 ORS
            Versus
THE UNION OF INDIA AND 6 ORS

MR. S BORTHAKUR
MR. V RAJKHOWA
MR. D GOGOI

GA, ASSAM
ASSTT.S.G.I.
SC, WATER RESOURCE

20 WP(Crl)(Suo Moto)/2/2019 X X X
            Versus
IN RE - THE STATE OF ASSAM AND 2
ORS.

MR S S DEY
SC, GHC

21 Review.Pet./22/2019
WP(C)/7628/2017 (D/O)

SANKAR CHARAN MANDAL
            Versus
BHARAT SANCHAR NIGAM LTD. AND 2
ORS.

MR A DASGUPTA
MS. B DAS
MR. B DAS
MR. R SARKAR

MR. B C PATHAK
SC, BSNL

22 I.A.(Civil)/478/2019
in WA/12830/2018

MRS TARULATA DEVI AND 9 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. O P BHATI
MR. T C DAS
MR. P SARMA
MS. M K GOGOI

SC, ELEM. EDU

WITH
WA/12830/2018
(Filing Number)

MRS TARULATA DEVI AND 9 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE N. KOTISWAR SINGH
COURT NO: 3

[CIVIL BENCH - III

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - III) FROM ITEM NOS. 1 TO 60 ALONG WITH
THE FOLLOWING MATTERS]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 WP(C)/7229/2018
FIXED

HIMASHRI MEDHI
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. R R KAUSHIK
MR. K D SARMA
MS. U GOSWAMI

MR M R ADHIKARI (GA,
ASSAM)

2 WP(C)/8658/2018
FIXED

THE STATE TRANSPORT WORKERS
ASSOCIATION
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR G UZIR
MR. S M BARUAH
MR. S BORDOLOI

GA, ASSAM
SC, A S T C

3 WP(C)/34/2019
FIXED

AZIR ALI AHMED
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. K SINGHA
MR D GOGOI
MR. P BARUAH

SC, A S T C
SC, TRANSPORT

4 WP(C)/39/2019
FIXED

ASHOK KR. DEY
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

SC, TRANSPORT
SC, A S T C

5
WITH
WP(C)/7121/2018 PALLAVESWAR GOSWAMI

            Versus
THE STATE OF ASSAM AND 4 ORS.

MS P BARUAH
MR. D GOGOI
MR. K SINGHA

MRS. U BARUAH
MR. B GOGOI
SC, TRANSPORT
SC, A S T C
SC, FINANCE DEPTT.

6
WITH
WP(C)/7878/2018 SABER ALI

            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. D GOGOI
MR. K SINGHA
MRS. P BARUAH

SC, TRANSPORT
SC, FINANCE DEPTT.
SC, A S T C

7
WITH
WP(C)/7939/2018 ROHINI KUMAR RAJBONGSHI

            Versus
THE STATE OF ASSAM AND 4 ORS

MS P BARUAH
MR. D GOGOI
MR. K SINGHA

MRS. U BARUAH
MR. Y DOLOI
MR. B GOGOI
SC, TRANSPORT
SC, FINANCE
SC, A S T C

8
WITH
WP(C)/8160/2018 DHANESWAR DAS

            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

SC, FINANCE DEPTT.
SC, A S T C

9
WITH
WP(C)/8171/2018 UDAY SANKAR BASUMATARY

            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

SC, FINANCE DEPTT.
SC, A S T C
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10
WITH
WP(C)/8183/2018 PRAFULLA SARMAH

            Versus
THE STATE OF ASSAM AND 3 ORS

MR. R C DAS
MR P BURAGOHAIN
MR S C DAS

SC, FINANCE
SC, A S T C

11
WITH
WP(C)/8321/2018 ANIL KAKATI

            Versus
THE STATE OF ASSAM AND 4 ORS

MR. K SINGHA
MR D GOGOI
MS P BORUAH

MRS. U BARUAH
MR. Y DOLOI
SC, A S T C
SC, TRANSPORT

12
WITH
WP(C)/8340/2018 REBA KANTA DEKA

            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. K SINGHA
MRS. P BARUAH

MRS. U BARUAH
MR. Y DOLOI
SC, A S T C
SC, TRANSPORT

13
WITH
WP(C)/8519/2018 MADHAB CHANDRA BARUA

            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. K SINGHA
MRS. P BARUAH

MRS. U BARUAH
MR. Y DOLOI
MR. B GOGOI
SC, A S T C
SC, FINANCE DEPTT.
SC, TRANSPORT

14
WITH
WP(C)/8775/2018 HEM CHANDRA BARMAN

            Versus
THE STATE OF ASSAM AND 3 ORS

MS. P BHATTACHARYA
MR. A BORUA

SC, TRANSPORT
SC, A S T C
SC, FINANCE

15
WITH
WP(C)/8787/2018 BIBHUTI BHUSAN SARMA

            Versus
THE STATE OF ASSAM AND 3 ORS

MS. P BHATTACHARYA
MR. A BARUAH

SC, TRANSPORT
SC, A S T C
SC, FINANCE

16
WITH
WP(C)/8854/2018 DIGAMBAR DAS

            Versus
THE STATE OF ASSAM AND 3 ORS.

MS. P BHATTACHARYA
MR. A BORUA

SC, TRANSPORT
SC, A S T C
SC, FINANCE

17 WP(C)/75/2019
FIXED

BHUPENDRA NATH BAISHYA
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

SC, TRANSPORT
SC, A S T C

18 WP(C)/97/2019
FIXED

SHEKHAR ENGTI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. J I BORBHUIYA
MR. L MOHAN
MRS. K H CHOUDHURY

GA, ASSAM
SC, N C HILLS

19
WITH
WP(C)/7241/2018 SHEKHAR IENGTI

            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. J I BORBHUIYA
MR. L MOHAN
MS F BEGUM
MRS. K H CHOUDHURY
MR. R ALI

GA, ASSAM
MR. B PRASAD (R6)
MR D KALITA (R6)
SC, N C HILLS

20 WP(C)/174/2019
FIXED

PHUKAN CHANDRA DEKA
            Versus
THE STATE OF ASSAM AND 3 ORS.

MRS. K BARPUZARI
MR. A CHAMUAH
MR. S D ROY
MR. C P SHARMA

GA, ASSAM
SC, IRRIGATION

21 WP(C)/393/2019 MANANJOY NARZARY
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. K BORUAH
MR. P BORDOLOI
MR. M ALOM

GA, ASSAM
SC, EXCISE DEPTT.
SC, BTC

22 WP(C)/509/2019 JATIN CH. DAS AND ANR.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. B C DAS
MR. S H RAHMAN
MR. D A KAIYUM
MR E HUSSAIN

GA, ASSAM
SC, HEALTH
SC, FINANCE

23 WP(C)/586/2019
FIXED

PRADIP KUMAR KAKATI
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

24 WP(C)/601/2019
FIXED

SARBESWAR DAS
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. P J PHUKAN
MR H BARUAH

SC, IRRIGATION
SC, BTC

25 WP(C)/609/2019
FIXED

MOHAN DUTTA
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C
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26 WP(C)/617/2019
FIXED

TIKESWAR DEORI
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

27 WP(C)/619/2019
FIXED

SAIFUR RAHMAN
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

28 WP(C)/625/2019
FIXED

SAMIR ROY
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

29 WP(C)/627/2019
FIXED

PUNESWAR CHETIA
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

30 WP(C)/629/2019
FIXED

NURUL HAQUE
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

31 WP(C)/630/2019
FIXED

PRAFULLA SAIKIA
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

32 WP(C)/631/2019
FIXED

PRAKASH SAIKIA
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

33 WP(C)/633/2019
FIXED

ANISUL HAQUE
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

34 WP(C)/634/2019
FIXED

JOGEN GOHAIN
            Versus
THE ASSAM STATE TRANSPORT
CORPORATION AND 5 ORS.

MR. M DAS
MS. N KAKOTY

SC, A S T C

35 WP(C)/661/2019
FIXED

MUSTAFA ZAMAN ABBAS
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. B C DAS
MR. D A KAIYUM
MR. N UDDIN
MR. M ISLAM

GA, ASSAM
MR. K BHATTACHARJEE
SC, A S A M B

36 WP(C)/733/2019
FIXED

GOPESH RANJAN CHAKRABORTY
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. L R MAZUMDER
MD. I HUSSAIN

GA, ASSAM
SC, AG
SC, WATER RESOURCE

ORDER (STAY VACATING)

37 I.A.(Civil)/2451/2018
FIXED
in WP(C)/1094/2018

SMT. REHENA BEGUM
            Versus
MD. MONIRUL HASAN AND 2 ORS

MR. N N KARMAKAR
MR. M RAHMAN
MS. S S ALI

MR. K KALITA
MR. A JAHID

WITH
WP(C)/1094/2018 MONIRUL HASAN

            Versus
THE STATE OF ASSAM AND 2 ORS.

MR S N SARMA SENIOR
ADVOCATE
MR. K KALITA
MR. A JAHID

GA, ASSAM

ORDER NO STEPS

38 WP(C)/1204/2016 APURBA KUMAR DUTTA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.A CHETRY
MS W YHOSHII
MS.N SHYAMAL
MR.M P SARMA
MR.U K NAIR

GA, ASSAM

ADMISSION
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39 WP(C)/644/2016
FIXED

ASSAM FINANCIAL COPORATION
            Versus
THE UNION OF INDIA and 5 ORS

MR.R THAKURIA
MR.L P SHARMA

MR.P K BARUAH(R-3)
MR.A SAHAD(R-3)
C.G.C.
MR.S BARUAH(R-4)
MR.D BARUAH(R-4)
MR.J B SAIKIA(R-3)
MR.M PHUKAN(R-1&2)
MR.D HALOI(R-3)
SC, FINANCE
ASSTT.S.G.I.

40 WP(C)/2002/2016
FIXED

PANKAJ KANTI DEY and 5 ORS.
            Versus
THE STATE OF ASSAM AND 18 ORS

MS.B SARMA GA, ASSAM
MR.B J TALUKDAR

41 WP(C)/3490/2016
FIXED

MUKTASHREE HIGH SCHOOL and ANR.
            Versus
THE UNION OF INDIA and 4 ORS

MR.A DASGUPTA
MS.B DAS
MR.S CHAKRABARTY

MR.P K ROY(R-2-5)
C.G.C.
MR.M DUTTA(R-2-5)
MR.A CHAKRABORTY(R--
-5)
MR K CHAKRAVARTY R-2-5
ASSTT.S.G.I.
MS.H TERANGPI

42 WP(C)/4252/2016
FIXED

RATAN JHANGKAR BARGAYARY
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.J U AHMED
MR.R K MUSHAHARY
MR H HOQUE

MR.N DUTTA(R-5)
GA, ASSAM
MS.J HAZARIKA(R-5)
SC, BTC
MR.A PHUKAN(R-5)

43 WP(C)/6619/2016
FIXED

MAHESH DEKA and 4 ORS
            Versus
THE BOARD OF DIRECTORS and 6 ORS

MR.C DEKA
MS P DEKA
MR.S C DAS
MR.G C HAZARIKA
MR.L DEKA

GA, ASSAM
MR.U K DEKA(R-2)
MR. M DEWAN
SC, FINANCE
MR.S BORTHAKUR(R-2)

44 WP(C)/1010/2017
FIXED

SMT. NIRALA CHOUDHURY
            Versus
THE STATE OF ASSAM and 3 ORS.

MRS.K DEKA
MS.A BEGUM

GA, ASSAM
MR.N ISLAMR-4
MRK BHUYAN(R-4)
MS.M DEKA(R-4)

45 WP(C)/1485/2017
FIXED

MD. TAZ UDDIN BORBHUIYA
            Versus
THE STATE OF ASSAM AND 4 ORS

MS.S ROY
MR.U BHATTACHARJEE
MR.D C C PHUKAN
MRS.J GOGOI

GA, ASSAM
MR M R ADHIKARI

46 WP(C)/7242/2017
FIXED

ZAKIR HUSSAIN
            Versus
THE STATE OF ASSAM and 4 ORS.

MS. L N CHOUDHURY
MD. M H CHOUDHURY
MS. M DEORI
MS. S KHAN
MR. T A CHOUDHURY

GA, ASSAM

47 WP(C)/470/2018
FIXED

ANIL MAHANTA
            Versus
THE STATE OF ASSAM

MS D BORGOHAIN
MR. P GOHAIN
MS. M SARMAH
MS. B PHUKAN

GA, ASSAM
MR. M NATH (SC,
PANCHAYAT & RURAL
DEVELOPMENT DEPT.)
SC, FINANCE

48 WP(C)/1828/2018
FIXED

MAHINDRY DAS
            Versus
N.F. RAILWAY AND 3 ORS.

MR H DAS
MR. B C DEKA
MS. U HAZARIKA

MR. B SARMA
SC, NF RLY

49 WP(C)/2373/2018 RAHUL KR. BRAHMA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MS D DAS GA, ASSAM
SC, GHC

50 WP(C)/3716/2018
FIXED

SAMAD ALI
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR M J QUADIR
MR. N ANSARI

DR. B AHMED
MR P NAYAK(SC,FINANCE)
SC, IRRIGATION

51 WP(C)/4067/2018
FIXED

AMRIT BARUAH
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. I H SAIKIA
MS. S KANUNGOE
MR. B BORAH
MR. K KALITA
MR. M R CHOUDHURY

GA, ASSAM

52 WP(C)/4767/2018
FIXED

TULSHI CHANDRA SWARGIARY
            Versus
THE STATE OF ASSAM AND 6 ORS

MS. S KEMPRAI
MR J CHUTIA

GA, ASSAM
MR. S K GOSWAMI (R6 & 7)
MR. N BARMAN (R6)
MR. B K GOSWAMI (R7)
MR. R SHARMA (R6 & 7)
SC, IRRIGATION
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53 WP(C)/5649/2018
B/O

TAIJUDDIN AHMED
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR R DHAR
MR B C MUCHAHARY

GA, ASSAM

54 WP(C)/6515/2018
FIXED

PUSPANJALI BARMAN DAS
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. K N CHOUDHURY
MR. J PATOWARY
MS. R KAKATI

GA, ASSAM
MR. N HASAN (R4)
MS. S KAKATI (R4)
MR. C CHAKRAVARTY (R4)

WITH
I.A.(Civil)/100/2019
in WP(C)/6515/2018

THE DIRECTOR, SOCIAL WELFARE,
ASSAM
            Versus
SMT. PUSPANJALI BARMAN DAS AND 2
ORS.

MR. S S ROY
ADDL. SR. GA, ASSAM

MR. K N CHOUDHURY
MR. J PATOWARY
MS. S KAKATI
MR. C CHAKRABORTY

55
WITH
WP(C)/1288/2018 ASHOK DAS

            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. K N CHOUDHURY,
SENIOR ADVOCATE
MR. J PATOWARY
MR. D J DAS

GA, ASSAM
MR. A T SARKAR (R6)
MR. T AHMED (R6)
MS. R RAHMAN (R6)

56 WP(C)/6648/2018
FIXED

PRANAB SAIKIA AND ANR.
            Versus
OIL AND NATURAL GAS CORPORATION

MR. A SARMA
MR. S CHOWDHURY
MR E SHITIRI

MR G N SAHEWALLA
MR. B K DAS

57 WP(C)/7098/2018
FIXED

DWITHUN BORGAYARY
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. K N CHOUDHURY
MR. J PATOWARY
MR. D J DAS
MR D DEKA
MS. R KAKATI

GA, ASSAM

58 WP(C)/7161/2018
FIXED

BIGEN RAO AND 2 ORS.
            Versus
THE STATE OF ASSAM AND ANR

MS D BORGOHAIN
MR. P GOHAIN
MS. B PHUKAN

SC, HEALTH

59 WP(C)/8849/2018
FIXED

PRANAB KUMAR SAIKIA AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. J HANDIQUE GA, ASSAM
SC, FINANCE

60 WP(C)/287/2019
FIXED

CHANDRA KANTA DOLEY AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. P N GOSWAMI
MR. I KALITA
MR. K P PATHAK
MR. R R Gogoi

GA, ASSAM
SC, HEALTH

61
WITH
WP(C)/302/2019 DIPEN KALITA

            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. P N GOSWAMI
MR. I KALITA
MR. K P PATHAK

SC, HEALTH

62
WITH
WP(C)/506/2019 SYED MEHDEE HUSSAIN

            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. B SARMA SC, NHM

63
WITH
WP(C)/613/2019 RUBUL DAS

            Versus
THE STATE OF ASSAM AND 2 ORS.

MS. B SARMA
MR B SARMA

SC, NHM

ORDERS

64 Cont.Cas(C)/352/2016
I.A.(C) 2014/2017(D/O), FIXED

NABA KUMAR DAS
            Versus
DWIZENDRA NATH THAKURIA and 4
ORS.

MR.S K GOSWAMI
MR.N BARMAN
MR.A ACHARYA
MR.B K GOSWAMI

MR.P N GOSWAMI(R-5)

65 Cont.Cas(C)/366/2016
I.A.(C) 4348/2017(D/O), FIXED

PRANJAL HANDIQUE
            Versus
P.K. TIWARI and 3 ORS

MR.R DUTTA
MR.P BOIRAGI
MR.S J SARMA
MS.B TALUKDAR
MR.G G GOGOI

MR.B J TALUKDAR R-4
MR. D NATH, ADDL. SR.
GOVT. ADV.

66 Cont.Cas(C)/406/2017
FIXED

HIRA SINGH
            Versus
RAJIB MEHRISHI and 2 ORS.

MR.D K BAGCHI MR.S S ROY R-2
MR.D SAUD(R-2)
MS.M MAHANTA(R-2)

67
WITH
WP(C)/140/2016 HIRA SINGH

            Versus
THE UNION OF INDIA and 3 ORS

MR.S AGARWAL
MR.D K BAGCHI

C.G.C.
MR.S S ROY(R-1 to 3)
ASSTT.S.G.I.(R1-4)
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68 Cont.Cas(C)/442/2017
FIXED

APURBA KUMAR NATH
            Versus
RAJESH PRASAD

MR.A BHATTACHARJEE
MR.N G KUNDU
MRG DEKA
MR.P K R CHOUDHURY

MR. J HANDIQUE, SC
REVENUE DEPTT.
MR. R BORPUJARI
MS. N BORDOLOI
B JHORAR

69 Cont.Cas(C)/529/2017
I.A.(C) 3734/2018(D/O), FIXED

NIRMAL ROY CHOUDHURY
            Versus
KUMUD CH. DEKA and ORS.

MR. S SARMA
MS. J BORTHAKUR
MR. P B MAZUMDER

MR. P N GOSWAMI (R2, R3)
MR. I KALITA
MR. K R PATHAK

70 Cont.Cas(C)/633/2017
FIXED

ROWSONA PARBIN AKAND @
ROWSANARA PARBIN AKAND
            Versus
DR. J.B. EKKA and 3 ORS

MR.B TALUKDAR
MR.R SARMA

MS. A VERMA
MR. D CHOUDHURY,R
MR. P DUTTA,R
U DAS

71 WP(C)/5903/2017
FIXED

DR. AMIT SWARNAKAR
            Versus
THE STATE OF ASSAM and 3 ORS.

MR.A SARMA
MR.K PAUL
MR.J P CHAUHAN
MS.R VERMA

SC, APSC
MR.B GOGOI
MR.B SINGH
SC, HEALTH

72 WP(C)/5925/2017
FIXED

TAPAN PAUL
            Versus
THE STATE OF ASSAM and 3 ORS.

MR.B CHAKRABORTY
MS.P SARMAH
MS.S HUSSAIN
MS.P HAZARIKA

GA, ASSAM

73 Cont.Cas(C)/77/2018
FIXED

MONJIT KR. SAIKIA
            Versus
V.K.PIPERSENIA AND 5 ORS.

H BURAGOHAIN
MR. A C BURAGOHAIN
MS. M BORAH
G BORPHUKAN
G BORPHUKAN

MR. A DAS
MR. S DUTTA
MR. S G BHATTACHARJEE

74 Cont.Cas(C)/111/2018
FIXED

MATIUR RAHMAN
            Versus
MRIGEN SHARMA AND ANR.

MRS J M KONWAR
MR. R KALITA
MS. S NEWAR
MS. S NEWAR

MR. K N CHOUDHURY,
SENIOR ADVOCATE
MR. R DUBEY
MS. A B KAYASTHA
MR. A N I HUSSAIN

75 Cont.Cas(C)/120/2018
FIXED

RAJ KUMAR ROY
            Versus
PRAKASH DUTTA

MR M J QUADIR
MR. N ANSARI

MR B D DAS
MR H K SARMA
MR. N J DUTTA
MRS R DEKA
MR. K D SARMA

76 Cont.Cas(C)/365/2018
FIXED

ELBITA WARISA
            Versus
NARESH GHOSH AND 3 ORS

MR B D DAS
MR H K SARMA
MR. D THAOSEN

MR. D SAIKIA (R2, R3)
MR. K GOSWAMI (R1)
MR P NAYAK (R2, R3)
MS. A NEOG (R1)
MS. A DAS (R2, R3)
MS M KAKOTY (R1)
MR. A SANDILYA (R1)

77 Cont.Cas(C)/422/2018
FIXED

SRI PRADIP BORTHAKUR @ PRODIP
BORTHAKUR
            Versus
SRI RAJESH PRASAD AND ANR.

MR. A SARMA
MR. K KALITA
MR. S CHOWDHURY
MR E SHITIRI

MR. D SAIKIA (R1)
MR. R BORPUJARI (R1)
MS. N BORDOLOI (R1)

78 Cont.Cas(C)/538/2018
FIXED

ABDUL MONAF LASKAR
            Versus
VINAY GUPTA AND ANR.

MR. I H LASKAR
MR. P K DEKA
MD. S ALOM
MR J H LASKAR

MR. A DAS (R1, R2)
MR. S DUTTA (R1, R2)

79 WP(C)/2232/2018
FIXED

DALIMI TAYE PATIR
            Versus
THE STATE OF ASSAM AND 4 ORS.

MISS. M BORAH
MR. B B BORAH
MS L BARUAH

GA, ASSAM

80 WP(C)/2790/2018
FIXED

NEELIMA RABHA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. S C BISWAS
MR. P S BISWAS
MS. J GHOSH

GA, ASSAM

81 WP(C)/3069/2018
FIXED

ALL ASSAM GRADUATE NURSES
ASSOCIATION AND ANR.
            Versus
THE STATE OF ASSAM AND 60 ORS.

MR. M P SARMA
MS. H BEGUM
MS. N SHYAMAL
MR. P BORGOHAIN
MR. U K NAIR
MR. R SINGHA

SC, HEALTH

82 WP(C)/4162/2018
FIXED

MITALI NATH
            Versus
THE STATE OF ASSAM AND 12 ORS. (B)

MR. R MAZUMDAR
MRS P RAI
MR H BEZBARUA
MR. U SARMA

GA, ASSAM
MR. R C SAIKIA (R6)
MS. K SAIKIA (R6)
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83 I.A.(Civil)/4226/2018
FIXED
in WP(C)/3664/2018

BAIKUNTHA SARMA
            Versus
THE UNION OF INDIA AND 2 ORS.

MR. J C CHAUDHURY S N SARMA
MR. K KALITA
ASSTT.S.G.I.

WITH
WP(C)/3664/2018 BAIKUNTHA SARMA

            Versus
THE UNION OF INDIA AND 2 ORS.

MR. J C CHAUDHURY S N SARMA (R2 & 3)
MR. J C CHAUDHURY
Mr. G.C. SARMA
MR. K K PARASAR(R1)
MR. K KALITA (R2 & 3)
MR. S CHOWDHURY (R2 &
3)
MS T DEURI (R2)
MR. C BASUMATARY (R2 &
3)
ASSTT.S.G.I.

WITH
I.A.(Civil)/4316/2018
in WP(C)/3664/2018

BAIKUNTHA SARMA
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. J C CHAUDHURY MR S N SARMA SENIOR
ADVOCATE
MR. K K PARASAR
ASSTT.S.G.I.

84 WP(C)/63/2019
FIXED

ARUNDHATI BARUAH
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. R SINGHA SC, HEALTH

85 I.A.(Civil)/264/2019
IN WP(C) 8545/2018(D/O)
in WP(C)/8545/2018

SMTI. KRISHNA SHARMA
            Versus
THE STATE OF NAGALAND AND 4 ORS.

MR. A C SARMA
MR. P MEDHI
MR. G C BORAH

GA, NAGALAND

HEARING

86 WP(C)/938/2017
FIXED

MAFIZUR RAHMAN SAIKIA
            Versus
THE STATE BANK OF INDIA and 8 ORS.

MS.B HAZARIKA
MS.S K NARGIS

MR.K K DEY(R- 1-7)
MRV K BAROOAH(R- 1-7)
MRS BAISHYAR- 1-7

87 WP(C)/3321/2017
FIXED

ARJUN PRASAD HARIJAN
            Versus
UNITED BANK OF INDIA and 10 ORS.

MR.R HAZARIKA
MR.N HASAN
MR.J ROY
MR.A HASAN
MR.C CHAKRAVARTY
MR.S BORTHAKUR
MS.S KAKATI

MS.N MODI(R- 1-8, 10&11)
MR.S DUTTA Sr.Adv.R- 1-8,
10and11
MR.S DUTTA(R- 1-8,
10&11)
MR.C SHARMA(R- 1-8.
10&11)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE UJJAL BHUYAN
HONOURABLE MR. JUSTICE KALYAN RAI SURANA

COURT NO: 4
[AT 10:30 A.M.

RESPECTIVE SINGLE BENCHES WILL SIT
AFTER RISING OF THIS BENCH.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 Review.Pet./74/2018
in WP(C) 7475/16(D/O)

MD ABDUL HAMID @ ABDUL HAMID AND
2 ORS.
            Versus
THE UNION OF INDIA AND 7 ORS.

MR. H NATH
MR. K GOSWAMI
MR. A SANDILYA
MR. R B PHOOKAN

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, F.T
SC, ECI

2 Review.Pet./100/2018
WITH OFFICE NOTE

MD AKKAS ALI @ AKASH ALI AND 3 ORS
            Versus
THE UNION OF INDIA AND 7 ORS

MR H NATH
MR. R SARMAH

GA, ASSAM
SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE UJJAL BHUYAN
COURT NO: 4

[CIVIL BENCH - IV

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - IV) FROM ITEM NOS. 1 TO 53 ALONG WITH
THE FOLLOWING MATTERS]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 WP(C)/4326/2018
FIXED

DHARMESWAR GOGOI AND 11 ORS.
            Versus
UNION OF INDIA AND 8 ORS.

MR. C GOSWAMI GA, ASSAM (MS. M.
BHATTACHARJEE)
MR R DHAR (GA, ASSAM)
ASSTT.S.G.I.

2 WP(C)/8479/2018
FIXED

ANOWAR HUSSAIN CHOUDHURY
            Versus
THE UNION OF INDIA AND 5 ORS.

MR M H AHMED
MR A HUSSAIN

GA, ASSAM
ASSTT.S.G.I.

3 WP(C)/8495/2018
FIXED

MIRA HAJUWARI
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. S A AHMED
MISS M GOGOI
MS. D SWARGIARY

GA, ASSAM

4 Arb.P./6/2019 SURESH KUMAR AGARWALL AND 2 ORS.
            Versus
M/S. SHREE SHYAM TEA INDUSTRIES
AND ANR.

MR. S C KEYAL
MR. P K GARODIA
MR. A DEKA

5 WP(C)/73/2019
FIXED

APARNA BHOWMIK
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. L SHARMA
MR. B J MUKHERJEE
MR. S S SARMA

GA, ASSAM
SC, APDCL

WITH
I.A.(Civil)/438/2019
in WP(C)/73/2019

THE ASSAM POWER DISTRIBUTION
COMPANY LTD. AND 4 ORS.
            Versus
SMT. APARNA BHOWMICK

MR B D DAS
MR. R DEKA
MR H K SARMA
SC, APDCL

GA, ASSAM
MR. S S SARMA

6 WP(C)/272/2019
FIXED

UTPAL KR. DAS AND ANR.
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. S KATAKI
MR. R M DAS
MS. R DUTTA

SC, TRANSPORT

7 WP(C)/443/2019 M/S. OZONE AYURVEDICS, UNIT-II
            Versus
THE STATE OF ASSAM AND 6 ORS.

MS. M L GOPE
MS. N HAWELIA
MS. N GOGOI
MS. N MECH

SC, INDUSTRIES AND
COMMERCE

8 WP(C)/643/2019 SAIFUL HOQUE AND ANR.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. J M A CHOUDHURY
MR. A B T HAQUE

GA, ASSAM
SC, REVENUE

9 WP(C)/675/2019
FIXED

PUNA RAM GOGOI
            Versus
THE ASSAM STATE HOUSING BOARD
AND 3 ORS.

MR. R SARMA
MS B DEVI
MRS. G M D BAISHYA

MR. I CHOUDHURY (R2)
SC, A S H B
MS. G BARUAH (R2)
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10 WP(C)/688/2019
FIXED

ABDUL MAZID LASKAR
            Versus
THE STATE OF ASSAM AND 4 ORS

MR H I CHOUDHURY
MR. A SARMA
MR. K KALITA

GA, ASSAM
MR. S SAIKIA
SC, A S A M B

11 WP(C)/771/2019 DILIP PATOWARY
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. P K MAZUMDAR
MR. R K MAZUMDAR

SC, WATER RESOURCE

ORDER (STAY VACATING)

12 I.A.(Civil)/4196/2018
CAVT. 1178/18(D/O), FIXED
in WP(C)/7562/2018

SAHADEV DAS
            Versus
LOK NATH DAS AND 5 ORS.

MR. S DEKA
MS. J BORO
MR D TUMUNG

GA, ASSAM
MR. M CHOUDHURY
MR A CHOUDHURY
MS. M M MAHANTA
MR. K MOHAMMAD
MR. B A CHOUDHURY

WITH
WP(C)/7562/2018
CAVT. NO. 1178/2018

LOK NATH DAS
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A CHOUDHURY
MR D DAS
MS. A KAUSHAR
MR. K MOHAMMAD

GA, ASSAM
MR. M MAHANTA
FOR CAVEATOR
MR. B A CHOUDHURY

ADMISSION

13 WP(C)/2400/2014 SUNIL SUTRADHAR and 3 ORS
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.M U MONDAL
MR.H R AHMED
MR.M R KHANDAKAR

GA, ASSAM

14 WP(C)/2440/2014 JAGADISH CHANDRA SAIKIA
            Versus
THE STATE OF ASSAM AND 7 ORS

MR.R SARMA
MS.P D CHOUDHURY
MR.K K GOSWAMI
MS.M PAUL

GA, ASSAM
MS.B BHUYAN
SC, PWD

15 WP(C)/2594/2014
CAVT. NO. 675/14
CAVT. 675/2014(D/O)

M/S DIBRUGARH FISHERY CO-OPERATIVE
SOCIETY LIMITED
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.D K DAS
MR.S BANIK
MR.S K ROY
MS.P BHUYAN

GA, ASSAM
MR.A SARMA
MR.T BARUAH
MR.K CHOUDHURY
FOR CAVEATOR

16 WP(C)/6636/2014 THULUNGA BORO
            Versus
BODOLAND TERRITORIAL COUNCIL and 5
ORS.

MR.M SARANIA
MR.S U AHMED
MS.C DAS

MR.J I BORBHUIYA
MR.A K BHUYAN
SC, P H E
SC, BTC

17
WITH
WP(C)/6625/2014 M/S N.A. ENTERPRISE

            Versus
BODOLAND TERRITORIAL COUNCIL and 5
ORS.

MR.M SARANIA
MR.S U AHMED
MS.B DAS
MS.M GOSWAMI

MR.J I BORBHUIYA
MR.A K BHUYAN
SC, BTC
SC, P H E

18
WITH
WP(C)/6629/2014 DIGEN BORO

            Versus
BODOLAND TERRITIROAL COUNCIL and 5
ORS.

MR.M SARANIA
MR.S U AHMED
MR.C DAS

MR.J I BORBHUIYA
MR.A K BHUYAN
SC, P H E
SC, BTC

19
WITH
WP(C)/6637/2014 PRACHURJYA DAS

            Versus
BODOLAND TERRITORIAL COUNCIL and 5
ORS.

MR.M SARANIA
MR.S U AHMED
MS.C DAS
MS.M GOSWAMI

MR.J I BORBHUIYA
MR.A K BHUYAN
SC, P H E
SC, BTC

20 WP(C)/646/2015 JAGABANDHU SARKAR
            Versus
THE STATE OF ASSAM and 79 ORS,

MR.P P DAS
MR.R AHMED

GA, ASSAM
MR.A K PURKAYASTHA(R- 7
to 80)
SC, FISHERY

WITH
I.A.(Civil)/1830/2017
in WP(C)/646/2015

KRISHNA MANDAL and 73 ORS
            Versus
THE STATE OF ASSAM and 6 ORS,

MR.A K PURKAYASTHA
MR.S SARMA
MR.S K SINGH
MS.M BHUYAN

GA, ASSAM
MR.P P DAS
SC, FISHERY

21 WP(C)/1197/2015 SMTI BASANTI DEKA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.S C BISWAS
MR. E AHMED
MS.L HAZARIKA
MR. S BISWAS
MS.N BHATTACHARYYA

GA, ASSAM(R-2,3,4,5)
SC, PERSONNEL DEPT.R-1

22 WP(C)/2455/2015 PRADYUT CHANDRA DUTTA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.D BARUAH
MR.U SAIKIA

GA, ASSAMR1-5
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23 WP(C)/4705/2015 SMTI. MANJU BARDIA
            Versus
THE UNION OF INDIA and 4 ORS

MR.G N SAHEWALLA
MS.J BORUAH
MR.A CHETIA
MD.ASLAM

MR.P K ROY(R-2 to 5)
C.G.C.
MR.S K CHAKRABORTY(R-2
to 5)
MR.H GUPTA(R-1TO5)
MS.A CHAKRABORTY(R-2
to 5)
ASSTT.S.G.I.(R1)

24 WP(C)/5275/2015
CAVT. NO. 1351/2015
CAVT. 1351/15(D/O)

TRIMURTI ANUSUSHITA JATI SIKHITA
NIBONUWA SELF HELP GROUP
            Versus
THE STATE OF ASSAM AND 8 ORS

MS.B HAZARIKA
MR.H BURAGOHAIN
MS.M BORAH
MR.G Z AHMED

GA, ASSAM
MR.T ISLAM
FOR CAVEATOR

WITH
I.A./1426/2015
in WP(C)/5275/2015

TRIMURTI ANUSUSHITA JATI SIKHITA
NIBONUWA SELF HELP GROUP
            Versus
THE STATE OF ASSAM AND 8 ORS

MS.B HAZARIKA
MR.H BURAGOHAIN
MS.M BORAH
MR.G Z AHMED

GA, ASSAM
MR.T ISLAM
FOR CAVEATOR

25 WP(C)/6840/2015 HADIM JIGDONG KACHARI
            Versus
THE STATE OF ASSAM and 3 ORS

MR.P K DAS
MD.A KHAN
MRN J DAS
MR.A CHOUDHURY
MR.R ALI

GA, ASSAM

26 WP(C)/7079/2015 SHAHNEWAJ HUSSAIN
            Versus
THE STATE OF ASSAM AND 8 ORS

MR.M HAQUE
MR.Z HUSSAIN
MS.S PARVEEN

GA, ASSAM(R- 1 TO 5)
MD.M Z SHAH(R- 6-9)
MD.P RAHMAN(R- 6-9)
MR.A S AHMEDR- 6-9

27 WP(C)/7499/2015 DR. DAYA NANDA DUTTA
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.B GOGOI
MR.P NAYAK

MR.J M A CHOUDHURY
SC, HEALTH

28 WP(C)/8027/2015 DINAFULI DEKA and 9 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR.S U AHMED
MR.J K BHUYAN
MR.C GOSWAMI

GA, ASSAM
MS.A K CHOUDHURY(R- 4-
7)
MR.M CHOUDHURYR- 4-7
MR.D CHOUDHURY(R- 4-7)
MR.T ALI(R- 4-7)
MR.S N KRISHNATRAYA(R-
4-7)

29 WP(C)/1274/2018 JANASADHARAN PRINTING AND
PUBLISHERS (P) LTD. AND ANR.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR N DUTTA
MR. A D CHOUDHURY
MS J HAZARIKA
MR. T CHAKRABORTY

GA, ASSAM
MR. D GOGOI(R-7)
MR. D GOGOI

30 WP(C)/2272/2018
FIXED

M/S H.R.D. COMMERCIAL AND
INDUSTRIAL SECURITY FORCE PVT. LTD.
            Versus
THE UNION OF INDIA AND 2 ORS.

MR. S SAHU
MR. M K ALI

MR. Y DOLOI( SC, BSNL )
ASSTT.S.G.I.

31 WP(C)/4822/2018 DIMBESWAR DAS
            Versus
THE STATE OF ASSAM AND 2 ORS

MR. M CHOUDHURY
MS. S MAHANTA
MR. M MAHANTA
MR. P K MUNIR
MR. V A CHOWDHURY

GA, ASSAM
SC, AFDC

32
WITH
WP(C)/6022/2018 GOLAP HAZARIKA

            Versus
THE ASSAM FISHERIES DEVELOPMENT
CORPORATION LTD. AND 4 ORS.

MR. M K CHOUDHURY
MR. A BARKATAKI
MR N BARUAH
MR P BHARDWAJ
MR. M SARMA

GA, ASSAM
MR. M CHOUDHURY (R5)
MR. M MAHANTA (R5)
MR. P K MUNIR (R5)
MR. V A CHOWDHURY (R5)
SC, AFDC

33 WP(C)/8130/2018
FIXED

SHAMSUL ISLAM BARLASKAR
            Versus
THE STATE OF ASSAM AND 2 ORS

MR. M H RAJBARBHUIYAN
MS S RASUL
MR. W RAHMAN

GA, ASSAM

34 WP(C)/8497/2018
FIXED

DIPALI DUTTA
            Versus
IDBI BANK LTD. AND ANR.

S N SARMA
MR. A J DAS
MR P DEKA
MR G RENGMA

MS N NATH (R1, R2)
MR. M DUTTA (R1, R2)

35 WP(C)/8513/2018
FIXED

KUSUMPUR PAKARIA MIN S.S. LTD.
            Versus
THE STATE OF ASSAM AND 3 ORS

MR N N UPADHYAYA
MR. M MAHANTA

GA, ASSAM
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36 WP(C)/8646/2018
FIXED

MUKTESWAR SAHU
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. S C BISWAS
MR. F A HASSAN
MR. P S BISWAS
MS A BORAH
MS S SENGUPTA

SC, IRRIGATION

37 WP(C)/8656/2018
FIXED

PRABHAT CHOUDHURY
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. S C BISWAS
MS A BORAH
MS S SENGUPTA

SC, IRRIGATION

38 WP(C)/8822/2018
FIXED

SIDDHARTHA DEB ROY
            Versus
BHARAT SANCHAR NIGAM LTD. AND ANR

MS M HAZARIKA MR. Y DOLOI
SC, BSNL

ORDERS

39 WP(C)/1067/2017 BORNALI DIHINGIA
            Versus
THE STATE OF ASSAM and 9 ORS.

MR.M BISWAS GA, ASSAM

40 WP(C)/1446/2017 ABDUR RASHID
            Versus
ASSAM POWER DITRIBUTION CO. LTD
and 2 ORS.

MR.B CHAKRABORTY
MR.N DEKA
MS.P SARMAH
MS.P HAZARIKA
MR.S CHAKRABARTY

MR.N J DUTTA
SC, APDCL

41 Cont.Cas(C)/71/2018 JITENDRA SHAW
            Versus
KAILASHPATI SHAW AND ANR

MR. D SAIKIA
MR B K SINGH
MS. A BEGUM
MR. K K DUTTA
MR. B GOGOI
MR P NAYAK
MS. N BORDOLOI
MS. M BORA

MR. H BURAGOHAIN
MR. T J MAHANTA(R 2)
MR. A BORUA
MR. D SINGH

42 Cont.Cas(C)/74/2018 MUSSTT. RUPSANE BEGUM
            Versus
SMT. MONALISHA GOSWAMI

MR. A SARMA
MR. S CHOWDHURY

MR. S BORA
MR. D SAIKIA, SR.ADV.

43 Cont.Cas(C)/90/2018 PLABAN'S TRADE AND AGENCY
            Versus
PANKAJ BHATTACHARJEE

MR. K N CHOUDHURY,
SENIOR ADVOCATE
MR. M MAHANTA
MR D DEKA

MR M K CHOUDHURY
MR. A BARKATAKI
MR P BHARDWAJ

44 Cont.Cas(C)/98/2018 BHUMI DAIMARI AND 5 ORS.
            Versus
A.C. DAS AND 3 ORS.

MR. N ZAMAN
MR. A GANGULY
T CHHETRI

MS. M BARMAN

45 Cont.Cas(C)/113/2018 HAFIZUR RAHMAN TALUKDAR AND 2
ORS.
            Versus
PANKAJ KISHORE BHUYAN AND 3 ORS.

MD H R AHMED
MR. A ISLAM

MR. K D SARMA
MR. K D SARMA

46 Cont.Cas(C)/202/2018 JALIL ALI AND 4 ORS.
            Versus
KAMAL BAISHYA AND 4 ORS.

MR. R SARMA
MS. K D SARMAH
MS. B DEVI

MR. B K DAS
MR. S P DAS
MR. A DEKA

47 Cont.Cas(C)/245/2018 JYOTIRMOY SARMA AND 16 ORS.
            Versus
RAJEN DAS AND 2 ORS.

MR. P K MAZUMDAR
MR. R K MAZUMDAR

MR. B GOSWAMI (R1-R4)
MR. H S BORAH (R1-R4)
MR. P KAKATI (R1-R4)

48 Cont.Cas(C)/246/2018 ANIL CHANDREA GARO @ ANIL GARO
            Versus
VIRENDRA MITTAL

MR. A K SHARMA
MR. J MAHILARY
MR. N BHARADWAJ

MS M HAZARIKA
MS. S KHOUND

49 Cont.Cas(C)/530/2018 M/S. KALPATARU AGRO FOREST
ENTERPRISES PVT. LTD.
            Versus
ANNET DULAT AND 2 ORS.

MR G N SAHEWALLA
MR. P DEKA
MR. A CHETIA
MR. M SAHEWALLA
MD. ASLAM

50 WP(C)/7944/2018
FIXED

SURESH PRASAD
            Versus
THE ASSAM POWER DISTRIBUTION CO.
LTD. AND 4 ORS.

MR. K D SARMA MR. R DE (R5)
SC, APDCL
MS. D DEVI (R5)

51 WP(C)/8164/2018
FIXED

SOMA DEB
            Versus
THE LIFE INSURANCE CORPORATION OF
INDIA AND 7 ORS.

MR. M KHAN
MR. J RAHMAN
KAKALI DEVI

MS. R B BORA (R1-R6)
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
17) MR. R J BORDOLOI 08-02-2019 To 09-03-2019
18) MR. M K MAJUMDAR 08-02-2019 To 12-02-2019
19) MR. R K D CHOUDHURY 08-02-2019 To 11-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
HONOURABLE MR JUSTICE SONGKHUPCHUNG SERTO

COURT NO: 5
[SPECIAL DIVISION BENCH

THIS BENCH WILL TAKE UP CRIMINAL APPEAL
(JAIL) AND CRIMINAL APPEAL MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 Crl.A./50/2019 SRI ARUP RABHA
            Versus
THE STATE OF ASSAM AND ANR

MR. S D PURKAYASTHA
MR S CHOUDHURY

PP, ASSAM

WITH
I.A.(Crl.)/108/2019
in Crl.A./50/2019

SRI ARUP RABHA
            Versus
THE STATE OF ASSAM AND ANR

MR. S D PURKAYASTHA
MR S CHOUDHURY

PP, ASSAM

ORDERS

2 Crl.A./25/2018
WITH OFFICE NOTE, LCR 5 FILES
& P.B. 2 NOS.

SHARIFA KHATUN @ SARIFA BIBI
            Versus
THE STATE OF ASSAM,

MR H R A CHOUDHURY
MR. I A HAQUE
MR. A AHMED
MR. S H ZAMAN

MR. I H LASKAR
MD. S ALOM
MR. M S ALAM
PP, ASSAM

3 I.A.(Crl.)/37/2019
WITH OFFICE NOTE & LCR 1
BUNDLE
in Crl.A./253/2018

E. BOBO @ KHANGANBA
            Versus
THE NATIONAL INVESTIGATION AGENCY

MR. M K DUTTA
MR. N T SINGH

SC, NIA

WITH
Crl.A./253/2018 ELANGBAM BOBO @ KHANGANBA

            Versus
NIA

MR. S K SINGHA
MR. M G SINGH
MR. M K DUTTA
MR. N T SINGH

SC, NIA

4
WITH
Crl.A./244/2018 L. JITEN SINGH

            Versus
NIA

MR S K SINGHA
MR. M G SINGH
MR. M K DUTTA
MR. N T SINGH

SC, NIA

WITH
I.A.(Crl.)/16/2019
in Crl.A./244/2018

L. JEETEN SINGH
            Versus
THE NATIONAL INVESTIGATION AGENCY

MR. M K DUTTA
MR. N T SINGH

SC, NIA

5
WITH
Crl.A./245/2018 N. SHANTI MEITEI @ CHINGLEMBA

MANGANG @ TAKHELCHANGBAM
HEMANTA SINGH
            Versus
NIA

MR. M G SINGH
MR. T SINGH
MR. M K DUTTA

SC, NIA
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6
WITH
Crl.A./261/2018 INAOCHA SINGH

            Versus
NIA

MR S K SINGHA
MR. M G SINGH
MR. M K DUTTA
MR. N T SINGH

SC, NIA

7 I.A.(Crl.)/53/2019
WITH OFFICE NOTE & LCR 6 FILES
in Crl.A./387/2017

BADSHA MANDAL
            Versus
THE STATE OF ASSAM AND ANR

MR. A R SIKDAR
MR N AHMED

PP, ASSAM

WITH
Crl.A./387/2017 BADSHA MANDAL

            Versus
THE STATE OF ASSAM and ANR

MR.A R SIKDAR
MR.N AHMED
MR.M AHMED
MR.M H TALUKDAR
MR.R ALI

PP, ASSAM

8 I.A.(Crl.)/100/2019
WITH LCR 5 FILES
in Crl.A./403/2017

ALIM UDDIN BARBHUIYA
            Versus
THE STATE OF ASSAM and ANR.

MR. A Y CHOUDHURY
MR. N H LASKAR

PP, ASSAM

WITH
Crl.A./403/2017 ALIM UDDIN BARBHUIYA

            Versus
THE STATE OF ASSAM and ANR.

MR.A Y CHOUDHURY
MR.N H LASKAR
MR.T A CHOUDHURY

MR I HUSSAIN
PP, ASSAM

HEARING

9 Crl.A./111/2015
WITH LCR 6 FILES & P.B. 2 NOS.,
FIXED

MD USTAR ALI BHUYAN @ OSTAR ALI
BHUYAN and ANR
            Versus
THE STATE OF ASSAM and ANR

MR.H R A CHOUDHURY
MR.J ABEDIN
MR.I A HAZARIKA
MR.A AHMED
MR.A ALAM

MR.N HAQUE(R-2)
MRK UDDIN(R-2)
MR.A K AZAD(R-2)
MR.S R BARBHUIYA(R-2)
MR.A U AHMEDR-2
PP, ASSAM
MR.B AHMED(R-2)

10 Crl.A./189/2015
WITH LCR 6 FILES & P.B. 2 NOS.,
FIXED

SAHAB UDDIN LASKAR
            Versus
THE STATE OF ASSAM and ANR

DR.B AHMED
MR.N HAQUE
MRK UDDIN
MR.A K AZAD
MR.S R BARBHUIYA

PP, ASSAM

11 Crl.A./232/2015
WITH LCR 4 FILES & P.B. 2 NOS.

SRI ABUL HUSSAIN and 2 ORS
            Versus
THE STATE OF ASSAM and ANR.

MR.S K DEORI PP, ASSAM

12 Crl.A./252/2015
WITH LCR 6 FILES & P.B. 2 NOS.

SRI RAMESH CHANDRA SARKAR
            Versus
THE STATE OF ASSAM and 4 ORS

MR.A R SIKDAR
MS.S PARVEEN
MR.N AHMED
MR.M AHMED
MR.A ALI
MR.M H TALUKDAR

MR.S DAS(R-3,4&5)
MR.D SARMA(R-3,4&5)
PP, ASSAM

13 Crl.A./284/2015
WITH LCR 6 FILES & P.B. 2 NOS.

MD HABIBUR RAHMAN and 4 ORS
            Versus
THE STATE OF ASSAM and ANR

MS.B HAZARIKA
MS.S K NARGIS
MS.A NEOG

MR.A BISWAS(R-2)
MR.F K R AHMED(R-2)
MR.R KALITA(R-2)
MR.M K HUSSAINR-2
MR.H DAS(R-2)
PP, ASSAM

14 Crl.A./38/2016
WITH P.B.

SHRI DIPAK DAS and ANR
            Versus
UNION OF INDIA

MS.T SOM
MS.S KALITA
MR.H DAS

SC, NCB

15
WITH
CRL.A(J)/5/2015 AKHIL CHANDRA PATHAK

            Versus
THE STATE OF ASSAM

MS.B SARMA PP, ASSAM
B SARMA
SC, NCB

16
WITH
Crl.A./57/2015 SRI SUKLESWAR DAS and ANR,

            Versus
THE UNION OF INDIA,

MR.R ISLAM
MR.R DE
MS.N MITRA
MR.P DEKA

MR. B SARMA(R-1)
SC, NCB

17 CRL.A(J)/100/2016
WITH LCR & P.B.

SOMA SURIN
            Versus
THE STATE OF ASSAM

MR. T SHEIKH, AMICUS
CURIAE

PP, ASSAM
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18 Crl.A./212/2016
WITH LCR 6 FILES & P.B. 2 NOS.

MD MUJAMMIL HUSSAIN
            Versus
THE STATE OF ASSAM and ANR

MR. D C BORAH
MS.B HAZARIKA
MR.K LAHKAR
MS.S K NARGIS
MS.P BORAH

MR.A M KHANR-2
MR.R ALI(R-2)
PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MANOJIT BHUYAN
COURT NO: 6

[CIVIL BENCH - II

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - II) ALONG WITH THE FOLLOWING MATTERS]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 WP(C)/374/2019
FIXED

SAMSUL ALAM
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. A MANNAF
MR. A K AHMED

SC, HEALTH

2 WP(C)/526/2019
FIXED

HEM KANTA HAZARIKA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. A BHATTACHARYA
MR. M DUTTA

SC, SEC. EDU.

3 WP(C)/730/2019
FIXED

HANNANUR RAHMAN
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. MD S HOQUE
MS. A BORUAH
MR. M DEKA

SC, HIGHER EDU

ORDER (STAY VACATING)

4 I.A.(Civil)/4405/2018
FIXED
in WP(C)/8499/2018

NABA KUMAR PATHAK
            Versus
DARBESH ALI AHMED AND 4 ORS.

MR R DHAR
MD. A MATLIB

SC, SEC. EDU.
MR J ISLAM

WITH
WP(C)/8499/2018 DARBESH ALI AHMED

            Versus
THE STATE OF ASSAM AND 4 ORS.

MR H R A CHOUDHURY
MR J ISLAM
MR. B I KHAN

SC, SEC. EDU.

ADMISSION

5 WP(C)/6094/2016 G.M MOSHARAF HUSSAIN
            Versus
THE STATE OF ASSAM AND 3 ORS

MR I RAFIQUE
MS.M DEKA
MR.S A CHOUDHURY

SC, ELEMENTARY
EDUCATION

6 WP(C)/6434/2016 DILIP KALITA
            Versus
THE STATE OF ASSAM AND 6 ORS

MS.T JINI
MR.S BISWAKARMA
MS.G DAS
MRS.R S CHOUDHURY

GA, ASSAM
SC, ELEMENTARY
EDUCATION
SC, BTC
SC, FINANCE

7 WP(C)/6459/2016 FARHANA EYASMIN
            Versus
THE STATE OF ASSAM AND 8 ORS

MS.S B CHOUDHURY
MR.S K DAS

GA, ASSAM
SC, ELEMENTARY
EDUCATION

8 WP(C)/6477/2016
FIXED

SMTI NIRMALI MEDHI
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.R C SAIKIA
MR.P KHATANIAR
MS.K SAIKIA
MR.D MEDHI

SC, SECONDARY
EDUCATION

9 WP(C)/1582/2017 KIRAN SAIKIA
            Versus
THE STATE OF ASSAM and 3 ORS.

MS.K DEVI
MS.R P BORAH

SC, ELEMENTARY
EDUCATION
SC, FINANCE
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10 WP(C)/1930/2017 DR. MUKUL KUMAR SARMA.
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.N ZAMAN
MR.S BORA
MR.A GANGULY
MR.A BORA

MR. S MUKTAR (R4)
MR. A CHAMUAH(SC, UGC)
SC, HIGHER EDUCATION

11 WP(C)/2024/2017 MONJIL DUTTA
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.M SAIKIA GA, ASSAM
SC, ELEMENTARY
EDUCATION

12 WP(C)/2282/2017 BIMAL CHANDRA MODAK
            Versus
THE STATE OF ASSAM and 3 ORS.

MR.M U MONDAL
MS N NASRIN
MD I H KHAN

GA, ASSAM(R. 1-3.)
MR.R ISLAM(R-4)
MR.D N SARMAR-4

13 WP(C)/2304/2017 DAKHIN KADAMONI PATHER VLP
SCHOOL and ANR.
            Versus
THE STATE OF ASSAM and 8 ORS.

MS.D BORGOHAIN
MS.M SARMAH
MR.P GOHAIN
MS.B PHUKAN

SC, ELEMENTARY
EDUCATION
GA, ASSAM
MR.B CHOUDHURY(SC,
SSA)
MR. E AHMEDR- 8and9
MR.R A CHOUDHURY(R-
8&9)
MR.Z HAMMAD(R- 8&9)

14 WP(C)/2636/2017
FIXED

HARMOHAN KALITA
            Versus
THE STATE OF ASSAM and 6 ORS

MR.B K DAS
MR.B K DAS
MR. A BARKAKATI
MR. M K CHOUDHURY,
SR.ADV.
MR.H P NEOG

MR.T J
MAHANTA(Sr.Adv.)(R-7)
MR.B GOGOIR-5
MR.P P DUTTA(R-7)
MR.P NAYAK(R-5)
MR.A BARUA(R-7)
SC, SECONDARY
EDUCATION

15
WITH
WP(C)/3996/2017 MD. AJNUR ALI

            Versus
THE STATE OF ASSAM and 6 ORS.

MR.S CHOUDHURY
MR.H P GUWALA

MR.B K DAS(R-6)
SC, SECONDARY
EDUCATION
MR.H P NEOGR-6

16 WP(C)/3373/2017 MONALISHA GOGOI
            Versus
THE DIRECTOR, CENTRAL BOARD OF
SECONDARY EDUCATION and 3 ORS.

MR.H RAHMAN
MS.M GOGOI
MS.S SULTANA
MS.P SAIKIA

MR.S SAHUR-4
MRSR BORAH
MR.M K DAS(R-4)
SC, CBSE

17 WP(C)/3622/2017 MANJU BORGOHAIN
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.U J SAIKIA
MR.A GOHAIN

SC, ELEMENTARY
EDUCATION
SC, FINANCE

18 WP(C)/4013/2017 SMT. SRADHANJALI CHUTIA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.K K PHUKAN
MR.N BORUAH

GA, ASSAM
MR.B GOGOI Sc, Finance
SC, SECONDARY
EDUCATION

19 WP(C)/4151/2017 OHIDUZ ZAMAN
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.S BORA
MS.J RAJKUMARI

SC, FINANCE
SC, HIGHER EDUCATION

20 WP(C)/4222/2017 SALINA AHMED
            Versus
THE STATE OF ASSAM and 5 ORS.

MR.M DEKA
MR.S HOQUE
MS.S N RENGMA

GA, ASSAM
SC, ELEMENTARY
EDUCATION

21 WP(C)/5000/2017 RAJIB BORGOHAIN
            Versus
THE STATE OF ASSAM and 4 ORS.

MRU S BORGOHAIN
MR.A BARUAH

SC, EDUCATION
SC, FINANCE

22 WP(C)/6486/2017 TAJAMUL ALI MAZUMDER
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.A M BARBHUIYA
MS.F BEGUM
MS.M MEDHI

GA, ASSAM
MR.A DHARR-3
MRK K DAS(R-3)
SC, HIGHER EDUCATION

23 WP(C)/8228/2017 KONGKISHREE HAZARIKA
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.P TALUKDAR
MS.J DAS

GA, ASSAM
SC, SECONDARY
EDUCATION

24 WP(C)/168/2018 NAYANJYOTI MEDHI
            Versus
THE STATE OF ASSAM

MR. A K BARMAN MR N SARMA (SC,
SECONDARY EDUCATION
DEPT.)

25
WITH
WP(C)/8013/2017 JITUMONI SARMAH and 169 ORS

            Versus
THE STATE OF ASSAM and 3 ORS

MR.D P CHALIHA
MR.U P CHALIHA
MR.I AHMED

SC, SEC EDUCATION
SC, SSA
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26
WITH
WP(C)/8161/2017 LANI BARUAH and 49 ORS.

            Versus
THE STATE OF ASSAM and 3 ORS.

MR.H R A CHOUDHURY
MR.M HAQUE
MR.S HOQUE
MR.A WADUD

SC, SECONDARY
EDUCATION
SC, FINANCE

27
WITH
WP(C)/8230/2017 SANJAY MODAHI and 38 ORS.

            Versus
THE STATE OF ASSAM and 25 OS.

MR.P K GOSWAMI
MR.B P BORAH
MR.P J DUTTA

MS. R B BORA (SC, BTC)
MS. M BHATTACHARJEE
(GA, ASSAM)
MR. P NAYAK (SC, FINANCE
DEPT.)
MR N SARMA (SC,
SECONDARY EDU. DEPT.)

28 WP(C)/1672/2018 MANISHA DAS GUPTA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. A K DUTTA
MR. B PURKAYASTHA
MR. S SUTRADHAR

SC, SEC. EDU.
GA, ASSAM
MS. S DASGUPTA
MS. U BARUAH

29
WITH
WP(C)/599/2017

CAVT. NO. 01/2017

PRANAB KUMAR BHATTACHARJEE
            Versus
THE STATE OF ASSAM and 4 ORS.

MR.N DHAR
MR .B MALAKAR
MR. T U LASKAR
MS.S DASGUPTA
MS.U BARUAH

MR.B D DAS(Sr.Adv.)(R-5)
MR.A K DUTTA
MR.B PURKAYASTHA
MS.R DEKA(R-5)
SC, SECONDARY
EDUCATION
FOR CAVEATOR

30
WITH
WP(C)/631/2018 PRANAB KUMAR BHATTACHARJEE

            Versus
THE STATE OF ASSAM

MRS. U BARUAH
MR. N DHAR
MR. T U LASKAR
MS. S DASGUPTA

SC, EDUCATION
(SECONDARY)
MR. B PURKAYASTHA
MR. S SUTRADHAR

31 WP(C)/1681/2018 INDRAKALA DEVI
            Versus
THE STATE OF ASSAM AND 6 ORS.

MS S CHANGKAKOTI
MS P BARMAN

SC, ELEM. EDU
GA, ASSAM
MR N SARMA

32 WP(C)/2161/2018 INDU BALA DEVI @ INDIRA DEVI
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR H BEZBARUA
MR. S J SARMAH

SC, ELEM. EDU
MRS. A GAYAN

33 WP(C)/4946/2018 ACHIA KHATUN
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR H R A CHOUDHURY
MR. H ALI
MR. R A CHOUDHURY

SC, ELEM. EDU
GA, ASSAM
SC, AG
MR. I H LASKAR (R6)
MR. P K DEKA (R6)
MD. S ALOM (R6)
MS. A BEGUM (R6)
MR. M S ALAM (R6)
SC, FINANCE

34 WP(C)/7960/2018 CHANDRA KANTA GOSWAMI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. C GOSWAMI MR. R C SAIKIA (R6)
MR. R BORPUJARI (SC,
FINANCE DEPT.)
MS. K SAIKIA (R6)
MS. M D BORAH (SC,
PENSION DEPT.)
MR N SARMA (SC, SEC.
EDU. DEPT.)
MS. B PHOM (R6)

ORDERS

35 Cont.Cas(C)/127/2016
FIXED

LOKENDRA GOGOI and 8 ORS
            Versus
PRITAM SAIKIA and 3 ORS

MR.J I BORBHUIYA
MR.L MOHAN
MR.R ALI
MS.A DAS

MR.R MAZUMDAR(R- 1-4)
MR.N SARMAR-1,2and4
MR.D CHETIA(R- 1-4)
MR.D KONWAR(R-3)

36
WITH
Cont.Cas(C)/334/2016 SMTI HIMADRI BORUAH

            Versus
PRITAM SAIKIA and 3 ORS

MR.J I BORBHUIYA
MR.R ALI
MR.L MOHAN
MS.A DAS

MR.R MAZUMDAR(R- 1&2)
MR.H BEZBARUAH(R- 1&2)
MR.D CHETIAR-2

37
WITH
Cont.Cas(C)/684/2016 LAKHIMAI BORAH

            Versus
PRITAM SAIKIA and ANR.

MR.K SINGHA
MR.D GOGOI
MSD KUMBANG

MR.D SAIKIA(R-2)
MR.N SARMA(R-2)
MR.A DEKAR-1
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38 Cont.Cas(C)/279/2016 MD. JIAUR RAHMAN
            Versus
SANJIB BHUYAN and ANR.

MR.A SHARIF
MR.F ISLAM

39 Cont.Cas(C)/319/2016
FIXED, WP(C) 3165/10(D/O)

IQUBAL SINGH
            Versus
PANKAJ KUMAR SAIKIA

MR.B K MAHAJAN
MR.N HAQUE
MR.M HUSSAIN
MR.A K AZAD
MR.S R BARBHUIYA
MR.A CHOUDHURY

40
WITH
Review.Pet./78/2016 NUMALIGARH REFINERY LTD and 2 ORS

            Versus
MR IQUBAL SINGH and ANR

MR. D SAHU
MR. R S MISHRA

MR. B SARMAH
MR. H SARMA (R 1)
MR. N HAQUE
SC, CENTRAL EXCISE

41 Cont.Cas(C)/466/2016
FIXED

BIBEKANANDA TALUKDAR
            Versus
R.C. JAIN, IAS and 2 ORS

MR.S K SINGH
MR.M K NEOG
MR.B KUMAR

MR.D SAIKIA(R- 1&2)
MR.A DEKAR- 1and2

42 Cont.Cas(C)/588/2017 INDESWAR URANG and 13 ORS.
            Versus
PREETAM SAIKIA and 5 ORS.

MS.M DAS
MR.S J SARMA
MS.B TALUKDAR

M R LASK
MR. B TALUKDAR
MS. N PHUKAN
MS U DAS
D SAIKIA, SR.ADV.

43 WP(C)/956/2017 BHABANI POKHREL
            Versus
THE BODOLAND TERRITORIAL COUNCIL
and 4 ORS.

MS.K DEVI
MS.K DAS
MS.R P BORAH

MR.M SARMA(R-4)
SC, BTC

44 WP(C)/979/2017 NAYEB ALI and 3 ORS.
            Versus
THE STATE OF ASSAM and 10 ORS.

MR.J AHMED
MR.A S AKAND
MS.M AHMED
MR.A HOQUE

GA, ASSAM
SC, EDUCATION

45 WP(C)/1004/2017 HUSSAIN ALI
            Versus
THE STATE OF ASSAM and 6 ORS.

MR.S HOQUE
MR.S Z RAHMAN

GA, ASSAM
SC, ELEMENTARY
EDUCATION

46 Cont.Cas(C)/239/2018 THE SCHOOL MANAGEMENT AND
DEVELOPMENT COMMITTEE OF
KARDAIGURI HIGH SCHOOL AND 7 ORS.
            Versus
RAMESH CH. JAIN AND ANR.

MR H TALUKDAR
MRS. M DEKA
MS D DAS

MR. D SAIKIA (R1)
MR. M R LASKAR (R1)
MR. B TALUKDAR (R1)

47 Cont.Cas(C)/273/2018 PANKAJ LOCHAN SARMA
            Versus
PREETOM SAIKIA AND 3 ORS

MR. M DEKA
MR D K ROY

MR. D SAIKIA (R1 & 2))
MR. A K BHUYAN (R3 & 4)
MS. B BHUYAN (R3 & 4)
MR. A DEKA (R1)
MR. N SARMA (R2)
MS. N CHOUDHURY (R3 &
4)
MR. M BORAH (R3 & 4)
MR. A KHOUND (R3 & 4)
MR T TASHI (R3 & 4)
MS. Y S PHOM (R3 & 4)

48 Cont.Cas(C)/327/2018 UTTAM KUMAR SARKAR
            Versus
PHANINDRA JIDUNG

MR. M J BARUAH
MS P BARMAN

MR. A DEKA

49 Cont.Cas(C)/332/2018 TAPAS BEZBARUAH
            Versus
SRI PINUEL BASHUMATARY

MR. M R KHANDAKAR MR D DEKA
MR S A HUSSAIN
MR N J KUMAR

50 Cont.Cas(C)/333/2018 DINESH MARAK AND 13 ORS.
            Versus
PREETOM SAIKIA AND 4 ORS.

MR B ISLAM
MR. A A R KARIM
MR. A DEB

MR. D SAIKIA (R1, R2, R3)
MR. A DEKA (R1, R3)
MR. B GOGOI (R1)
MS. N PHUKAN (R1)
MR P NAYAK (R1)

51 Cont.Cas(C)/409/2018 LIAQUAT AHMED
            Versus
BIJOY KRISHNA PACHANI

MRS D BARPUJARI

52 Cont.Cas(C)/537/2018 MINAKHI BARUAH
            Versus
JEEVAN B, DEPUTY COMMISSIONER,
LAKHIMPUR

MR. S BORTHAKUR
MR. J ABBAS
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53 WP(C)/2603/2018 DIPALI BORAH RAJKHOWA
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR S ALI
MR M BARMAN
MR. D J BORAH

SC, ELEM. EDU
GA, ASSAM

54 WP(C)/6949/2018
FIXED

PRIYAKSHI RAJKHOWA AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 16 ORS.

MR. K N CHOUDHURY
MR. J PATOWARY
MR D DEKA

MR G N SAHEWALLA (R6)
MR. A M BORA
MD ASLAM (R6)
MR. P DEKA (R6)
MR. A CHETIA (R6)
SC, HEALTH
MR. M SAHEWALLA (R6)
SC, MEDICAL COUNCIL
INDIA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE SUMAN SHYAM
COURT NO: 8

[CIVIL BENCH - I & CRIMINAL SINGLE BENCH

THIS BENCH WILL TAKE UP HEARING LIST
[ SPECIAL LIST (CIVIL) ] DATED 03-01-2019
TO 01-03-2019, ALONG WITH THE FOLLOWING
MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 Crl.Pet./1177/2018
FIXED

MAHBUBUR RAHMAN
            Versus
CENTRAL BUREAU OF INVESTIGATION
(CBI) AND ANR.

MR N DUTTA
MR. R R KAUSHIK
MR. A PHUKAN

SC, CBI

2 Crl.Pet./1261/2018 MAHFUZUR AHMED
            Versus
THE STATE OF ASSAM AND ANR.

MD R ALI
MR. A CHAUDHURY
MR. P K DAS
MR. N MAHAJAN

PP, ASSAM

3 Crl.Pet./1315/2018 MOKSHED ALI
            Versus
THE STATE OF ASSAM AND ANR.

MR. A ROSHID
MS. M R DEVI

PP, ASSAM

4 Tr.P.(C)./13/2019 POONAM GUPTA
            Versus
AMIT KUMAR GUPTA

MR. K BHATTACHARJEE
MS. P BHATTACHARYA
MS B TALUKDAR

5 CRP(I/O)/39/2019 MUHIBUR RAHMAN AND ANR.
            Versus
MUSSTT. JUNU BEGUM CHOUDHURY AND
2 ORS.

MR. M H RAJBARBHUIYAN
MR. W RAHMAN
MS. S RASUL

6 CRP(I/O)/40/2019 CHOTU DEVI YADAV AND 2 ORS.
            Versus
JAMUNA PRASAD KOIRI AND ANR.

MR. N C DAS
MR. A DAS
MS. M BORAH
MS. M DEVI

7 CRP(I/O)/41/2019 THE OIL AND NATURAL GAS CO. LTD
AND 2 ORS.
            Versus
RAJEN BORTHAKUR AND 21 ORS.

MR G N SAHEWALLA
MS. N K DEVI
MR. N ANIX SINGH
MR. M SAHEWALLA

8 CRP(I/O)/42/2019 ABIDA BEGUM
            Versus
RUBELUR RAHMAN AND 7 ORS

MS S K CHAUHAN
MR. S CHAUHAN
MR. A R SHOME
MR. S CHAUHAN
MR. P MAZUMDER
N ALAM

ADMISSION

9 Co.Pet./7/2014 M/S TATA CAPITAL FINANCIAL SERVICES
LTD.
            Versus
BERIAL ENGINEERS PVT. LIMITED

MR.A DAS
MR.K GUPTA
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10
WITH
Co.Pet./6/2014 M/S TATA CAPITAL FINANCIAL SERVICES

LTD.
            Versus
M/S. LOHIT CONSTRUCTIONS P LIMITED

MR.A DAS
MR.K GUPTA

WITH
MC/590/2014
in Co.Pet./6/2014

M/S TATA CAPITAL FINANCIAL SERVICES
LTD.
            Versus
M/S. LOHIT CONSTRUCTIONS P LIMITED

MR.A DAS
MR.K GUPTA

11 Tr.P.(C)./51/2017 NURNAHAR BEGUM @ RUNU BARUA
            Versus
HRISHIKESH BARUAH

MS.P BORAH
MR.S BORTHAKUR

MR A A DEWAN
MS. P PHUKAN
MR. S MISABIR

12 FAO/66/2017 SMTI KUNJA BHUYAN and 2 ORS
            Versus
INDIAN OVERSEAS BANK and 4 ORS

MR.P BORA
MR.M DUTTA
MS.P R MAHANTA
MR.S R GOGOI
MR.H BARUAH
MR.N K DEKA

MR.P C GOSWAMI

WITH
I.A.(Civil)/4090/2017
in FAO/66/2017

SMTI KUNJA BHUYAN and 2 ORS
            Versus
INDIAN OVERSEAS BANK and 4 ORS

MR.P BORA
MR.M DUTTA
MS.P R MAHANTA
MR.S R GOGOI
MR.H BARUAH
MR.N K DEKA

MR.P C GOSWAMI

13 CRP(I/O)/86/2017 NARAYAN CHANDRA PAUL
            Versus
ADHIR CHANDRA PAUL and 2 ORS.

MR.N DHAR
MR .B MALAKAR
MS.S DASGUPTA

MS.M DUTTA

14 CRP(I/O)/121/2018 RANUSHREE MAHANTA AND 3 ORS.
            Versus
MONICA MAHANTA DAS

MS. K YADAV
MR. A KABRA
MR. R L YADAV
MS. R R BORAH

MR. P K ROYCHOUDHURY
MR B K SINGH
MS. M BORA

15 CRP(I/O)/247/2018 NARENDRA CH. GHOSH @ DULAL
GHOSH
            Versus
SOMA GHOSH AND 7 ORS

MR. B BANERJEE
MR. A MOBARAQUE
MS. C MOZUMDAR

MR G P BHOWMIK (R1-R8)
MS M KALITA (R1-R8)
MS P CHETIA (R1-R8)

16 CRP(I/O)/269/2018 BINOD KUMAR CHIRANIA AND 3 ORS.
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. N DHAR
MR. M HUSSAIN
MR. T U LASKAR
MR A RASHID

GA, ASSAM
MS. R CHOUDHURY (R5)
MR D. CHAKRABORTY (R5)

17 CRP(I/O)/301/2018 THE STATE OF ASSAM AND ANR.
            Versus
BIKASH CH. PRADHANI

MR. D NATH
SR. GA, ASSAM

MR G P BHOWMIK
MRS. M HORE
MS M KALITA

18 CRP(I/O)/355/2018 DIBRUGARH MUNICIPAL BOARD
            Versus
MONA BHATTACHARJEE AND 2 ORS.

MR. M C DAS
MR. M BORAH
MS. A DEVI
MS. M DEVI

MR G N SAHEWALLA (R1)
GA, ASSAM
MD ASLAM (R1)
MR. P DEKA (R1)
MS. S KATAKEY (R1)
MS. B SARMAH (R1)

19 Crl.Pet./446/2018
FIXED

VIKRAM GOGOI
            Versus
THE STATE OF ASSAM AND ANR

MR. P MAHANTA
MR. R B GOHAIN
MR. P BORGOHAIN

MR H BURAGOHAIN (R2)
MR. A C BURAGOHAIN (R2)
MISS. M BORAH (R2)
PP, ASSAM

20 Crl.Pet./1286/2018
FIXED

BHIRGU BORDOLOI @ BHRIGU SINGH
            Versus
THE STATE OF ASSAM AND ANR.

MR. A PARAMANIK MR H TALUKDAR (R2)
MS. D DAS (R2)
PP, ASSAM

21 Crl.Pet./1307/2018
FIXED

ISMAIL UDDIN AHMED
            Versus
RASHIDA BEGUM

MR. S NATH
MR H DAS
MS. U HAZARIKA

MR J H SAIKIA

22 Arb.A./3/2019 M/S NUVOCO VISTAS CORPORATION LTD
            Versus
M/S S.M. ENGINEERS (INDIA) PVT LTD

MR. B D DEKA
MR. M DAS
N CHAUDHURY

MR. R HAZARIKA

23 MFA/58/2019 SRI KRISHNA DEB NATH
            Versus
THE UNION OF INDIA AND 3 ORS

MR. A L MANDAL SC, RAILWAY
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24 MFA/59/2019 UNION OF INDIA
            Versus
M/S NUMALIGARH REFINERY LTD

MR. B SARMAH

WITH
I.A.(Civil)/481/2019
in MFA/59/2019

UNION OF INDIA
            Versus
M/S NUMALIGARH REFINERY LTD

MR. B SARMAH

25 MFA/60/2019 SRI DHANIRAM BORDOLOI
            Versus
THE UNION OF INDIA

MR D C K HAZARIKA
MS J KALITA

SC, NF RLY

ORDERS

26 MFA/88/2007
WITH LCR

UNITED INDIA INSURANCE COMPANY
            Versus
NAREN DEKA

MS.M CHOUDHURY
MS.R BEGUM
MR.D CHAKRABORTY
MR.S DUTTA
MS.A GOGOI
MS.A A SARIA

MD.M H RAJBARBHUIYAN
MR.R DEV
MS.R CHETRI

27 MFA/19/2009 ORIENTAL INSURANCE CO. LTD.
            Versus
SHRI SATINDRA KALOWAR and ANR.

MR.D BARUAH
MS.M CHOUDHURY
MR.M CHOUDHURY
MR.D CHAKRABORTY
MR.S DUTTA

28 MFA/44/2009
WITH LCR

M/S NEW INDIA ASSURANCE CO. LTD.
            Versus
JAYANAL ABDIN and ANR,

MR.K K BHATRA
MR.R K BHATRA
MR.A UDDIN
MR.A AHMED
MS.P HUJURI
MS.S DAS

29 MFA/80/2009
WITH LCR

ORIENTALINSURANCE CO. LTD.
            Versus
MD. JOGDUR RAHMAN and ANR

MR.S K GOSWAMI
MRS.P MEDHI
MR.R KATHKATIA
MR.P K SHARMA

30 Arb.A./7/2010
WITH LCR

M/S NUMALIGARH REFINERY LTD.
            Versus
M/S VALECHA ENGINEERING LTD.

MR.N DEKA
MR.P C DEKA
MR.M DEKA
MR.M CHETIA
MR.A HUSSAIN

MR.S K MEDHI
MR.S BARUAH
MS.D DUTTA

31 MFA/48/2011
WITH LCR

NEW INDIA INSURANCE CO. LTD.
            Versus
MD. ABDUL KALAM

MR.K K BHATTA
MR.S SINGH
MR.S S SARMA

32 MFA/69/2012
WITH LCR

SMTI. ASHALATA GHOSH,
            Versus
DEBEN DAS,

MR.S S SHARMA
MR.K K BHATTA
MS.L SARMA

33 MFA/75/2015
WITH LCR

THE UNION OF INDIA
            Versus
M/S KUNDANMAL CHOUDHARY

MR B N GOGOI
MR.S NEOG

MR.A GOYAL
MS.M SHARMA
MR.K P MAHESWARI

34 FAO/4/2016
WITH IA 396/16 & LCR

ACCRESCENT WAY MARKETING PVT LTD
and 2 ORS
            Versus
SMT ALPANA DUTTA and 36 ORS

MRG P BHOWMIK
MR.G SAIKIA
MR.R HAZARIKA
MS.M KALITA

MR.P D NAIR
MR G ALAM
MR.H ROHMAN
MR.D NAG

35 MFA/41/2016 ORIENTAL INSURANCE CO. LTD.
            Versus
HARESWAR DEKA and ANR.

MS.N MODI
MS.M CHOUDHURY
MR.S DUTTA

MR.A J SARMA(R-1)
MR.S K GHOSH(R-1)
MR G ALAMR-1
MR.H ROHMAN(R-1)

36 MC/144/2016
CAVT. NO. 1450/2014
in MFA SL.NO. 244184

ORIENTAL INSURANCE CO. LTD.
            Versus
SMTI NIZARA ROY and 2 ORS,

MS.N MODI
MR.S DUTTA
MR.C SHARMA
MR.SIDHANT DUTTA

MR.M DEKA
MR.S HAQUE
FOR CAVEATOR

37 FAO/43/2017
WITH LCR

SMT SHEFALI RANI DEB
            Versus
STATE OF ASSAM and ANR

MR.A S DHILLON
MRB KAUSHIK
MS.A KAPINJAL

GA, ASSAM

38 CRP(I/O)/96/2017 PADMAJA NEOG and 3 ORS.
            Versus
NAREN WARY and 6 ORS.

MR.S ISLAM
MR.A CHOUDHURY
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39 Arb.A./4/2018 UNION OF INDIA
            Versus
M/S CHANDRA SINGH and SONS

MRS A BORA DAS
MR. S S ROY

MR S CHAMARIA
MR M PHUKAN
MR D SARMAH
MR M ALI(FOR CAVEATOR)
MR S CHANDA

40 Tr.P.(C)./30/2018
FIXED

SIKHA MANI PATANGIA
            Versus
PABITRA KUMAR DAS

MR. S C BISWAS
MR R KARIM
MR. P S BISWAS
MS. J GHOSH

MR. N ANAND
MR. U K BARMAN
MR H ALI
MR D PEGU

41 CRP(I/O)/33/2018 JYOTISH CHANDRA DAS
            Versus
THE ABHAYAPURI WHOLESALE
CONSUMDERS CO-OPERATIVE SOCIETY
LTD.

MR. P SARMAH
MS. R CHOUDHURY
MS. S S ZIA

MR. S K SAHARIA
MR. P N GOSWAMI (R4)
MR. P C NATH

42 FAO/58/2018
CAVT 763/18, WITH LCR

SHRI PARAG PRASAD
            Versus
AJGAR ALI AND 4 ORS

MR. S P ROY
MS. B CHOUDHURY
MR A K RAI
MS. N RAI
MR K K S ROY

MR. N ALAM
MR. S U AHMED
FOR CAVEATOR

WITH
I.A.(Civil)/3732/2018
in FAO/58/2018

SHRI PARAG PRASAD
            Versus
AJGAR ALI AND 4 ORS

MR. S P ROY
MS. B CHOUDHURY
MR A K RAI
MS. N RAI
MR K K S ROY

MR. N ALAM
MR. S U AHMED
FOR CAVEATOR

43 Tr.P.(C)./67/2018 SUMON KR. ROY @ SUMON KUMAR ROY
            Versus
JHUMA CHAKRABORTY ROY @ JHUMA
CHAKRABORTY (D)

MR. J P DAS

44 MFA/69/2018 SHRI SHANTANA MALAKAR
            Versus
THE UNION OF INDIA

MR J MOLLAH
MRS. A BHANU
MS. S P DAS

MR B SARKAR
SC, NF RLY

45 CRP(I/O)/224/2018 AKHTAR AHMED AND ANR.
            Versus
FORIDA BEGUM AND 5 ORS

MR. A BISWAS
MR H DAS
MR R KALITA

MR. M A SHEIKH (R1-R4,
R6)
MS J H CHOUDHURY (R1-
R4, R6)
MR. M R Z CHOUDHURY
(R1-R4, R6)
MD. H BHUYAN (R1-R4,
R6)

46 CRP(I/O)/300/2018 DILIP SARKAR
            Versus
SAILENDRA NATH BHATTACHARJEE AND
2 ORS

MR S S SHARMA
MS L SHARMA
MR. B J MUKHERJEE

47 CRP(I/O)/306/2018 PRADIP KR. BARMAN
            Versus
RUPALI DUTTA

MR. A TALUKDAR
MR. A K BHUYAN
MS. B BHUYAN
MR. N CHOUDHURY
MR. M BORAH
MS. Y S PHOM

48 CRP(I/O)/334/2018 MANESWAR DEKA
            Versus
JAYANTA HAZARIKA AND ANR.

MR. S J SARMAH
MR. S N ADHYAPAK

MR. A SATTAR (R1)
MR Z MUKIT (R1)

49 I.A.(Civil)/1871/2018
WITH LCR
in Intest.Cas./1/2015

SRI LOKESWAR SARMA AND ANR
            Versus
SMT. RINA CHANGKAKATI AND 2 ORS

MR A UPADHYAY
MS. K JAIN

MR. A CHAMUAH
MR. M ALI

WITH
Intest.Cas./1/2015 SRI RINA CHANGKAKATI and 2 ORS

            Versus
SRI LOKESWAR SARMA and ANR

MR.T MADHUKALLYA
MR. A CHAMUAH
MR.U SAIKIA
MR.P P BORTHAKUR
MS.R BORAH

MRA UPADHYAYR-1,2
MR.D J SARMA(R-1, 2)
MR.P UPADHYAY(R-1,2)

WITH
I.A./21/2015
in Intest.Cas./1/2015

SRI RINA CHANGKAKATI and 2 ORS
            Versus
SRI LOKESWAR SARMA and ANR

MR.T MADHUKALLYA
MR. A CHAMUAH
MR.U SAIKIA
MR.P P BORTHAKUR
MS.R BORAH
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50 I.A.(Civil)/3176/2018
in MFA/46/2008

NATIONAL INSURANCE CO. LTD.
            Versus
MD. NAZRUL ISLAM AND ANR.

MR. K K BHATTA
MR. R K BHATRA
MR. A SAIKIA

WITH
MFA/46/2008 NATIONAL INSURANCE CO. LTD.

            Versus
MD. NAZRUL ISLAM

MR.S S SHARMA
MR.K K BHATTA
MR.R K BHATRA
MR A SAIKIA

WITH
MC/902/2008
in MFA/46/2008

NATIONAL INSURANCE CO. LTD.
            Versus
MD. NAZRUL ISLAM

MR.S S SHARMA
MR.K K BHATTA
MR.R K BHATRA
MR A SAIKIA

51 Crl.Pet./5/2019
FIXED

HAREN SARMAH AND ANR.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. J HANDIQUE PP, ASSAM

52 CRP(I/O)/7/2019
FIXED

JAGADISHWAR CHALIHA AND 16 ORS.
            Versus
ASSAM STATE TRANSPORT
CORPORATION AND 3 ORS.

MR. N C DAS
MS. M DEVI
MR. A DAS

53 Crl.Pet./10/2019
FIXED

POOJA PAUL CHOUDHURY
            Versus
ARNAB SAHA

MR. P J SAIKIA
MR. M AGARWALLA
MR. A K GUPTA
MS. R MAHANTA

MR. I A TALUKDAR
MR. B HUSSAIN

54 Crl.Pet./39/2019
FIXED

SANKAR KUMAR BARUA
            Versus
THE UNION OF INDIA (N.F. RAILWAY)

MS R DAS
MR. N HASAN
MS. S KAKATI
MR. A HASAN

SC, NF RLY

55 I.A.(Civil)/482/2019
in MFA/18003/2018

NATIONAL INSURANCE COMPANY
LIMITED
            Versus
MUSSTT JAHURA KHATUN AND 4 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MS J ROY
MR. S P SHARMA

WITH
MFA/18003/2018
(Filing Number)

NATIONAL INSURANCE COMPANY
LIMITED
            Versus
MUSSTT JAHURA KHATUN AND 4 ORS

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MRS. JUSTICE RUMI KUMARI PHUKAN
COURT NO: 9

[CRIMINAL SINGLE BENCH

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019 (CRIMINAL BENCH - I)
(RELATING TO CRIMINAL APPEAL AND CRIMINAL
REVISION ) AND (CRIMINAL BENCH - II) (RELATING
TO CRIMINAL PETITION) ALONG WITH THE FOLLOWING
MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 Crl.Pet./268/2016 MANJUR ALAM
            Versus
THE STATE OF ASSAM AND ANR

MRM H AHMED
MSC BORAH
MR.M R CHOUDHURY

PP, ASSAM

2 Crl.A./17/2019 SRI GOBINDA BHUYAN
            Versus
THE STATE OF ASSAM AND ANR.

MR. B SARMAH
MR. M DEKA
MR.I CHOUDHURY
MR. G PHUKAN

PP, ASSAM

BAIL HEARING

3 AB/3086/2017
FIXED

MITHUN CHAKRABARTY
            Versus
THE STATE OF ASSAM

MR.P K DAS
MRN J DAS
MR.A CHOUDHURY
MR.N MAHAJAN
MR.R ALI

PP, ASSAM

ORDERS

4 Crl.L.P./12/2013
in Crl.A. SL.NO. 193436, WITH
OFFICE NOTE

MISS BIMALA KHATOON,
            Versus
STATE OF ASSAM and ANR,

MR.R SARMA
MR.S SAIKIA
MS.K D SARMAH
MSB DEVI
MR.Y ALI

PP, ASSAM

WITH
Crl.M.C./292/2013 MISS BIMALA KHATUN,

            Versus
STATE OF ASSAM and ANR,

MR.R SARMA
MSB DEVI
MR.K D SARMA
MS. S SAIKIA
MR.Y ALI

PP, ASSAM

5 I.A./269/2016
WITH LCR 5 FILES
in Crl.A./14/2016

MD SADIK ALI @ SADEK ALI
            Versus
THE STATE OF ASSAM

MR.N ZAMAN
MR.A GANGULY
MR.A BORA

PP, ASSAM

WITH
Crl.A./14/2016 MD SADIK ALI @ SADEK ALI

            Versus
THE STATE OF ASSAM AND ANR.

MR.N ZAMAN
MR.A GANGULY
MR. S A AHMED
MR.A BORA
MISS M GOGOI
MS. D SWARGIARY

PP, ASSAM
PP, ASSAM
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6 Crl.Pet./272/2016 MAFIDA KHANAM and ANR
            Versus
THE STATE OF ASSAM AND ANR

MR M H AHMED
MS C BORAH
MR.M R CHOUDHURY

PP, ASSAM

7 Crl.A./296/2016
WITH OFFICE NOTE & LCR 1 FILE

BODOLAND PEOPLES FRONT BPF
            Versus
THE STATE OF ASSAM and 4 ORS

MR.A K BHUYAN
MS.N CHOUDHURY
MR.M BORAH

PP, ASSAM

8 Crl.A./52/2017 SRI SADAGAR BARUAH
            Versus
SRI KHAGEN LALUNG

MR. R K DUTTA
MR. U J SAIKIA
MR. A GOHAIN

9 Crl.L.P./123/2018
WITH OFFICE NOTE
in Crl.A./271/2018

SMTI. VICTORIA ARANDHARA
            Versus
THE STATE OF ASSAM AND ANR

MR. P J SAIKIA
MR. L N DIHINGIA

MR R BARUAH (R2)
MR. P DUTTA (R2)
MR A DUTTA (R2)
PP, ASSAM
MR. T CHAKRABORTY (R2)

WITH
Crl.A./271/2018 SMTI VICTORIA ARANDHARA

            Versus
THE STATE OF ASSAM AND ANR

MR. P J SAIKIA
MR. L N DIHINGIA
MR. A K SAHU

MR R BARUAH (R2)
MR. P DUTTA (R2)
MR A DUTTA (R2)
PP, ASSAM
MR. T CHAKRABORTY (R2)

10 Crl.L.P./145/2018
in Crl.A./10542/2018

M/S D.B ASSOCIATE
            Versus
SRI PRANAB PHUKAN

MR J I BARBHUIYA
MR. L MOHAN
MS F BEGUM
MRS. K H CHOUDHURY

WITH
Crl.A./10542/2018
(Filing Number)

M/S D.B ASSOCIATE
            Versus
SRI PRANAB PHUKAN

11 Crl.A./250/2018
WITH OFFICE NOTE

IDRISH ALI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR M J QUADIR
MR. N ANSARI

PP, ASSAM

12 Crl.A./361/2018
WITH OFFICE NOTE & LCR 1 FILE

SMT BELA DUTTA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. K A MAZUMDER
MR. A MALIK

PP, ASSAM

13 I.A.(Crl.)/947/2018
WITH LCR 5 FILES
in Crl.A./360/2018

SRI JINTU PHUKAN
            Versus
THE STATE OF ASSAM AND ANR

MR. J C GOGOI
MR. T CHUTIA
MR. H KAKATI

PP, ASSAM

WITH
Crl.A./360/2018 SRI JINTU PHUKAN

            Versus
THE STATE OF ASSAM AND ANR

MR. J C GOGOI
MR. T CHUTIA
MR. H KAKATI

PP, ASSAM

14 Crl.A./13/2019
WITH OFFICE NOTE

SHRI PRADIP CHANGMAI
            Versus
THE STATE OF ASSAM AND ANR

MR H R A CHOUDHURY
MR. G LAHAN
MR. A AHMED
MR. I U CHOWDHURY

PP, ASSAM

WITH
I.A.(Crl.)/30/2019
in Crl.A./13/2019

SHRI PRADIP CHANGMAI
            Versus
THE STATE OF ASSAM AND ANR

MR H R A CHOUDHURY
MR. G LAHAN
MR. A AHMED
MR. I U CHOWDHURY

PP, ASSAM

15 I.A.(Crl.)/38/2019
WITH OFFICE NOTE
in Crl.A./37/2019

MD BABUL ALI
            Versus
THE STATE OF ASSAM AND ANR.

MR B SHARMA
MR S SHARMA

PP, ASSAM

WITH
Crl.A./37/2019
(Filing Number)

MD BABUL ALI
            Versus
THE STATE OF ASSAM

16 I.A.(Crl.)/40/2019
WITH OFFICE NOTE
in Crl.A./10748/2018

DIRECTOR, CENTRAL BUREAU OF
INVESTIGATION (CBI)
            Versus
MUKUL TALUKDAR AND 5 ORS

MR. S C KEYAL
SC, CBI

MR. D K DAS (R1, R2, R3)
MS D HAZARIKA (R1, R2,
R3)

WITH
Crl.A./10748/2018
(Filing Number)

DIRECTOR CENTRAL BUREAU OF
INVESTIGATION (CBI)
            Versus
SHRI MUKUL TALUKDAR AND 5 ORS
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WITH
Crl.L.P./2/2019 DIRECTOR, CENTRAL BUREAU OF

INVESTIGATION (CBI)
            Versus
MUKUL TALUKDAR AND 5 ORS

MR. S C KEYAL
SC, CBI

MR. D K DAS (R1, R2, R3)
MS D HAZARIKA (R1, R2,
R3)

HEARING

17 Crl.Rev.P./232/2009
WITH LCR 2 FILES

LAKHIRAJ DEKA
            Versus
THE STATE OF ASSAM

MR.T J MAHANTA
MR.D SAIKIA
MR.P P DUTTA
MRK K DAS
MR.S M RAHMAN

PP, ASSAM

18 Crl.Rev.P./368/2009
WITH LCR 4 FILES, FIXED

MD NUR ISLAM ALI
            Versus
THE STATE OF ASSAM

MR.J SARMA PP, ASSAM

19 Crl.Rev.P./6/2010
WITH LCR 3 FILES

MD HARMUZ ALI
            Versus
THE STATE OF ASSAM

MR.S SAIKIA
MR.R SARMA
MR. D MAZUMDAR

PP, ASSAM

20 Crl.Rev.P./9/2010
WITH LCR 3 FILES

MD TAYABULLA ALI
            Versus
THE STATE OF ASSAM

MD.N AHMED
MR.A RAHMAN

PP, ASSAM

21 Crl.Rev.P./12/2010
WITH LCR 7 FILES

RASHID SAFIQUR RAHMAN
            Versus
THE STATE OF ASSAM

MR.P J SAIKIA
MR.A K GUPTA

PP, ASSAM

22 Crl.Rev.P./366/2010
WITH LCR 4 FILES

MOZIBOR RAHMAN
            Versus
JOBEDA KHATUN

MR.A R SIKDAR
MD.A HUSSAIN
MR.M AHMED
MR.M H TALUKDAR

MR.S K SAHARIA
MR D C NATH

23 Crl.Rev.P./415/2010
WITH LCR 3 FILES

BHARAT KUMAR NANDI
            Versus
UTTAM MITRA and ANR

MS.J PAUL
MR.D DAS
MR.S DEY
MR.A A MIR
MR.I LAHIRI
MR.P SEN

MRG P BHOWMIK
MS.J PURKAYASTHA
MR.R HAZARIKA
PP, ASSAM

24 Crl.Rev.P./298/2017
WITH LCR 2 FILES, FIXED

MD. HAFIJ ALI
            Versus
THE STATE OF ASSAM and ANR.

MR B CHANDA
MR. N J GOGOI
MR. B B GOGOI

MR N C KALITA (OP2)
PP, ASSAM

25 Crl.Rev.P./325/2017
WITH LCR

RUBUL ALI
            Versus
MAMONI BEGUM

MR.A K PURKAYASTHA
MR.M S ALI

MR H BARUAH
MR. N K DEKA

26 Crl.Pet./684/2017
WITH LCR 1 FILE, B/O

MAN MOHAN SINGH SAHNI
            Versus
THE STATE OF ASSAM AND ANR

MS.B CHOUDHURY MR.D K DASR-2
MR.Z ALAM(R-2)
MR. E AHMED(R-2)
MR.N D SARMA(R-2)
PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
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15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA
HONOURABLE MR. JUSTICE AJIT BORTHAKUR

COURT NO: 11
[DIVISION BENCH - II

THIS BENCH WILL TAKE UP THE PRODUCTION LIST
DATED 01-02-2019 ALONG WITH THE FOLLOWING
MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 WP(C)/6569/2018
WITH LCR, FIXED

MAZAL ALI @ MOZAL ALI SK.
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. A ROSHID
MS. M R DEVI

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

2 WP(C)/7510/2018
WITH LCR, FIXED

AYSHA BEGUM @ AYASA BEGUM
            Versus
THE UNION OF INDIA AND 5 ORS

MR. A R SIKDAR
MR A ALI

SC, NRC
MS. A VERMA
MR J PAYENG
MR. D BARUAH
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

3 WP(C)/7633/2018 BASIYA KHATUN
            Versus
THE UNION OF INDIA AND 5 ORS.

MS. R CHOUDHURY
MR. M A LASKAR

SC, NRC
MR J PAYENG
MR. D BARUAH
ASSTT.S.G.I.
MRS A VERMA
SC, ELECTION
COMMISSION.
SC, F.T

4 WP(C)/7810/2018 LOGNA RANI BAISHYA
            Versus
THE UNION OF INDIA AND 8 ORS.

MR. R SARMA
MR. S K ROY

SC, NRC
MR J PAYENG
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.

5 WP(C)/8024/2018
WITH LCR, FIXED

JORINA KHATUN @ JORINA BIBI @ JORINA
KHATUN BIBI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. M A SHEIKH
MR M H CHOUDHURY
MR. N ISLAM
MS F INTAZ
MS. A BEGUM

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

6 WP(C)/8060/2018
WITH LCR, FIXED

SWAPNA CHAKRAVORTY @ SWAPNA
SARKAR
            Versus
THE STATE OF ASSAM AND 4 ORS

MR D SAIKIA SC, NRC
ASSTT.S.G.I.
SC, ECI
SC, F.T
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7 WP(C)/8145/2018
WITH LCR, FIXED

GOLENUR BIBI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR H R A CHOUDHURY
MR H AHMED
MR. A MATIN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

8 WP(C)/8202/2018
FIXED

ROFIQUL ISLAM AND ANR.
            Versus
THE UNION OF INDIA AND 5 ORS

MR. A R SIKDAR
MR A ALI

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

9 WP(C)/8286/2018
WITH LCR, FIXED

SAFIQUL ISLAM
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. K LAHKAR SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

10 WP(C)/8365/2018
FIXED

PRABHAT KARMAKAR @ PRAVAT
KARMAKAR
            Versus
THE UNION OF INDIA AND 8 ORS.

MR. A K DUTTA
MR. B PURKAYASTHA

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

11 WP(C)/8402/2018
FIXED

KHYAMA DUTTA @ KHAMA DUTTA @
KHYAMA RANI DAS
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. B CHETRI
MR. U DAS

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

12 WP(C)/8425/2018 ALIMA KHATUN
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. JUNM LASKAR
MS. A AHMED

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

13 WP(C)/8438/2018 KAMIRUL ISLAM @ KAMRUL HOQUE
            Versus
THE UNION OF INDIA AND 5 ORS.

MR B ISLAM
MR A A DEWAN
MS. P PHUKAN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

14 WP(C)/8443/2018 ISMAIL HUSEN @ ISMAIL HUSSAIN
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. I H LASKAR
MR. A RAHMAN
MS. S F MAITAI
MR R KARIM

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, F.T
SC, ECI

15 WP(C)/8445/2018 ABDUL MATIN
            Versus
THE UNION OF INDIA AND 5 ORS.

MD F H LASKAR
MS. S B CHOUDHURY
MR H ALI

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

16 WP(C)/8506/2018
WITH LCR, FIXED

DALIMON NESSA
            Versus
THE UNION OF INDIA AND 7 ORS.

MR H R A CHOUDHURY
MR. A F N U MOLLAH
MD H R AHMED

SC, NRC (R8)
SC, F.T (R3TO7)
SC, ELECTION
COMMISSION. (R2)

17 WP(C)/8692/2018 PURAN LAL DAS
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. S ROY
MR. B K DAS
MR. M H LASKAR

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

18 WP(C)/712/2019 RENU BALA BISWAS @ RENU
            Versus
THE UNION OF INDIA AND 6 ORS.

MR G P BHOWMIK
MR. S SARKAR
MR. S P KAKOTI BORA

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T
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19 WP(C)/716/2019 JAMILA KHATUN
            Versus
THE UNION OF INDIA AND 5 ORS.

DR. B U AHMED
MR. N HAQUE
MR. S R BARBHUIYA
MR M HUSSAIN

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

20 WP(C)/719/2019 SULEMA KHATUN
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. A M BARBHUIYA
MS. S F MAITAI
MS. M MEDHI

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

21 WP(C)/720/2019 RAHIMA KHATUN
            Versus
UNION OF INDIA AND 5 ORS.

MR. S BHUYAN SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

22 WP(C)/721/2019 ABIRAN BIBI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. T H HAZARIKA
MR S DEKA
MR M CHETIA
MR A RASHID
MR. K ISLAM

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, F.T
SC, ECI

23 WP(C)/727/2019 SHYED ALI @ SAYED ALI
            Versus
THE UNION OF INDIA AND 5 ORS

MR. L R MAZUMDER
MR R KARIM

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

24 WP(C)/731/2019 HASINA BEGUM
            Versus
THE UNION OF INDIA AND 4 ORS

MR A R BHUYAN
MR. M A I HUSSAIN

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

25 WP(C)/732/2019 JAY SUNDARI BARMAN
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. A SAYED
MR. U DUTTA
MS. R HUSSAIN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

26 WP(C)/734/2019 SADHAN MOHORI
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. P SUNDI MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

27 WP(C)/741/2019 HALIMA KHATUN @ HALIMA MIYA
            Versus
THE UNION OF INDIA AND 6 ORS.

MR H K SARMA
MRS. M BARMAN
MR. D K SHARMA

SC, NRC (R6)
SC, F.T (R2TO4)
SC, ELECTION
COMMISSION. (R5)

28 WP(C)/744/2019 DILOWARA BIBI @ DILERA KHATUN @
DELERA BIBI
            Versus
THE UNION OF INDIA AND 5 ORS

MR. B U LASKAR SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

29 WP(C)/746/2019 AKHAL BALA DAS AND 5 ORS
            Versus
THE UNION OF INDIA AND 7 ORS

MR A MOTALIB
MR. N ISLAM
MS. L WAJEEDA

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

30 WP(C)/749/2019 DIPALI DAS @ DIPALI RANI DAS
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. S C BISWAS
MS A DAS
MR. F A HASSAN
MS A BORAH

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.
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31 WP(C)/752/2019 SURAT ALI @ CHURAT ALI @ SARUT ALI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR H R A CHOUDHURY
MR. A KADDUS
MR. J M SULAIMAN

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

32 WP(C)/755/2019 ABBAS ALI AND 5 ORS.
            Versus
THE UNION OF INDIA AND 5 ORS

MR. S D PURKAYASTHA
MR S CHOUDHURY

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

33 WP(C)/756/2019 RAISUDDIN AND 5 ORS.
            Versus
UNION OF INDIA AND 6 ORS.

MR. J SARMAH SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

34 WP(C)/765/2019 KALIMUDDIN
            Versus
THE UNION OF INDIA AND 7 ORS.

MS. D GHOSH
MR. M AHMED

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

35 WP(C)/767/2019 SAHER BANU BEGUM @ SAHAR BHANU
@ SHARIFAN @ BHANU NESSA
            Versus
THE UNION OF INDIA AND 5 ORS.

MR H R A CHOUDHURY
MR. A KADDUS
MR. J M SULAIMAN

SC, NRC
MR J PAYENG
MR. D BARUAH
ASSTT.S.G.I.
MRS A VERMA
SC, F.T
SC, ELECTION
COMMISSION.

36 WP(C)/774/2019 BHAILA KHATUN @ BHAYELA KHATUN @
BHAILA KHATUN
            Versus
THE UNION OF INDIA AND 5 ORS

MR. M HAQUE
MR. S H SIKDAR
MR S HUSSAIN

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

37 WP(C)/778/2019 MADHABI ADHIKARI
            Versus
UNION OF INDIA AND 7 ORS.

MR S CHAKRABORTY
MR S HUSSAIN

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

38 WP(C)/780/2019 DURPADI PAUL @ DURBATI PAUL @
DURBATI RANI PAUL
            Versus
THE UNION OF INDIA AND 6 ORS.

SC, NRC
MR. K BORUAH
MR. K ROY
MR. P BORDOLOI

MR. D BARUAH
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

39 WP(C)/787/2019 SAKERA KHATOON
            Versus
UNION OF INDIA AND 5 ORS.

MR. N H MAZARBHUIYAN
MR. N ISLAM
MS. L WAJEEDA

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

40 WP(C)/793/2019 ASHIA @ ASIYA KHATUN
            Versus
UNION OF INDIA AND 5 ORS.

MR. N H MAZARBHUIYAN
MR A MOTALIB
MS. L WAJEEDA
MR. N I MAZARBHUYAN

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

41 WP(C)/803/2019 NABIRAN NESSA
            Versus
THE UNION OF INDIA AND 5 ORS.

MR R ISLAM
MR. S C BISWAS
MS. K L R YANTHAN
MR. F A HASSAN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.
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42 WP(C)/804/2019 FULJAN NESSA
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. S A AHMED
MISS M GOGOI

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

43 WP(C)/806/2019 SAJAHAN ALI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. N HASAN
MS. S KAKATI
MR. A HASAN

MR. D BARUAH
SC, NRC
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T

44 WP(C)/807/2019 SURIYA BEGUM
            Versus
UNION OF INDIA AND 5 ORS.

MR. N HASAN
MS. S KAKATI
MR. A HASAN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

45 WP(C)/808/2019 HALIMA BIBI
            Versus
THE UNION OF INDIA AND 5 ORS.

MR. A T SARKAR
MR. T AHMED
MS. R RAHMAN

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ECI

46 WP(C)/809/2019 BABUR ALI
            Versus
THE UNION OF INDIA AND 6 ORS.

MR H R A CHOUDHURY
MR A HUSSAIN
MR. S ISLAM
MR A HAWARI

SC, NRC
ASSTT.S.G.I.
SC, F.T
SC, ELECTION
COMMISSION.

ORDERS

47 WP(C)/2807/2015 AKRAM ALI
            Versus
THE UNION OF INDIA and 9 ORS

MR.M U MONDAL
MSN NASRIN
MR.M HUSSAIN
MR.H R AHMED
MDI H KHAN

GA, ASSAM(3,4,7,10)
ASSTT.S.G.I.(R1,2)
SC, ASEC(R5,6,8,9)
MR.N BORAH

48 Review.Pet./170/2018
in WA 186/18(D/O)

SRI CHAMPAK KALITA
            Versus
THE STATE OF ASSAM AND 10 ORS

MR. R C SAIKIA
MR. J PAWE
MR. L K BORAH

GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 12

[CIVIL BENCH - IV

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - IV) FROM ITEM NOS. 54 TO 106 ALONG WITH
THE FOLLOWING MATTERS]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 WP(C)/2639/2014
CONT.CASE(C) 625/2015(D/O),
FIXED

SMT. BULBULI BORGOHAIN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.R SARMA
MR.K K GOSWAMI
MR. A CHAMUAH
MR. P K BHUYAN
MR. C P SHARMA
MS.M PAUL
MR.P BHUYAN

MR. R BORPUJARI (SC,
REVENUE & DISASTER
MANAGEMENT DEPT.)
MR. N GOSWAMI (GA,
ASSAM, R-2,3,4,5)

2
WITH
WP(C)/2704/2017 BULBULI BORGOHAIN

            Versus
THE STATE OF ASSAM and 3 ORS.

MR. A CHAMUAH
MR.P K BHUYAN
MS.N DEKA
MR.S D ROY
MS.K BARPUJARI
MR.C P SHARMA

GA, ASSAM

3 WP(C)/5490/2014
FIXED

ARUN KUMAR BARMAN
            Versus
DIMA HASAO AUTONOMOUS COUNSIL
and 5 ORS

MR. P K BORAH
MR.S BORTHAKUR

GA, ASSAM
MR.S C KEYAL
MS.J BORAH
SC, DIMA HASAO
ASSTT.S.G.I.

4 WP(C)/5779/2014
FIXED

R.J.PADMARAJ
            Versus
THE UNION OF INDIA and ORS

MR.R DUBEY
MS.A B KAYASTHA
MS.P SHARMA

MS.M CHATTERJEE
MRS.U CHAKRABORTY
SC, RAILWAY
MS.S P DAS

5 WP(C)/6116/2014
FIXED

MUKUL BAYAN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.S CHOUDHURY
MS.S BEGUM

GA, ASSAM
MR.M U MONDAL
MR.M HUSSAIN
MR.A WAHAB
MR.H R AHMED
SC, TRANSPORT

6 WP(C)/1357/2015
WP(C) 4839/2016(D/O), FIXED

M/S ABCI INFRASTRUCTURES PVT LTD.
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.G N SAHEWALLA
MR.P DEKA
MR.A CHETIA
MD.ASLAM

SC, FOREST
MR.R K BORA(R1-3)
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7 WP(C)/3642/2015 BHABANI PRINT AND PUBLICATIONS and
ANR
            Versus
THE UNION OF INDIA and 6 ORS

MR.P K GOSWAMI
MR.A SARMA
MR.T K BHUYAN
MR.S K DEKA
MR.J DEKA

GA, ASSAM
MR.P DAS(R-7)
MR.G DAS(R-7)
SC, INDUSTRIES &
COMMERCE
ASSTT.S.G.I.
SC, NEDFI

8 WP(C)/7024/2015 NIREN BORDOLOI and 12 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS

MR.N BHARALI
MR.R BORUAH
MR.A IKBAL
MD.S ALI
MR.A K DAS

GA, ASSAM
MR. S BANIK (R-6)
MR K K GHOSH (R-6)

9 WP(C)/492/2016 FARUK ALI and 4 ORS
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. B C DAS
MR. M GHANI
MR. I H BARBHUIYA
MS R RAJKHOWA

GA, ASSAM
MR. D MOZUMDER (R- 7-
10)
MR. M GHANI R-7-10
MS. M DEVI (R-7-10)

10 WP(C)/1542/2016
FIXED

AKTARUL ISLAM and 4 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.N AHMED
MR.S K M ALOMGIR
MS.P KONWAR

GA, ASSAM

11 WP(C)/3181/2016 GANGA DHAR DAS and 3 ORS
            Versus
THE UNION OF INDIA and 7 ORS

MR. S SHARMA
MR A SAIKIA
MR. N N UPADHAYA

GA, ASSAM (R3-R5)
MRS. R BORAH (SC, NHAI,
R2, R7)
MR. J HANDIQUE (GA, R3-
R6))
MR.Y S MANNAN (SC, PWD,
R8)
SC, PWD
ASSTT.S.G.I. (R1)

12 WP(C)/6014/2016 M/S N.C. DAS AND COMPANY
            Versus
THE UNION OF INDIA and 3 ORS

MR.O P BHATI
MR. U K GOSWAMI
MR.T C DAS
MR.P SARMA
MR.S KHAN

MR.D K DEY
SC, NF RLY

13 WP(C)/6056/2016 ROFIQUL ISLAM and 9 ORS
            Versus
THE STATE OF ASSAM AND 7 ORS

MR A R BHUYAN
MR.M A I HUSSAIN
MR.K R ISLAM

GA, ASSAM
MR.Y DOLOI(R- 1&2)
MR.A K DUTTA(R-9)
MR.K R PATGIRI(R-8)
MS.C DAS(R-8)
MR.B PURKAYASTHA(R-9)
MR.N BORAH
ADDL. AG, ASSAM
SC, ASEC

14 WP(C)/6058/2016 PABAN CHETIA and 2 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS

MS.B S GOYAL
MR.A J HAZARIKA
MR.R S CHOUDHURY

GA, ASSAM
MR.Y DOLOI(R- 1-3 & 6)
ADDL. AG, ASSAM
SC, TRANSPORT

15 WP(C)/6060/2016 M/S N.C. DAS AND COMPANY
            Versus
THE UNION OF INDIA and 2 ORS

MR.O P BHATI
MR. U K GOSWAMI
MR.T C DAS
MR.P SARMA
MR.S KHAN

MR.D K DEY
SC, NF RLY

16 WP(C)/6076/2016 M/S N.C. DAS AND COMPANY
            Versus
THE UNION OF INDIA and 2 ORS

MR.O P BHATI
MR. U K GOSWAMI
MR.T C DAS
MR.P SARMA
MR.S KHAN

MR.A CHETRY
SC, NF RLY
MR.U K NAIR

17 WP(C)/6082/2016 M/S N.C. DAS AND COMPANY
            Versus
THE UNION OF INDIA and 3 ORS

MR.O P BHATI
MR. U K GOSWAMI
MR.T C DAS
MR.P SARMA
MR.S KHAN

MR.A CHETRY
SC, NF RLY
MR.U K NAIR

18 WP(C)/6139/2016 JAYANTA KALITA
            Versus
THE STATE OF ASSAM AND 6 ORS

MR.B D GOSWAMI
MR.J M GOGOI

GA, ASSAM

19 WP(C)/6157/2016 HALEM ALI and 24 ORS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. M A SHEIKH
MR.M HOSSAIN
MS.F INTAZ
MR.K K AHMED

GA, ASSAM
SC, REVENUE
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20 WP(C)/6678/2016
B/O

SMTI. ARPANA SARKAR
            Versus
THE STATE OF ASSAM AND 5 ORS

MS.M GOGOI
MR.S A AHMED

GA, ASSAM
MR.M SARANIAR-5
MR.S U AHMED(R-6)
MS.SUSENTETLA(R-5)
MR.A I KATHAR(R-6)
SC, K A A C

21 WP(C)/802/2017 HARESWAR SARMA
            Versus
THE UNION OF INDIA and 4 ORS.

MR.U C RABHA
MR.S M SARMA
MR.M M DEKA

GA, ASSAM
ASSTT.S.G.I.

22 WP(C)/1624/2017 RUCHI RAM BORO
            Versus
THE UNION OF INDIA and 6 ORS.

MR.J SARMA
MR.M C DAS

GA, ASSAM
MR.R PHUKAN(R-7)
MR. S DUTTA (SC, FOREST
DEPT.)
MR.R K BORA(R-7)
ASSTT.S.G.I.

23 WP(C)/2926/2017 M/S. SHASS ENGINEERS
            Versus
THE STATE OF ASSAM and ANR.

MR.K N CHOUDHURY
MR.D J DAS
MR.A BARUAH
MR.J PATOWARI

GA, ASSAM

24
WITH
WP(C)/2910/2017 M/S. SHASS ENGINEERS

            Versus
THE STATE OF ASSAM and ANR.

MR.K N CHOUDHURY
MR.R DEKA
MR.D J DAS
MR.J PATOWARI

GA, ASSAM

25 WP(C)/6299/2017 MUN DAS and 39 ORS.
            Versus
THE UNION OF INDIA and 12 ORS.

MR.M U MONDAL
MSN NASRIN
MR.A WAHAB
MDI H KHAN

GA, ASSAM(RES- 6,8 -13)
MR. S C KEYAL
MR.G GOSWAMI(Rly.Adv.)
SC, NF RLYRES 2 and3
MS B CHHETRI
SC, FINANCE(RES- 7)
ASSTT.S.G.I.(RES-1)

26
WITH
WP(C)/6230/2017 ZUBBAR ALI AND 67 ORS

            Versus
THE STATE OF ASSAM AND 4 ORS

MRS. R CHOUDHURY
MS. A BEGUM
MR. A H M R CHOUDHURY

GA, ASSAM
MR. S C KEYAL,ASSTT.SGI.
MR. S DUTTA
MS B CHETRI

27 WP(C)/6506/2017 M/S. J.K.COMMERCIAL
            Versus
THE STATE OF ASSAM and 6 ORS.

MR.M BISWAS
MS.R BORGOHAIN
MR.D TIWARI

GA, ASSAM
MR.B GOGOI(SC, FINANCE)
MR. R HAZARIKA
MR. S BORTHAKUR
MS. S KAKATI
MR S SARMA

28
WITH
WP(C)/1917/2018 B M G INFORMATICS PVT LTD

            Versus
THE STATE OF ASSAM AND 6 ORS

MR. S SARMA
MR. S BORTHAKUR
MR. J ROY
MS. S KAKATI
MR. C CHAKRAVARTY

GA, ASSAM
MR. B GOGOI

29 WP(C)/3341/2018
FIXED

DAYA ENGINEERING WORKS PVT. LTD.
            Versus
THE UNION OF INDIA AND 7 ORS.

MR. A K SARMA
MR. S CHETIA
MR. A GOYAL
MR. A CHOUDHURY

GA, ASSAM
MR D SHARMA
MR. R BORPUJARI(SC,
REVENUE)
SC, NF RLY

30 WP(C)/4602/2018
FIXED

M/S. RANA CONSTRUCTION AND
ENGINEERS PVT. LTD.
            Versus
THE GUWAHATI MUNICIPAL
CORPORATION AND 3 ORS

MR. R M DEKA
MR D J DAS
MR. D DEKA
MR. K M CHOUDHURY
MR. B K KASHYAP

SC, GMC

31 WP(C)/4623/2018
FIXED

M/S. RANA CONSTRUCTION AND
ENGINEERS PVT. LTD.
            Versus
THE GUWAHATI MUNICIPAL
CORPORATION AND 3 ORS. (E)

MR. K N CHOUDHURY
MR. D DEKA
MR. D J DEKA
MR. B K KASHYAP

SC, GMC

32 WP(C)/5439/2018 ROBIN SAIKIA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. S A AHMED
MS. M GOGOI
MS. D SWARGIARY

GA, ASSAM
MR. J HANDIQUE
SC, REVENUE
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33 WP(C)/6481/2018
FIXED

SRI AMAL DAS
            Versus
THE COMMISSIONER, GUWAHATI
MUNICIPAL CORPORATION AND 4 ORS.

MR. B K GOGOI MR H SARMA
SC, GMC

34 WP(C)/7881/2018
FIXED

M/S. KARHA FISHERY SAMABAI SAMITY
LTD.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. N C DAS
MR. A DAS
MS. M DEVI

GA, ASSAM

35 WP(C)/8488/2018
FIXED

MINTAN POMA
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. N BARUAH MR. S DUTTA
MR. A DAS
SC, FOREST

ORDERS

36 MC/2490/2014
FIXED
in WP(C)/4033/2014

PHUKAN CHANDRA BORA
            Versus
THE STATE OF ASSAM AND 7 ORS

MS.S SARMA
MS.N M DEKA
MS.P MAZUMDAR

GA, ASSAM

WITH
WP(C)/4033/2014 PHUKAN CHANDRA BORA

            Versus
THE STATE OF ASSAM AND 7 ORS

MS.S SARMA
MS.N M DEKA
MS.P MAZUMDAR

GA, ASSAM

37 WP(C)/6786/2014 PINKU DEY and 30 ORS
            Versus
THE STATE OF ASSAM AND 45 ORS

MR.H R A CHOUDHURY
MR.J ABEDIN
MR.K I MAJUMDAR

MR.P PATHAK (R-
9.10,12,13,14,23 to
25,29,30,32,33,38,42,43,44.)
MR.D SAIKIA(R-6)
GA, ASSAM
MR.A ROSHID (R-16&17)
MR.D K SARMAH (R-11,15,18
to 22,26 to 28,31,34 to
37,39 to 41,45 & 46) (R-
9.10,12,13,14,23 to
25,29,30,32,33,38,42,43,44.)
MR.U K GOSWAMI (R-6)
MR.H UPADHYAYA(R-35)
MR.J M A CHOUDHURY (R-5)
MR.B GOGOI(R-6)
MR.P S LAHKAR (R-11,15,18
to 22,26 to 28,31,34 to
37,39 to 41,45&46)
MS.A TALUKDAR (R-11,15,18
to 22,26 to 28,31,34 to
37,39 to 41,45 & 46) (R-
9.10,12,13,14,23 to
25,29,30,32,33,38,42,43,44.)
MR B CHANDA(R-35)
MR.N PATHAK (R-11,15,18 to
22,26 to 28,31,34 to 37,39
to 41,45 & 46) (R-
9.10,12,13,14,23 to
25,29,30,32,33,38,42,43,44.)
MR.A MOBARAQUE (R-
16&17)
MR.A B T HAQUER-5
MR.B BHATTACHARJEE (R-35)
MR.H BORA(R-6)

38
WITH
WP(C)/479/2015 SANKAR DAS and 21 ORS.

            Versus
THE STATE OF ASSAM AND 44 ORS

MR.R DEV
MR.R K DEY

GA, ASSAM
MR.D K SARMAH(R-9 to 15,
18 to 37, 39 to 42)
MR.J M A CHOUDHURYR-5
MS.A TALUKDAR(R-9 to 15,
18 to 37, 39 to 42)
MR.N PATHAK(R-9 to 15, 18
to 37, 39 to 42)
MR.A PATHAK(R-9 to 15, 18
to 37, 39 to 42)
MR.A B T HAQUE(R-5)

39 WP(C)/2904/2015
FIXED

HEMANTA KUMAR MANDAL and 5 ORS
            Versus
THE UNION OF INDIA and 11 ORS

MR.M U MAHMUD
MR.A DAS
MR.S HOQUE
MR.H R CHOUDHURY
MR.M ALI

GA, ASSAM
SC, NHAI
MR.Y S MANNAN
SC, PWD
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WITH
I.A.(Civil)/4297/2018
in WP(C)/2904/2015

SMTI. RINA MANDAL AND 6 ORS
            Versus
THE UNION OF INDIA and 11 ORS

MR. M U MAHMUD
MR. P K DAS
MR. M ALI

GA, ASSAM
SC, NHAI
SC, PWD

40 Review.Pet./122/2018
CAVT. NO.0575/2018
WP(C) 2142/2007(D/O)

THE STATE OF ASSAM AND 3 ORS
            Versus
MD BASERUDDIN AND 92 ORS

MR. D NATH MR. M A SHEIKH
MD. S Z B AKLAS (R1, R6,
R29, R44, R48, R81, R84)
MD. S Z B AKLAS (R1, R6,
R29, R44, R48, R81, R84)
FOR CAVEATOR

41
WITH
WP(C)/1916/2016 MD. SABED ALI and 78 ORS

            Versus
THE STATE OF ASSAM AND ORS

MR. M A SHEIKH
MR M H AHMED
MR.M HOSSAIN
MS C BORAH
MS.F INTAZ
M R CHOUDHURY
MR.K U AHMED

GA, ASSAM
MS.A KAUSHAR(R- 5&6)
MR.S ISLAM(R- 5&6)
MR.A CHOUDHURY R- 5and6
MS.M KONCH(R- 5&6)

42
WITH
WP(C)/772/2017 MOFAZZEL HUSSAIN and 73 ORS.

            Versus
THE STATE OF ASSAM AND 4 ORS

MR.A SHARIF
MS.P BARMAN
MR.S ZAMAN

GA, ASSAM

43 Cont.Cas(C)/207/2018
FIXED

NABA KUMAR NATH
            Versus
KAMAL KUMAR BAISHYA

MR. S BARUAH
MR. A DAS

MR. N DAS
MR. A DEKA
MR. P KATAKI

44 Cont.Cas(C)/348/2018
FIXED

M/S. BINAPANI RANDHAN GAS
            Versus
RANJIT BORGOHAIN AND ANR

MRS N SAIKIA
MRS. P GOSWAMI
MS. L BORGOHAIN

MR. M K CHOUDHURY (R1,
R2)
MR. A BARKATAKI (R1, R2)
MR. N BARUAH (R1, R2)
MR P BHARDWAJ (R1, R2)

45 Cont.Cas(C)/389/2018 M/S. RANA CONSTRUCTION AND
ENGINEERS PVT. LTD.
            Versus
AJIT KAKATI AND 2 ORS.

MR. K N CHOUDHURY
MR D DEKA
MR. D J DEKA
MR. B K KASHYAP

MR. T C CHUTIA (R2, R3)
MS. N DAS (R2, R3)
MR D K ROY (R2, R3)
MS. I KAKATI (R2, R3)

46 Cont.Cas(C)/423/2018
FIXED

SRI BHUBAN CH. SAIKIA
            Versus
HEMANTA NARZARY AND 2 ORS.

MR. S K BARKATAKI
MR. D K NATH
MS. B SHARMA

MR. N UPADHAYAY (R1-R3)
MR. A B T HAQUE (R1-R3)

47 Cont.Cas(C)/577/2018
FIXED

M/S. GREEN VIEW ENTERPRISE
            Versus
RAKESH KUMAR, IAS AND 3 ORS.

MS. M CHATTERJEE
MS. K KALITA
MRS U CHAKRABORTY

48 I.A.(Civil)/1373/2018
CRP 174/2017(D/O), FIXED
in Review.Pet./5063/2018

SRI RATAN CH. DAS
            Versus
SRI JAMINI HALOI AND 3 ORS,

MR. M DAS
MR. B D DEKA

MR. K N CHOUDHURY (OP1)
MR. K K BHATRA (R4)
MR. L TALUKDAR(R1)
MR. R K BHATRA (R4)
MS. R DEKA (OP1)
MR. M MAHANTA (OP1)
MR B DAS(R1)
MRS. M DAS(R1)
MR. D J DAS (OP1)
MS RIMPI DUTTA (R4)
MR. A LAHKAR (R4)

WITH
Review.Pet./5063/2018
(Filing Number)

RATAN CHANDRA DAS
            Versus
JAMINI HALOI AND 3 ORS

WITH
I.A.(Civil)/1374/2018 SRI RATAN CH. DAS

            Versus
SRI JAMINI HALOI AND 3 ORS,

MR. M DAS
MR. B D DEKA

49 I.A.(Civil)/4022/2018
FIXED
in WP(C)/2486/2014

JYOTINDRA NARAYAN DUTTA BARUAH
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A DEKA
MR. B GOGOI
MR P NAYAK
MR A K RAI

GA, ASSAM
MR. D S DEKA (R6.1, R6.2)
MR. M K MISHRA
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WITH
WP(C)/2486/2014 JYOTINDRA NARAYAN DUTTA BORUAH

and ANR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR.S P ROY
MR.A TALUKDAR
MR.K RAJBONGSHI
MR.B GOGOI
MR.P NAYAK
MRA K RAI
MR.R P N SINGH
MR.A DEKA
MR.T R ROY

GA, ASSAM
MR. D S DEKA (R6.1, R6.2)
MR.M K MISHRA
LEGAL SERVICE COMITTEE

50 I.A.(Civil)/4239/2018
FIXED
in WP(C)/7766/2016

JAGADISH PRASAD GUPTA and 6 ORS.
            Versus
THE STATE OF ASSAM and 4 ORS.

MRS N SAIKIA
MS. L BORGOHAIN
MRS. P GOSWAMI

SC, REVENUE
SC, NF RLY

WITH
WP(C)/7766/2016 JAGADISH PRASAD GUPTA and 6 ORS.

            Versus
STATE OF ASSAM and 4 ORS.

MRS.N SAIKIA
MRS.P GOSWAMI
MS.L BORGOHAIN

GA, ASSAM
MR.A K SARKAR
DR.B N GOGOI(Rly.Adv.)
SC, NF RLY

WITH
I.A.(Civil)/269/2019
in WP(C)/7766/2016

JAGADISH PRASAD GUPTA and 6 ORS.
            Versus
THE STATE OF ASSAM and 4 ORS.

MRS N SAIKIA
MRS. P GOSWAMI
MS. L BORGOHAIN

SC, REVENUE
SC, NF RLY

WITH
I.A.(Civil)/391/2019
in WP(C)/7766/2016

JAGADISH PRASAD GUPTA and 6 ORS.
            Versus
THE STATE OF ASSAM and 5 ORS.

MRS N SAIKIA
MS. L BORGOHAIN
MRS. P GOSWAMI

SC, REVENUE
SC, NF RLY

51 I.A.(Civil)/215/2019
FIXED
in WP(C)/910/2016

SUJIT KR. GHOSH and 11 ORS.
            Versus
THE STATE OF ASSAM and 3 ORS.

MRS N SAIKIA
MRS. P GOSWAMI
MS. L BORGOHAIN

SC, REVENUE
SC, NF RLY

WITH
WP(C)/910/2016 SUJIT KR. GHOSH and 11 ORS.

            Versus
THE STATE OF ASSAM and 3 ORS.

MRS.N SAIKIA
MRS.P GOSWAMI
MS.L BORGOHAIN

GA, ASSAM
DR.B N GOGOI
SC, NF RLY
MR.U K NAIR

WITH
I.A.(Civil)/4243/2018
in WP(C)/910/2016

SUJIT KR. GHOSH and 11 ORS.
            Versus
THE STATE OF ASSAM and 4 ORS.

MRS N SAIKIA
MS. L BORGOHAIN
MRS. P GOSWAMI

SC, REVENUE
SC, NF RLY

52 I.A.(Civil)/231/2019
FIXED
in WP(C)/7121/2015

BHOLA BHOWMIK and 16 ORS,
            Versus
THE STATE OF ASSAM and 4 ORS,

MRS N SAIKIA
MRS. P GOSWAMI
MS. L BORGOHAIN

SC, REVENUE
SC, NF RLY

WITH
WP(C)/7121/2015 BHOLA BHOUMICK and 16 ORS,

            Versus
THE STATE OF ASSAM and 3 ORS,

MRS.N SAIKIA
MRS.P GOSWAMI
MS.L BORGOHAIN
MS.R MAHANTA

GA, ASSAM(R1-3)
MR.A K SARKAR
SC, RAILWAY

53 I.A.(Civil)/261/2019
FIXED
in WP(C)/4087/2017

PRAN KRISNA GHOSH and 4 ORS.
            Versus
THE STATE OF ASSAM AND 2 ORS.

MRS N SAIKIA
MRS. P GOSWAMI
MS. L BORGOHAIN

SC, REVENUE
SC, NF RLY

WITH
WP(C)/4087/2017 PRAN KRISNA GHOSH and 4 ORS.

            Versus
THE STATE OF ASSAM and 2 ORS

MRS.N SAIKIA
MRS.P GOSWAMI
MS.L BORGOHAIN

GA, ASSAM
MR.A K SARKAR
DR.B N GOGOI
SC, NF RLY

54 I.A.(Civil)/428/2019
in WP(C)/6066/2015

SMTI. ALAKA ROY BAYAN
            Versus
THE BARPETA ROAD MUNICIPAL BOARD
AND ANR

MR. N N KARMAKAR
MUSTAFIJUR RAHMAN

GA, ASSAM

WITH
WP(C)/6066/2015 ALAKA ROY BAYAN

            Versus
THE BARPETA ROAD MUNICIPAL BOARD
and ANR.

MR.N N KARMAKAR
MRM RAHMAN

GA, ASSAMR-2
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE NELSON SAILO
COURT NO: 14

[CIVIL BENCH

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - III) FROM ITEM NOS. 61 TO 106 ALONG WITH
THE FOLLOWING MATTERS]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 WP(C)/2898/2013 MD. RAIZAUDDIN AHMED
            Versus
THE STATE OF ASSAM AND 18 ORS

MR.R ISLAM
MR.D DAS
MR.R SINGHA

MR.C BARUAH
GA, ASSAM
MR.U K GOSWAMI
MR.B K SARMA
MR.R K TALUKDAR
MRR K NEOG
SC, SOCIAL WELFARE
SC, FINANCE

WITH
MC/3005/2013
in WP(C)/2898/2013

ALL ASSAM SUPERVISORS ASSOCIATION
ICDS
            Versus
NARAYAN DAS and ORS

MR.M SARANIA
MR.S U AHMED
MS.M GOSWAMI

MR.C BARUAH
GA, ASSAM
MR.R ISLAM
MR.U K GOSWAMI
MR.B K SARMA
MR.D DAS
MR.R K TALUKDAR
MRR K NEOG
MR.R SINGHA
SC, SOCIAL WELFARE
SC, FINANCE

2 WP(C)/3287/2013 DR. HAREN KUMAR HAZARIKA
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.M K CHOUDHURY
MR.N BARUA
MR.A BARKAKATI
MR.T N SRINIVASAN

MR.C BARUAH
SC, APSC
SC, EDU

3 WP(C)/3715/2013 SMTI NILIMA RABHA and 26 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.P K DAS
MR.D K SAIKIA
MS.B DAS

SC, EDU

4 WP(C)/1229/2014 ABUL KHAYER ALAMAN
            Versus
THE STATE OF ASSAM AND 7 ORS

MRM H AHMED
MR.Z RAHMAN
MR.M R CHOUDHURY

MR.B ISLAM
MR.A M BARBHUIYA
MR.A M S MAZUMDER
MR.A A R KARIM
MS.S F MAITAI
SC, EDU

5 WP(C)/1413/2014 BISHNU PATI SARMA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR.M K SHARMA SC, PENSION
SC, EDU

6 WP(C)/1427/2014 ABDUL GAFUR SK.
            Versus
THE STATE OF ASSAM AND 6 ORS

MRA R BHUYAN
MR.M A I HUSSAIN

MR.D A KAIYUM
SC, EDU
MR.A R SHEIKH

 1/5 



7 WP(C)/1440/2014 ATAUR RAHMAN and 2 ORS.
            Versus
THE STATE OF ASSAM AND 19 ORS

MR. E AHMED
MR.N I KHAN

GA, ASSAM
MD.A J ATIA
MRJ UDDIN
MS.F AHMED
SC, EDU

8 WP(C)/1565/2014 GAURANGA PAUL
            Versus
THE STATE OF ASSAM AND 6 ORS

MR.B D GOSWAMI
MR.P BARUAH

MR.M U MONDAL
MR.M HUSSAIN
MR.H R AHMED
MR.M R KHANDAKAR
SC, EDU

9 WP(C)/1679/2014 ANARUL ISLAM AKAND and 3 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.A R SIKDAR
MR.M H TALUKDAR
MR. S ALAM

SC, EDU

10 WP(C)/2193/2014 RAJIB ALI
            Versus
THE UNION OF INDIA and 4 ORS

MR.A SARMA
MR.C S SARKAR
MRM K ROY

C.G.C.
MR. B SARMA
ASSTT.S.G.I.

11 WP(C)/2442/2014 DEVA PRASANNA GOGOI
            Versus
THE LIFE INSURANCE CORPORATION OF
INDIA L.I.C.I and 9 ORS

MR.A GOSWAMI
MRS.C K GOSWAMI
MSM KHAUND

MR.K K NANDI
MRP MUKHERJEE
SC, LIC
SC, C.G.C.

12 WP(C)/2516/2014 MD. JULHASH UDDIN AHMED
            Versus
THE STATE OF ASSAM AND 11 ORS

MR.S BANIK
MR.S K ROY

GA, ASSAM
SC, SSA
SC, BTC
SC, EDU

13 WP(C)/2635/2014 GOPINATH PAUL
            Versus
THE STATE OF ASSAM AND 3 ORS

MR.R ALI
MD.M Z SHAH
MR.H A AHMED

MR.M U MONDAL
MSN NASRIN
SC, EDU

14 WP(C)/2658/2014
FIXED

MRS. RASMIREKHA BEGUM
            Versus
THE STATE OF ASSAM AND 6 ORS

MRA R BHUYAN
MR.M A I HUSSAIN

GA, ASSAM
MR.J AHMEDR- 6and7
MR A HAQUE(R- 6&7)
MS.M AHMED(R- 6&7)
SC, EDU
MR.S R SAIKIA(R- 6&7)

15 WP(C)/3030/2014 KISHOR MOHAN BHATTACHARYYA
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.R P KAKOTI
MR.A K DUTTA
MR.B PURKAYASTHA
MR.B ZAMAN

MR.A U CHOUDHURY
MD.S ISLAM
MS.M KONCH
MR.L P SHARMA
SC, EDU
SC, G U

16 WP(C)/4176/2014 SMTI JONMANI CHOUDHURY
            Versus
THE STATE OF ASSAM AND 5 ORS

MR.N ZAMAN
MR.A GANGULY
MRA R BHUYAN
MRA K AHMED
MR.M A I HUSSAIN
MR.S H ZAMAN
MR.A BORA

GA, ASSAM
MR.G BAISHYA
SC, AG
MS.A VERMA
MS.S CHUTIA
SC, WATER RESOURCE
MR.S C PANDIT(R-6)
SC, FINANCE DEPTT.

17 WP(C)/5136/2014 NILOTPOL CHAKRABORTY
            Versus
THE STATE OF ASSAM AND 3 ORS

DR.B AHMED
MR.B K DAS
MR.S ROY
MR.M H LASKAR

MR.B C DAS
MR.S SAIKIA
MR.U DUTTA
MS.A DAS
SC, SECONDARY
EDUCATION

18 WP(C)/5195/2014 PROSENJIT JOARDAR
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.A R SIKDAR
MS.M DAS
MR.N AHMED

GA, ASSAM
MS.R GOGOI

19 WP(C)/5607/2014
FIXED

AMRIT RANJAN NATH
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.B GOGOI
MR.P NAYAK

SC, ELEMENTARY
EDUCATION
MRSA VERMA
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20 WP(C)/5924/2014 SMTI BATAMAI DAS
            Versus
THE STATE OF ASSAM AND 7 ORS

MR.D BORAH
MR.J K BHUYAN

MR.C BARUAH
MR.U RAJBANSHI
SC, AG
MR.B GOGOI
MS.B BHUYAN
SC, IWT
SC, FINANCE
SC, TRANSPORT
MR.U K NAIR
SC, PENSION & PUBLIC
GRIEVANCES

21 WP(C)/6030/2014 SUJIT DEY
            Versus
THE DISTRICT AND SESSIONS JUDGE,
KARIMGANJ and 6 ORS

MR.U K DEKA
MR.U S BORA
MR.S BORTHAKUR

GA, ASSAM
MS.M DEV(R-5,6&7)
MS.N DEB(R-5,6&7)
MS.P DEV(R-5,6&7)

22 WP(C)/6280/2014 MISS HATARKI BASUMTARY
            Versus
THE STATE OF ASSAM AND 5 ORS

MR.P K BARMAN
MS.B GOSWAMI
MS.D D BARMAN

GA, ASSAM
C.G.C.
MR.S K MEDHI
MR.A K BHUYAN
SC, BTC
ASSTT.S.G.I.

WITH
I.A.(Civil)/1876/2017
in WP(C)/6280/2014

BODOLAND TERRITORIAL COUNCIL and
ANR
            Versus
MISS HATARKI BASUMTARY and 3 ORS

MR.A K BHUYAN
SC, BTC

MR.P K BARMAN
MS.B GOSWAMI
MS.D D BARMAN

23 WP(C)/299/2015 MD. ABDUL ROFIQUE and 54 ORS,
            Versus
STATE OF ASSAM and 3 ORS,

MR.C BARUAH
MR.B CHOUDHURY
MR.R K TALUKDAR
MRR K NEOG
MS.D TAMULI

SC, ELEMENTARY
EDUCATION

24 WP(C)/1069/2015 REHENA BEGUM,
            Versus
THE STATE OF ASSAM and 6 ORS,

MRA R BHUYAN
MR.M A I HUSSAIN

MR.H R A CHOUDHURY(R-
6&7)
GA, ASSAM(R3)
MR.F U BORBHUIYAR-
6and7
MR.S H ZAMAN(R-4)
SC, SECONDARY
EDUCATION(R1)
MR.J M SULAIMAN(R-4)

25 WP(C)/1423/2015
FIXED

NOJENDRA BARMAN
            Versus
THE STATE OF ASSAM AND ANR

MR.A DUTTA
MRS.P M DUTTA

GA, ASSAM(R1)

26 WP(C)/2721/2015
FIXED

KULA NATH GOGOI
            Versus
THE STATE OF ASSAM and 4 ORS,

MR.P J SAIKIA
MS.M KECHII

GA, ASSAMR3
SC, ELEMENTARY
EDUCATION(R1,2,4,5)

27 WP(C)/3246/2015
FIXED

MD. SAMJID ALI
            Versus
THE STATE OF ASSAM and 5 ORS,

MR.I H SAIKIA
MR.K KALITA
MS.S KANUNGOE

MR. E AHMED(R-6)
MR.N I KHANR-6
SC, ELEMENTARY
EDUCATION
MD.J H KHAN(R-6)

WITH
I.A./426/2016
in WP(C)/3246/2015

MD. SAMJID ALI
            Versus
THE STATE OF ASSAM and 5 ORS,

MR.I H SAIKIA
MR.K KALITA
MS.S KANUNGOE

MR. E AHMEDR-6
MR.N I KHAN(R-6)
SC, ELEMENTARY
EDUCATION
MD.J H KHAN(R-6)

28 WP(C)/3547/2015 JANATA HIGH SCHOOL and 11 ORS
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.D BARUAH
MR.P SARMA

SC, SECONDARY
EDUCATION

29
WITH
WP(C)/4149/2015 SARIYAH TALI ANCHALIK HIGH SCHOOL

and ANR
            Versus
THE STATE OF ASSAM AND 2 ORS

MR.D BARUAH
MR.P SARMA

SC, SECONDARY
EDUCATION

30 WP(C)/4342/2015 PRABIN BHUYAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MS.K DEVI
MS.R BARUAH
MS.K DAS

MR.D GOGOIR-6
MR.S BORTHAKUR(R-6)
MR.S SAMARIA
SC, AGRI. DEPARTMENT
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31 WP(C)/5789/2015 ALL ASSAM QOUMI ISLAMIC MODERN
MADRASSA TEACHER ASSOCATION
            Versus
THE STATE OF ASSAM AND 6 ORS

MR.F K R AHMED
MR.M K HUSSAIN
MR.D AHMED

C.G.C.
MS.B SARMA(R-5,6&7)
SC, SECONDARY
EDUCATION
UNION OF INDIA

32 WP(C)/6132/2015 KETU RAM SWARGIARY and 64 ORS
            Versus
THE STATE OF ASSAM AND 8 ORS

MS.R GOGOI
MS.B GOGOI
MR.PARAG J SAIKIA

MR.A K BHUYAN
SC, ELEMENTARY
EDUCATION
SC, BTC
SC, FINANCE

33 WP(C)/6732/2015 DITUL CHETIA and 9 ORS
            Versus
THE STATE OF ASSAM AND 17 ORS.

MR.D SAIKIA
MR.R BARUAH
MR.B GOGOI
MR.A DEKA

MR.H R A CHOUDHURY
MR.T J MAHANTA
MR.S SAIKIA(R 1&2)
MR.S ISLAM
MR.P P DUTTA
MR.A BHATTACHARYYA
SC, SECONDARY
EDUCATION

34 WP(C)/7325/2015 NO.1 GOKULKATA SIRISH CH. MEMORIAL
VLP SCHOOL and 4 ORS
            Versus
THE STATE OF ASSAM AND 8 ORS

MR.M R KHANDAKAR
MR.A RAHMAN

SC, ELEMENTARY
EDUCATION
SC, BTADC
SC, SSA

35 WP(C)/8030/2015 THE STATE OF ASSAM
            Versus
THE PRESIDING OFFICER, LABOUR
COURT, GUWAHATI and 2 ORS

MR.S CHAMARIA
MR.D SARMAH
MR.M PHUKAN
MR.S CHANDA

MR.A DASGUPTA(R-3)
DR.B AHMED(R-1)
MS.B DAS(R-3)

WITH
I.A./1354/2016
in WP(C)/8030/2015

ASSAM SPUN SILK MILLS WORKERS
UNION and ANR,
            Versus
THE STATE OF ASSAM

MR.A DASGUPTA
MR.B DAS
MS.B DAS

DR.B AHMED
SC, INDUSTRIES &
COMMERCE

ORDERS

36 WP(C)/807/2013
B/O

NIBARAN MALAKAR and 55 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR.S K GHOSH
MR.S P CHOUDHURY

MR.B D DAS
GA, ASSAM
MR.H K SARMA
MR.S CHAMARIA
MS.A VERMA
MR. D NATH
SC, AIDC
SC, FINANCE

37 WP(C)/1450/2014 RANJIT KUMAR PEGU
            Versus
THE STATE OF ASSAM AND 10 ORS

MR.M TALUKDAR
MR.M J BARUAH
MS.M TALUKDAR

GA, ASSAM
SC, APSC
MR.H K MAHANTA
MR. P DUTTA

38 Cont.Cas(C)/150/2015
I.A.(C) 1848/2017(D/O), FIXED

PARTHA SARATHI CHAKRABORTY and 5
ORS
            Versus
SOUVIK DAS CHOUDHURY and 4 ORS.

MR.A K DUTTA
MR.B PURKAYASTHA
MR.B ZAMAN

MR.S NATH(R-1)
MR.S C KEYAL(R-1&2)(R-
3&5)
MR.G J SHARMAR-1
MR.K K PARASAR(R-1&2)
MS.P BARUA(R- 3&5)

39 I.A.(Civil)/3699/2018
FIXED
in WP(C)/3062/2014

DIPHU GOVT. COLLEGE STUDENTS
UNION SOCIETY AND ANR
            Versus
DR. NIRAB KUMAR SARMAH AND 7 ORS.

MR. B P BORAH
MR P J DUTTA

MR. M CHOUDHURY
SC, EDU
SC, K A A C

WITH
WP(C)/3062/2014 DR SRI NIRAB KUMAR SARMAH

            Versus
THE STATE OF ASSAM AND 6 ORS

A M BUZARBARUAH
M CHOUDHURY
A GOGOI
I F ALI

K DUTTA
J CHUTIA
SC, K A A C
SC, EDU

WITH
MC/2565/2014
in WP(C)/3062/2014

KARBI ANGLONG AUTONOMOUS
COUNCIL, DIPHU and ANR.
            Versus
DR. NIRAB KUMAR SARMAH

A GOGOI
MR I F ALI
M CHOUDHURY

K DUTTA
MR J CHUTIA
SC, K A A C
SC, EDU

 4/5 



===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE HITESH KUMAR SARMA
COURT NO: 16

[CRIMINAL SINGLE BENCH]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION (BA)

1 Bail Appln./250/2019 FAIJUL RAHAMAN AND ANR.
            Versus
THE STATE OF ASSAM

MR. R DEV
MS. S BARAT

PP, ASSAM

2 Bail Appln./251/2019 SACHINDRA DEKA
            Versus
THE STATE OF ASSAM

MR. J I BORBHUIYA
MS F BEGUM
MR. L MOHAN
MR. M RAHMAN

PP, ASSAM

3 Bail Appln./252/2019 KHOKSAD ALI
            Versus
THE STATE OF ASSAM

MR. K BORUAH
MR. M ALOM

PP, ASSAM

4 Bail Appln./253/2019 DILIP CHETRI
            Versus
THE STATE OF ASSAM

MR. A LAL
MR A BRAHMA
MS M BAISHYA

PP, ASSAM

5 Bail Appln./254/2019 JAHIDUL ALI
            Versus
THE STATE OF ASSAM

MS. T SOM
MR H DAS

PP, ASSAM

6 Bail Appln./255/2019 MANORANJAN DAS
            Versus
THE STATE OF ASSAM

MR S RAHMAN
MR S M ABDULLAH P
MR D SAIKIA
MD R ISLAM

PP, ASSAM

7 Bail Appln./256/2019 DEEPJYOTI NATH
            Versus
THE STATE OF ASSAM

MS M SUTRADHAR
MR. A SARMAH
MR. M K SHARMA

PP, ASSAM

8 Bail Appln./257/2019 MANUJ PAIT
            Versus
THE STATE OF ASSAM

MR. T CHUTIA PP, ASSAM

9 Bail Appln./258/2019 IMRAN HUSSAIN
            Versus
THE STATE OF ASSAM

MR F HAQUE PP, ASSAM

10 Bail Appln./259/2019 JITEN DAS @ JITEN PAUL @ RUBUL ALI
            Versus
THE STATE OF ASSAM

MR. A HAZARIKA PP, ASSAM

11 Bail Appln./260/2019 RATAN DAS
            Versus
THE STATE OF ASSAM

MR A K AZAD
MS E CHOUDHURY
MRS. P PHUKAN

PP, ASSAM

12 Bail Appln./261/2019 TAPAN KR. BAIDYA
            Versus
THE STATE OF ASSAM

MR. B K MAHAJAN
MD R ALI
MR. A CHAUDHURY
MR. P K DAS
MR. N MAHAJAN

PP, ASSAM
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13 Bail Appln./262/2019 MUKTAR ALI
            Versus
THE STATE OF ASSAM

MR. C K NATH
MR. S MUNIR

PP, ASSAM

BAIL HEARING (BA)

14 Bail Appln./2854/2018
FIXED

NRIPEN LAHKAR
            Versus
THE STATE OF ASSAM

MR. B GOGOI
MR. B HALDAR
MR. S BARMAN

PP, ASSAM

15 Bail Appln./70/2019
FIXED

BIKASH DAS
            Versus
THE STATE OF ASSAM

MR. K SARMA
MR. D DAS
MR. M BARUAH

PP, ASSAM

16 Bail Appln./97/2019
FIXED

DILIP SING TIMUNG AND 4 ORS.
            Versus
THE STATE OF ASSAM

G UDDIN
MS. P A TALUKDAR
MR N Y KONYAK

PP, ASSAM

17 Bail Appln./169/2019
FIXED

RAFIK UDDIN AHMED
            Versus
THE UNION OF INDIA

MR H R A CHOUDHURY SC, NCB

18 Bail Appln./173/2019
FIXED

SUSHIL BASUMATORY
            Versus
THE STATE OF ASSAM

MR. M BISWAS PP, ASSAM

19 Bail Appln./177/2019
FIXED

MUKTAR ALI
            Versus
THE STATE OF ASSAM

MR. C K NATH PP, ASSAM

20 Bail Appln./180/2019
FIXED

SANKHA BHUYAN
            Versus
THE STATE OF ASSAM

MS. P BORAH
MR. D CHUTIA

PP, ASSAM

21 Bail Appln./198/2019
FIXED

SHIRAJUL HOQUE
            Versus
THE STATE OF ASSAM

MR. M A SHEIKH
MS J H CHOUDHURY
MR. M R CHOUDHURY
MD. H BHUYAN

PP, ASSAM

22 Bail Appln./200/2019
FIXED

SAHIDUL HAQUE @ SAIDUL HAQ @
RUBUL
            Versus
THE STATE OF ASSAM

MS G DEKA
MS. K KALITA

PP, ASSAM

23 Bail Appln./203/2019
FIXED

RUHUL AMIN
            Versus
THE STATE OF ASSAM

MR. A PARAMANIK PP, ASSAM

24 Bail Appln./205/2019
FIXED

RUHUL AMIN
            Versus
THE STATE OF ASSAM

MR. A PARAMANIK
MR A ALI

PP, ASSAM

25 Bail Appln./206/2019
FIXED

RUHUL AMIN
            Versus
THE STATE OF ASSAM

MR. A PARAMANIK
MR A ALI
MS S DEKA

PP, ASSAM

26 Bail Appln./211/2019
FIXED

MORTUZ ALI @ MANTU ALI
            Versus
THE STATE OF ASSAM

MR. C K NATH
MR. S MUNIR

PP, ASSAM

27 Bail Appln./213/2019
FIXED

GANESH PAUL
            Versus
THE STATE OF ASSAM

MR. A A R KARIM
MR. A DEB

PP, ASSAM

28 Bail Appln./217/2019
FIXED

ABU TAHER AND 2 ORS.
            Versus
THE STATE OF ASSAM

MR. H ALI PP, ASSAM

29 Bail Appln./227/2019
FIXED

PARTHA PROTIM BORKOTOKY
            Versus
THE STATE OF ASSAM

MR D TALUKDAR
MR P CHOUDHURY
MS B GOSWAMI

MR. M K DAS (FOR
INFORMANT)
MS Z ANJUM (FOR
INFORMANT)
PP, ASSAM
MR. R DOLEY (FOR
INFORMANT)

30 Bail Appln./229/2019
FIXED

FULCHAN ALI
            Versus
THE STATE OF ASSAM

MR. M A SHEIKH
DR. K U AHMED
MS F INTAZ
MR. Z H AHMED

PP, ASSAM

31
WITH
Bail Appln./171/2019 USMAN ALI @ USMAN GONI

            Versus
THE STATE OF ASSAM

MR. A PARAMANIK PP, ASSAM

BAIL HEARING
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32 AB/1862/2018
WITH I.A.(Crl) 657/18(D/O), FIXED

BISHNU DEBNATH AND ANR.
            Versus
THE STATE OF ASSAM

MD. J U AHMED
MR. R K MUSHAHARY

MR. S C KEYAL, ASSISTANT
S.G.I
PP, ASSAM

33 AB/2604/2018
FIXED

MOLIKA KHANAM TAPADAR
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. I A HAZARIKA
MR. A AHMED
MR. I U CHOWDHURY

MR. N H BARBHUIYA (INF.)
PP, ASSAM

34 AB/2939/2018
FIXED

MIZANUR RAHMAN
            Versus
THE STATE OF ASSAM

MR M H AHMED
MR A HUSSAIN
MS. N SULTANA

PP, ASSAM

35 AB/3132/2018
FIXED

MOINUL HOQUE CHOUDHURY @ MAINUL
CHOUDHURY
            Versus
THE STATE OF ASSAM

MD R ALI
MR. A CHAUDHURY
MR. K K BHATTACHARYYA
MR. P K DAS
MR. N MAHAJAN

PP, ASSAM

36 AB/3185/2018
FIXED

GOLZAR ALI AND ANR.
            Versus
THE STATE OF ASSAM

MR. S MUNIR
MR. S RANA

PP, ASSAM

37 AB/3259/2018
FIXED

MINTU AHMED AND 3 ORS.
            Versus
THE STATE OF ASSAM

MR B ACHARYYA
MS. M ACHARYYA

PP, ASSAM

38 AB/3271/2018
FIXED

GOBINDA BARMAN
            Versus
THE STATE OF ASSAM

MR. K BORUAH
MR. M ALAM

PP, ASSAM

39 AB/3326/2018
FIXED

RAJON UDDIN LASKAR
            Versus
THE STATE OF ASSAM

MR. D HUSSAIN PP, ASSAM

40 AB/3449/2018
FIXED

HABIBULLAH
            Versus
UNION OF INDIA

MS N DAS
MS. A MESEN

SC, DRI

41 AB/3487/2018
FIXED

PAWAN BADHWAR
            Versus
THE STATE OF ASSAM

MR. M J BARUAH
MS. P BARMAN

PP, ASSAM

42 AB/3495/2018
FIXED

ABDUL KADER
            Versus
THE STATE OF ASSAM

MR. S M MOLLAH PP, ASSAM

43
WITH
AB/3498/2018 ANOOP GARG

            Versus
THE STATE OF ASSAM

MS U DAS
MS. B R KALITA

PP, ASSAM

44 AB/3675/2018
FIXED

JOYNAL UDDIN LASKAR
            Versus
THE STATE OF ASSAM

MR. S B LASKAR
MR. H A LASKAR

PP, ASSAM

45 AB/3753/2018
FIXED

ABDUL AZIT
            Versus
THE STATE OF ASSAM

MS. E SHITIRI PP, ASSAM

46 AB/3766/2018
FIXED

AMINUL ISLAM SK. @ AMINUR ISLAM.
AND 3 ORS.
            Versus
THE STATE OF ASSAM

MR J ISLAM
MR. S Z RAHMAN

PP, ASSAM

47 AB/3776/2018
FIXED

ABDUL JALIL AND 12 ORS.
            Versus
THE STATE OF ASSAM

MD. S HUDA
MR. N HAQUE
MD. ARIF

PP, ASSAM

48 AB/3777/2018
FIXED

RABIYAL HUSSAIN
            Versus
THE STATE OF ASSAM

MS B GOGOI
MS D DEKA
MS. S SAIKIA

PP, ASSAM

49 AB/3798/2018
FIXED

ANUP KUMAR BRAHMA AND ANR.
            Versus
THE STATE OF ASSAM

MR. M BISWAS
MR. J ROY

PP, ASSAM

50 AB/3804/2018
FIXED

MAINA DAS @ MANUWARA BEGUM
            Versus
THE STATE OF ASSAM

MR. I CHOUDHURY
MR R L CHUTIA
MS. G BARUAH

PP, ASSAM

51 AB/3843/2018
FIXED

RATUL ALI @ RATUL AHMED
            Versus
THE STATE OF ASSAM

MR L KALITA PP, ASSAM
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52 AB/3854/2018
FIXED

SULTAN ALI AND 6 ORS.
            Versus
THE STATE OF ASSAM

MR. I ALAM
MR. T SK

PP, ASSAM

53 AB/3873/2018
FIXED

RAJAB ALI
            Versus
THE STATE OF ASSAM

MR A UPADHYAY PP, ASSAM

54 AB/3876/2018
FIXED

SALEHA KHATUN
            Versus
THE STATE OF ASSAM

MR. M A I HUSSAIN
Mr M U Ahmed

PP, ASSAM

55
WITH
AB/3140/2018 SHAHIDUL ISLAM MULLAH

            Versus
THE STATE OF ASSAM

DR. B U AHMED
MR. N HAQUE
MR. S R BARBHUIYA
MR M HUSSAIN

PP, ASSAM

56 AB/3986/2018
FIXED

SADDAM HUSSAIN
            Versus
THE STATE OF ASSAM

MR. A T SARKAR
MR. T AHMED

PP, ASSAM

57 AB/4019/2018
FIXED

JINTU BORGOHAIN
            Versus
THE STATE OF ASSAM

MR. J C GOGOI
MR. K KALITA
MR. S ALI
MR. H KAKATI

PP, ASSAM

58 AB/15/2019
FIXED

ANJUWARA AHMED
            Versus
THE STATE OF ASSAM

MR. B M CHOUDHURY
MR. U CHOUDHURY
MS. M KAR
MS A BHATTACHARJEE

MR. J I BORBHUIYA (FOR
INFORMANT)
MR. L MOHAN (FOR
INFORMANT)
MRS. B CHAKRABORTY
(FOR INFORMANT)
PP, ASSAM

59 AB/27/2019
FIXED

ABDUL HANNAN
            Versus
THE STATE OF ASSAM

MR. S NEOG
MS. S G BARUAH
MR. B BORGOHAIN

PP, ASSAM

60 AB/59/2019
FIXED

SAMSUL ALOM @ SAMSUL HAQUE
            Versus
THE STATE OF ASSAM

MR. A M BORA
MR. D GOGOI
MS. C CHOUDHURY
MS P DASGUPTA

PP, ASSAM

61 AB/60/2019
FIXED

PORESH KALITA
            Versus
THE STATE OF ASSAM

MR. B M CHOUDHURY
MR. U CHOUDHURY
MS. M KAR
MS A BHATTACHARJEE

PP, ASSAM

62 AB/104/2019
FIXED

MATIUR RAHMAN
            Versus
THE STATE OF ASSAM

MR. S ISLAM
MS. A KAUSHAR
MR. R BHAGAWATI

PP, ASSAM

63 AB/119/2019
FIXED

JOHIR UDDIN
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR I U CHOUDHURY
MR. A AHMED

PP, ASSAM

64 AB/120/2019
FIXED

DR. HIREN GOHAIN AND 2 ORS.
            Versus
THE STATE OF ASSAM

MR A C BORBORA
MR. S BORTHAKUR
MR. K GOGOI
MR. V RAJKHOWA
MR D GOGOI

PP, ASSAM

65 AB/122/2019
FIXED

NABADEEP MAZUMDER
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. A AHMED
MR. I U CHOWDHURY

PP, ASSAM

66 AB/134/2019
FIXED

BITOPAN DAS AND ANR.
            Versus
THE STATE OF ASSAM

MR. P KATAKI
MRS R BEGUM

PP, ASSAM

67 AB/151/2019
FIXED

BABUL SAIKIA AND ANR.
            Versus
THE STATE OF ASSAM

MR J C DAS
MR D HAZARIKA

PP, ASSAM

68 AB/178/2019
FIXED

KANHAILAL DAS
            Versus
THE STATE OF ASSAM

MR. B PHUKAN PP, ASSAM

69 AB/211/2019
FIXED

IYARUL AHMED
            Versus
THE STATE OF ASSAM

MR M H AHMED
MD. A. HUSSAIN

PP, ASSAM

70 AB/216/2019
FIXED

ZAKIR HUSSAIN @ ALI
            Versus
THE STATE OF ASSAM

MR. B HALDAR
MR G BHARADWAJ
MS B DEORI

PP, ASSAM
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71 AB/217/2019
FIXED

SOHIDUL HAQUE @ SOHI AND ANR.
            Versus
THE STATE OF ASSAM

MR. P BORA
MR. D BORA

PP, ASSAM

72 AB/225/2019
FIXED

MOHAN ALI @ MASTOFA ALI AND 3 ORS.
            Versus
THE STATE OF ASSAM

MR. S SINHA ADDL PP,ASSAM

73 AB/229/2019
FIXED

TULUMONI BORA AND 2 ORS.
            Versus
THE STATE OF ASSAM

MR. B BORA
MR P S RAJA

PP, ASSAM

74 AB/235/2019
FIXED

JAMIR HUSSAIN
            Versus
THE STATE OF ASSAM AND ANR.

MR. M AHMED
MR. M HASHAN

PP, ASSAM

75 AB/245/2019
FIXED

ARUP BAISHYA
            Versus
THE STATE OF ASSAM

MR. U SAIKIA
MR. K SINGHA

MR. S P ROY (FOR
INFORMANT)
MR A K RAI (FOR
INFORMANT)
MS K GOGOI (FOR
INFORMANT)
PP, ASSAM

76 AB/270/2019
FIXED

DULA ALI AND 3 ORS.
            Versus
THE STATE OF ASSAM

MR K K MAHANTA
MR. K H SAIKIA

PP, ASSAM

77 AB/284/2019
FIXED

MUKLESUR REJA
            Versus
THE STATE OF ASSAM

MS. M BARMAN
MS. K DAS

PP, ASSAM

78
WITH
AB/248/2019 MUKLESUR REJA

            Versus
THE STATE OF ASSAM

MS. D GHOSH
MS K DAS

PP, ASSAM

ORDERS

79 I.A.(Crl.)/837/2018
Crl.Rev.P. 306/2018(D/O)
in Crl.Rev.P./306/2018

SYEDA ASIJAN BEGUM
            Versus
SAYED TAHIDUR RAHMAN

MR H DAS
MS. T SOM
MR. P TELI

MS. S KANUNGOE
MR. S A B KHABIR

HEARING

80 Crl.Rev.P./503/2010
WITH LCR 4 FILES

AKONI SONOWAL and 3 ORS
            Versus
THE STATE OF ASSAM

MR.T J MAHANTA
MRK K DAS
MS.D DUTTA
MR.A BHATTACHARYA

PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MIR ALFAZ ALI
COURT NO: 17

[CIVIL BENCH - I

THIS BENCH WILL TAKE UP HEARING LIST DATED
03-01-2019 TO 01-03-2019, (RELATING TO CIVIL
BENCH - I ) ALONG THE FOLLOWING MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 Crl.Pet./1052/2017
P/H

GHANSHYAM SARDA
            Versus
THE STATE OF ASSAM and ANR.

MR.H NATH
MR.D DAS
MR.R SENSUA

MR. K N CHOUDHURY
(OP2)
MS. P DUTTA
MR. R J DAS (OP2)
PP, ASSAM

2 CRP/402/2016
FIXED

SHYAN SUNDAR DEBNATH
            Versus
NABENDU KISHORE SINHA

MR.A K PURKAYASTHA
MR.M K MAJUMDAR
MS.R MAZUMDAR
MS.G D CHOUDHURY

MR. D MAZUMDAR
MR.P BORAH
MS.J KAKOTI

WITH
I.A.(Civil)/1767/2016
in CRP/402/2016

SHYAN SUNDAR DEBNATH
            Versus
NABENDU KISHORE SINHA

MR.A K PURKAYASTHA
MR.M K MAJUMDAR
MS.G D CHOUDHURY
MS.R MAZUMDAR

3 CRP/53/2017 RAJ KUMAR AGARWALLA
            Versus
AMITA SHAH and 2 ORS.

MR.G N SAHEWALLA
MS.B SARMA
MR.P DEKA
MR.A CHETIA
MS.N PODDAR

MR. D MAZUMDARR-
1and2
MR.S M SARMA(R-3)
MS.S CHAKRABORTY(R-
1&2)

4 CRP/75/2017
FIXED

CHIRANJEET BHATTACHARYYA
            Versus
MRS. MONALISHA SHARMA

MR.T J MAHANTA
MR.N BARMAN
MR.P MAHANTA
MR.B K GOSWAMI

MR.H S KALSI
MS.R S SADIAL

5 CRP/125/2017 ABDUL HEKIM
            Versus
SAMSUL HAQUE and 7 ORS.

MR.P K ROY
MR.S K CHAKRABORTY
MS.M DUTTA
MS.A CHAKRABORTY

MR.N DHAR
MR .B MALAKAR
MR. T U LASKAR
MS.S DASGUPTA
MS.U BARUAH

6 CRP/218/2017 ANIL KUMAR AJITSARIA
            Versus
ON DEATH OF UTIN @ ATINDRA
CHANDRA DAS HIS LEGAL HEIR SWAPAN
DAS

MR.M DAS
MR.B D DEKA
MR. A SAHEWALLA
A SAHE

MR.S S DEY
MR.M NATH
MR.A BHATTACHARJEE
MR.C S HAZARIKA

7
WITH
CRP/215/2017 ANIL KUMAR AJITSARIA

            Versus
ON DEATH OF LAT E SUKHENDRA
CHANDRA DAS HIS LEGAL HEIRS SHIRPA
DAS and 3 ORS.

MR.M DAS
MR.B D DEKA
MR. A SAHEWALLA

MR.S S DEY(Sr.Adv.)(R-2)
MR.M NATH(R-2)
MR.A BHATTACHARJEER-2
MR.C S HAZARIKA(R-2)
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8
WITH
CRP/216/2017 ANIL KUMAR AJITSARIA

            Versus
RATAN CHANDRA MAZUMDAR

MR.M DAS
MR.B D DEKA
MR. A SAHEWALLA

MR.S S DEY
MR.M NATH
MR.A BHATTACHARJEE
MR.C S HAZARIKA

9
WITH
CRP/217/2017 ANIL KUMAR AJITSARIA

            Versus
ON DEATH OF LATE BISHUPADA DUTTA
HIS LEGAL HEIR TAPAN KUMAR DUTTA

MR.M DAS
MR.B D DEKA
MR. A SAHEWALLA

MR.S S DEY
MR.M NATH
MR.A BHATTACHARJEE
MR.C S HAZARIKA

10 CRP/219/2017 CENTRAL BANK OF INDIA
            Versus
LAKHIMI KANTA MAHANTA

MR.S CHAMARIA
MR.D SARMAH
MR.M PHUKAN
MR.S CHANDA

MR.T J MAHANTA
MS.P BHATTACHARYA
MR.A BARUA

11 CRP/283/2017
FIXED

BABUL GOHAIN
            Versus
ROON KUMAR DUTTA

MR.N AHMED
MR.S K M ALOMGIR
MR.R A AHMED

C MEDHI
MR. S NATH

WITH
I.A.(Civil)/3403/2017
in CRP/283/2017

BABUL GOHAIN
            Versus
SRI ROON KUMAR DUTTA

MR.N AHMED
MR.S K M ALOMGIR
MR.R A AHMED

12 CRP/32/2018
FIXED

CHAMPALAL ROY
            Versus
JHARNA RANI LODH and 4 ORS.

MR. P K ROY
MR. S K CHAKRABORTY
MR A CHAKRABORTY
MS. M DUTTA

MR. N DHAR (R1 TO 5)
MR. T U LASKAR (R1 TO 5)
MS. S DASGUPTA (R1 TO
5)
MS. U BARUAH (R1 TO 5)
MR S A BARBHUIYA (R1 TO
5)

13 CRP/40/2018
FIXED

HABIBOR RAHMAN AND 10 ORS
            Versus
MUSSTT. UMMEY NESSA @ MUSSTT
UMMEY KULSUM

MR H R A CHOUDHURY
MR. R CHOUDHURY

MR. K BHATTACHARJEE
MS. P BHATTACHARYA
MS B TALUKDAR

14 CRP/44/2018 JADAV CHANDRA CHETIA
            Versus
SMT. AMILA BAWRI

MR. N C DAS
MR. A DAS
MS. M BORAH
MS. M DEVI

MR. A K GUPTA
MR. R S MISHRA

15 CRP/64/2018
FIXED

SANDIP KUMAR DE
            Versus
TAPAN BANERJEE AND ANR.

MR A DASGUPTA
MR. B K DAS
MR. B PHUKAN
MR. K M HALOI
MS B DAS
MR. R SARKAR
MS. M BORUAH

MR. D DAS (R1, R2)
MR S KHOUND (R1, R2)
MS B SAIKIA (R1, R2)
MR. K MOHAMMED (R1,
R2)

16 CRP/96/2018 AMZAD HOSSAIN PRODHANI
            Versus
MUNICIPAL BOARD AND ANR.

MR. S ALIM
MR. A T SIKDER
MR. K ISLAM
MR. B HUSSAIN

MR. M CHOUDHURY (R1,
R2)
MR R ISLAM (R1, R2)

17 CRP/126/2018 SURESH DUTTA
            Versus
HARESH DUTTA

MR. D BARUAH
MR. P K BORDOLOI
MR. P G BHAGAWATI

18 CRP/158/2018 BABUL MALAKAR
            Versus
RATNA BAHADUR PRADHAN AND 2 ORS.

MR G N SAHEWALLA
MR P DEKA
MR. A CHETIA
MS. S. TODI
MD. ASLAM

MR B K MISHRA (R1-R3)
MR. S ISLAM (R1-R3)
MR A HAWARI (R1-R3)

19 RFA/7/2019 STATE BANK OF INDIA
            Versus
MD DILSHAD ALI AND 4 ORS

MR. A PARVEZ
MR D GOGOI
MR. B ROY

BAIL HEARING

20 AB/131/2019
FIXED

MADHAB ROY
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR F A LASKAR

PP, ASSAM

FOR HEARING U/O XLI RULE II C.P.C.

21 RSA/165/2016
WITH LCR

SRI MONORANJAN DHUBI and 3 ORS
            Versus
MD ROISUL HOQUE and 6 ORS

MR.S CHAUHAN
MR.A R SHOME
MR.S CHAUHAN

ORDERS
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22 I.A.(Crl.)/116/2018
P/H, LCR 4 FILES
in Crl.A./405/2017

NAWAS SARIF
            Versus
UNION OF INDIA

MS. S K NARGIS
MS. N DAS
MS B HAZARIKA

MR. B SARMA
SC, NCB

WITH
Crl.A./405/2017 NAWAS SARIF

            Versus
UNION OF INDIA

MS.B HAZARIKA
MS.S K NARGIS
MS.N DAS

SC, NCB

23 MC/1191/2014
WITH LCR, FIXED
in CRP/355/2013

BRAHMAPUTRA ANNUNNATA KRISHIPAM
SAMABAI SAMITTEE
            Versus
ON THE DEATH OF PRASANNA
RAJBONGSHI , HIS LEGAL HEIRS - SMTI
RASHMI RAJBONGSHI and ORS.

MR.A N CHOWDHURY
MR.P J SAIKIA
MR.A K GUPTA
MR.R S MISHRA

MR.J BARUAH
MR.B BANERJEE
MR.P K BARMAN
MRS.D DAS

WITH
CRP/355/2013 BRAHMAPUTRA ANNUNNATA KRISHIPAM

SAMABAI SAMITTEE
            Versus
MANGALDOI SAMABAI SAMITTEE @
KHALIHOI KRISAK SAMABAI SAMITTEE
and 10 ORS

MR.A N CHOWDHURY
MR.P J SAIKIA
MR.A K GUPTA
MR.R S MISHRA

MR.J BARUAH
MR.B BANERJEE
MR.P K BARMAN
MS.D DAS

WITH
MC/1190/2014
in CRP/355/2013

BRAHMAPUTRA ANNUNNATA KRISHIPAM
SAMABAI SAMITTEE
            Versus
ON THE DEATH OF PRASANNA
RAJBONGSHI HIS LEGAL HEIRS - SMTI
RASHMI RAJBONGSHI and ORS.

MR.A N CHOWDHURY
MR.P J SAIKIA
MR.A K GUPTA
MR.R S MISHRA

MR.J BARUAH
MR.B BANERJEE
MR.P K BARMAN
MS.D DAS

WITH
MC/1192/2014
in CRP/355/2013

BRAHMAPUTRA ANNUNNATA KRISHIPAM
SAMABAI SAMITTEE
            Versus
ON THE DEATH OF PRASANNA
RAJBONGSHI HIS LEGAL HEIRS - SMTI
RASHMI RAJBONGSHI and ORS.

MR.A N CHOWDHURY
MR.P J SAIKIA
MR.A K GUPTA
MR.R S MISHRA

MR.J BARUAH
MR.B BANERJEE
MR.P K BARMAN
MS.D DAS

24 CRP/203/2015 SMTI JAMUNA DEVI AGARWALLA
            Versus
MUSTT. GULSAN ARA BEWA @ BEGUM
and 12 ORS.

MRS.U BARUA
MR.T BARUA
MRM P GOSWAMI

MR.S K SAHARIA(R-1, 2 &
9)
MS.A BEGUM(R-1, 2 & 9)
MR D C NATHR-1, 2 and 9
MR.M DAS(R-4)
MR.M K DAS(R-4)

25 CRP/499/2015 HARIDAS BARMAN and 5 ORS,
            Versus
SMTI USHA RANI MAZUMDAR and 2 ORS,

MRG P BHOWMIK
MR.R HAZARIKA
MS.M KALITA
MR.H DAS

26
WITH
RSA/197/2015 SRI HARIDAS BARMAN and 5 ORS

            Versus
SMTI USHA RANI MAZUMDAR and 2 ORS

MRG P BHOWMIK
MR.R HAZARIKA
MS.M KALITA
MR.H DAS

27 MC/1328/2015
CAVT. NO. 725/2014
IN RSA 239005, CAVT. 725/2014,
FIXED

SMTI PHULESHWARI DEKA and 3 ORS,
            Versus
LILADHAR BORA and 2 ORS,

MR. U DAS
MR. S K GHOSH

MR. I H SAIKIA(R - 1)
MS. N GOGOI (R - 1)

28 I.A./1344/2015
FIXED
in RFA/257322/2015

INDIAN OVERSEAS BANK,
            Versus
SUNIL CH. DAS and ANR,

MR.P C GOSWAMI
MISS S GOSWAMI

MR.P D NAIRR-1and2
MR G ALAM(R-1&2)
MR.H ROHMAN(R-1&2)
MR.D NAG(R-1&2)

WITH
RFA/257322/2015
(Filing Number)

INDIAN OVERSEAS BANK
            Versus
SRI SUNIL CH. DAS and ANR

29 I.A.(Civil)/949/2016
IN CRP 121/2006(D/O)
in CRP/121/2006

ON THE DEATH OF CHARU BALA
SARKERHER LEGAL HEIRS ABHIJIT
SARKAR
            Versus
ON THE DEATH OF HARI SAHA HIS LEGAL
HEIRS SMTI GAURI SAHA and 2 ORS

I HUSSAIN
M H AHMED
D C NATH
R ALI
A MALEQUE

D CHOUDHURY
MR.T ROYR-1,2and3
B SARKAR
B SARKAR
H DAS
MR.H DAS(R- 1,2&3)
MR.S DEY(R- 1,2&3)
A DAS
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WITH
I.A.(Civil)/950/2016 ON THE DEATH OF CHARU BALA SARKER

HER LEGAL HEIR ABHIJIT SARKAR,
            Versus
ON THE DEATH OF HARI SAHA HIS LEGAL
HEIRS GAURI SAHA AND 2 ORS

MR. I HUSSAIN
MD R ALI
MR M H AHMED
MR D C NATH
MD. A MALEQUE

MR. B R DEY
MR D CHOUDHURY
MR H DAS
MS A DAS
MR B SARKAR

WITH
I.A.(Civil)/951/2016 ON THE DEATH OF CHARU BALA SARKER

HER LEGAL HEIRS ABHIJIT SARKAR
            Versus
ON THE DEATH OF HARI SAHA HIS LEGAL
HEIRS GAURI SAHA AND 2 ORS

WITH
I.A.(Civil)/952/2016 ON THE DEATH OF CHARU BALA SARKER

HER LEGAL HEIR ABHIJIT SARKAR
            Versus
ON THE DEATH OF HARI SAHA HIS LEGAL
HEIRS GAURI SAHA AND 2 ORS

30 RSA/388/2017 MD JULHAZ AI
            Versus
GULESA BEWA and 3 ORS

MR. Z HUSSAIN
LEGAL AID COUNSEL

MR A ALI (R4)
MS. N M DEKA
MR. P SARMA
MS. M KHATUN (R4)

31 I.A.(Civil)/2647/2017
in RSA/209/2012

MONOWARA KHATUN and 11 ORS,
            Versus
BADSHAH MIYAN and ORS,

MR.M DUTTA
MR.N UDDIN

MR.I HUSSAIN
MR.R ALI
MRM H AHMED

WITH
RSA/209/2012 ON THE DEATH OF ANOWAR HUSSAIN

DAU HIS LEGAL HEIRS MONOWARA
KHATUN and 11 ORS,
            Versus
ON THE DEATH OF MOTIUR RAHMAN HIS
LEGAL HEIRS BADSHAH MIYAN SON and
ORS,

MR. S H RAHMAN
MR. M DUTTA
MR. J ALI
MR. N UDDIN

MR. I HUSSAIN
MR. R ALI
MR M H AHMED (R1.2,
R1.3, R1.5, R1.6, R1.7, R2)
MS. S KANUNGOE
MR. G U AHMED
MD. A. HUSSAIN (R1.2,
R1.3, R1.5, R1.6, R1.7, R2)
MD. A MALEQUE

WITH
MC/2377/2014
in RSA/209/2012

MONOWARA KHATUN and 11 ORS,
            Versus
BADSHAH MIYAN and ORS,

MR. S H RAHMAN
MR. M DUTTA
MR. J ALI
MR. N UDDIN

MR. I HUSSAIN
MR. R ALI
MR M H AHMED (R1.2,
R1.3, R1.5, R1.6, R1.7, R2)
MR M H AHMED (R1.2,
R1.3, R1.5, R1.6, R1.7, R2)
MS. S KANUNGOE
MR. G U AHMED
MD. A. HUSSAIN (R1.2,
R1.3, R1.5, R1.6, R1.7, R2)
MD. A MALEQUE

WITH
MC/2378/2014
in RSA/209/2012

MONOWARA KHATUN and 11 ORS,
            Versus
BADSHAH MIYAN and ORS,

MR.S H RAHMAN
MR.M DUTTA
MR.J ALI
MR.N UDDIN

MR.I HUSSAIN
MR.R ALI
MRM H AHMED
MS.S KANUNGOE
MR.G U AHMED
MD.A MALEQUE

32 CRP/184/2018
FIXED

SHIKHA BARUA AND 2 ORS.
            Versus
RANJIT BARTHAKUR

MS. B CHOUDHURY
MR. S SAHU
MS. J DAS

33 CRP/193/2018
FIXED

DIBRUGARH HANUMANBUX SURAJMAL
KANOI COMMERCE COLLEGE AND ANR.
            Versus
TARUN CHANDRA GOGOI AND 14 ORS.
(C)

MR D BORUAH
MR N N UPADHYAYA
MR. S SHARMA
MR. B B KAKATI

34
WITH
CRP/188/2018 DIBRUGARH HANUMANBUX SURAJMAL

KANOI COMMERCE COLLEGE AND ANR.
            Versus
KAMAL CHANDRA GOGOI AND 14 ORS.

MR D BORUAH
MR N N UPADHYAYA
MR S SHARMA
MR. B B KAKATI
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35 I.A.(Civil)/443/2018
in CRP/519/2015

MD. JULFIKAR ALI
            Versus
SAJIA BEGUM AND 4 ORS

MR. S SARMA
MR. A SARMA
MR. J DEKA
MR. S K DEKA
MR. T BHUYAN

MR. A DAS

WITH
CRP/519/2015 MD. JULFIKAR ALI

            Versus
MRS. SAJIA BEGUM and ANR.

MR.A SARMA
MR.R J BORDOLOI
MR.J TALUKDAR
MR.S SARMA
MR.SHEELADITYA
MR.T K BHUYAN
MR.S K DEKA
MS.D SONOWAL
MR.J DEKA
MR.R ALI
MS.C SARMA

MR.S K MEDHI(R-1)
MR.J DAS(R-1)
MR.S DUTTAR-1

36 I.A.(Crl.)/827/2018
IN AB 2227/2018(D/O)
in AB/2227/2018

MD. UMMAR UDDIN
            Versus
THE STATE OF ASSAM AND ANR

MR. T J MAHANTA
MR B BURAGOHAIN
MS. S GOGOI
MR J P KACHARI

MR A M MAZUMDAR (R2)
MR. R A CHOUDHURY (R2)
MS L BORDOLOI (R2)
MR. T A CHOUDHURY (R2)
PP, ASSAM

37 I.A.(Civil)/1762/2018
FIXED
in CRP/55/2018

PRABIN DEKA AND 9 ORS.
            Versus
JUBEDA KHATOON AND 10 ORS.

MR. S P ROY
MR A K RAI
MS. N RAI
MR. T R ROY

MR. I H LASKAR (R1-2.4)
MR. P K DEKA (R1-2.4)
MR. I CHOUDHURY (R5)
MD. S ALOM (R1-2.4)
MR. M S ALAM (R1-2.4)

WITH
CRP/55/2018 PRABIN DEKA AND 9 ORS.

            Versus
JUBEDA KHATOON AND 10 ORS.

MR. S P ROY
MR A K RAI
MS. N RAI
MR. T R ROY

MR. I H LASKAR (R1-2.4)
MR. P K DEKA (R1-2.4)
MR. I CHOUDHURY (R5)
MD. S ALOM (R1-2.4)
MR. M S ALAM (R1-2.4)

38 I.A.(Civil)/1916/2018
in RSA/245/2016

SRI BHAGWAN DAS AND ANR
            Versus
SRI PRAFULLA BAISHYA AND 23 ORS

MR A UPADHYAY
MS. K JAIN

MR. A KHANIKAR

WITH
RSA/245/2016 SHRI PRAFULLA BAISHYA and ORS

            Versus
SHRI BHAGWAN DAS and ANR

MR.A KHANIKAR
MR.B KALITA
MS.S BISWAS

MRA UPADHYAYR- 1and2
MRK JAIN(R- 1&2)

39 I.A.(Civil)/2341/2018
in RSA/149/2013

KAFIL AHMED AND ORS
            Versus
ABDUL HANNAN

MR. R SARMA MR S ALI
MR. A IKBAL

WITH
RSA/149/2013 ABDUL HANNAN

            Versus
ON THE DEATH OF TASRIFA KHATOON
HER LEGAL HEIRS MD. WAKIL AHMED
SON and ORS

MR.M NATH
MR.A IKBAL
MR.S ALI
MR.M ALAM

MR.R SARMA
MR. D MAZUMDAR
MR.P BORAH
MR.T ETE

40 I.A.(Civil)/2442/2018
FIXED
in CRP/89/2018

DEEPAK KUMAR GOGOI
            Versus
SHIVANGI GOGOI

MR. B D KONWAR SR. ADV.
MRS J M KONWAR
MR. R KALITA
MR. R SALOI
MS. S NEWAR
MS. M K BROWN

MR. A BISWAS

WITH
CRP/89/2018 DEEPAK KUMAR GOGOI

            Versus
SHIVANGI GOGOI

MR. B D KONWAR SR. ADV.
MRS J M KONWAR
MR. R KALITA
MR. R SALOI
MS. S NEWAR
MS. M K BROWN

MR. A BISWAS

41 I.A.(Civil)/2487/2018
in RSA/318/2017

MALEKA KHATUN
            Versus
SHAHID ALI and 9 ORS

MS. R CHOUDHURY GA, ASSAM
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WITH
RSA/318/2017 MALEKA KHATUN

            Versus
SHAHID ALI and 4 ORS

MR.H R A CHOUDHURY
MS.R CHOUDHURY
MS.A BEGUM
MR.J M SULAIMAN

GA, ASSAM
MR. B D DEKA (R1 AND 2)
MR. M DAS (R1 AND 2)

42 I.A.(Civil)/3034/2018
WITH LCR
in RSA/89/2005

MOUSUMI DEB ROY AND ORS.
            Versus
BIJIT DEB ROY and 4 ORS

MR. N DHAR MR. A K PURKAYASTHA

WITH
RSA/89/2005 MOUSUMI DEB ROY and ORS

            Versus
BIJIT DEB ROY and ORS

N DHAR
B K SEN
D R CHOUDHURY
P BISWAS

MR.B D DAS
MR. A K PURKAYASTHA
MR.H K SARMA
MR.A DEB

43 I.A.(Civil)/3100/2018
IN MAC.APP. 28/2013(D/O), WITH
LCR
in MACApp./28/2013

NATIONAL INSURANCE COMPANY LTD.
            Versus
SMT. NIRADA DEVI AND ANR

MR. R GOSWAMI MS. E AHMED
MR. D R GOGOI

44 I.A.(Civil)/3352/2018
FIXED
in RSA/269/2018

CENTRAL BANK OF INDIA
            Versus
SMTI SAIRA DEVI

MR U S BORGOHAIN

WITH
RSA/269/2018 CENTRAL BANK OF INDIA

            Versus
SMTI SAIRA DEVI

MR U S BORGOHAIN
MR K K DAS
MS. M PAUL

45 I.A.(Civil)/3451/2018
IN RSA 6/2010(D/O), WITH LCR
in Review.Pet./157/2018

IZAZUR RAHMAN
            Versus
SRI IFTIKAR RAHMAN @ SAJID

MR P SARMA
MR. C BARUAH

MR. Y S MANNAN
MS. N BARUAH
MS. R R BORAH

WITH
Review.Pet./157/2018 IZAZUR RAHMAN

            Versus
SRI IFTIKAR RAHMAN @ SAJID

MR P SARMA
MR. C BARUAH

MR. Y S MANNAN
MS. N BARUAH
MS. R R BORAH

46 I.A.(Civil)/3616/2018
in RSA/51/2016

ABDUL HAMID @ MD. HAMID ALI and 7
ORS
            Versus
ON THE DEATH OF MD. SIRAJ ALI HIS
LEGAL HEIRS AND 14 ORS

MR F U BARBHUIYA
MR. A ALAM
MR. J M SULAIMAN

MR. A SATTAR
MR. R HUSSAIN
MS. N BARMAN
MR H K BARUAH
MR. R P GUPTA
MS. S CHOUDHURY

WITH
RSA/51/2016 ABDUL HAMID @ MD HAMID ALI and 7

ORS
            Versus
MD SIRAJ ALI

MR.F U BORBHUIYA
MR.A ALAM
MR.J M SULAIMAN
MRS.M BORA

MR.A SATTAR
MS.N BARMAN
MR.H K BARUAH
MS.R HUSSAIN
MS.S CHOUDHURY
MR.R P GUPTA

47 I.A.(Civil)/3705/2018
WITH LCR, FIXED
in CRP/58/2017

SMTI. PRAMILA BALA DAS and 3 ORS.
            Versus
SMTI. ANJALI DAS and 6 ORS.

MR. T J MAHANTA
MS. P BHATTACHARYA

MR G P BHOWMIK
MS P CHETIA

WITH
CRP/58/2017 PRAMILA BALA DAS and 2 ORS.

            Versus
ANJALI DAS and 6 ORS.

MR.T J MAHANTA
MS.P BHATTACHARYA
MS.M KALITA

MRG P BHOWMIKR- 1-7
MS.P CHETIA(R- 1-7)

48 I.A.(Civil)/4066/2018
WITH LCR
in RSA/32/2017

HAFSA KHANAM AND 5 ORS.
            Versus
MS. LAILY BEGUM AND 2 ORS.

MR. N DHAR
MRS R BEGUM

MR D HALOI
MR. B C DAS
MR. A SAHAD
MR. S A HUSSAIN

WITH
RSA/32/2017 MS LAILY BEGUM and 2 ORS

            Versus
HAFSA KHANAM and 7 ORS

MR.B C DAS
MR.A SAHAD
MR.D HALOI
MR.S A HUSSAIN
MS.A DEKA

MR.N DHAR(R- 1-6)
MS.R BEGUM(R- 1-6)

49 I.A.(Civil)/4181/2018
in RSA/17/2008

MD. SHAHJAHAN ALAM AND 2 ORS.
            Versus
GHUGU BORO (KACHARI) AND 3 ORS

MR S ALI MR. R J BORDOLOI
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WITH
RSA/17/2008 MD. SHAHJAHAN ALAM and ORS

            Versus
GHUGU BORO KACHARI and ORS

MR. M ISLAM
MD. S ALI
MS. J BEGUM
MR. M ALAM

MR. R J BORDOLOI (R3)
MR. R ALI (R3)

50 I.A.(Civil)/223/2019
in RSA/92/2014

MD. ABDUL REJAK AND ANR
            Versus
MD. ABDUL HUSSAIN AND 4 ORS.

MR. A C SARMA
MR. B HALDAR

MR. A R SIKDAR

WITH
RSA/92/2014 ABDUL REJAK and ANR.

            Versus
ABUL HUSSAIN and 5 ORS.

MR.A C SARMA
MR.P CHAKRABORTY
MR.B HALDAR

MR.A R SIKDAR(R-
3(i)to3(vii))
MRA K AHMEDR-3ito3vii
MR.M H TALUKDAR(R-
3(i)to3(vii))
MS.M DEKA(R-3(i)to3(vii))

51 I.A.(Civil)/284/2019
in RSA/15471/2018

MD HAZARAT ALI
            Versus
MD HANIFUDDIN

MR. S K SAHARIAH
MR D C NATH

WITH
RSA/15471/2018
(Filing Number)

MD HAZARAT ALI
            Versus
MD HANIFUDDIN

52 I.A.(Civil)/378/2019
in RSA/181/2015

SMTI. JYOTI PROVA DEKA and ANR
            Versus
SHRI DIGANTA DEKA

MR. A SATTAR
MR Z MUKIT

WITH
RSA/181/2015 SMTI JYOTI PROVA DEKA and ANR

            Versus
SHRI DIGANTA DEKA

MR.A SATTAR
MS.N BARMAN
MR.Z MUKIT
MR.S CHOUDHURY
MR.H K BARUAH

MR.R SARMA
MR.P K DEKA
MR.H DEKA
MR.A HUSSAIN
MR.D HAZARIKA

WITH
I.A./1410/2015
in RSA/181/2015

SMTI JYOTI PROVA DEKA and ANR
            Versus
SHRI DIGANTA DEKA

MR.A SATTAR
MS.N BARMAN
MR.Z MUKIT
MR.S CHOUDHURY
MR.H K BARUAH

53 I.A.(Civil)/395/2019
in CRP(I/O)/22/2019

ON THE DEATH OF SEKEN SARKAR, HIS
LEGAL HEIRS REPRESENTING AND 3
ORS.
            Versus
HIMANGSHU SHARMA AND 8 ORS.

MR H BURAGOHAIN
MR S S SHARMA
MR S S SHARMA
MR. B J MUKHERJEE

WITH
CRP(I/O)/22/2019 ON DEATH OF SEKEN SARKAR HIS LEGAL

HEIRS - UMESH SARKAR AND 3 ORS.
            Versus
HIMANGSHU SHARMA AND 8 ORS.

MR H BURAGOHAIN
MR S S SHARMA
MS L SHARMA
MR. B J MUKHERJEE

54 I.A.(Civil)/397/2019
in RSA/97/2016

MD. ASHAN ALI
            Versus
ON THE DEATH OF POHAR ALI, HIS
LEGAL HEIRS REPRESENTING AND 6
ORS.

MR D CHOUDHURY
MS. A K CHOUDHURY
MR. M CHOUDHURY
MR. T ALI

MR. A MOBARAQUE

WITH
RSA/97/2016 MD ASHAN ALI

            Versus
MD POHAR ALI and 7 ORS

MS.A K CHOUDHURY
MR.M CHOUDHURY
MR.D CHOUDHURY
MR.T ALI
MR.S N KRISHNATRAYA

MR.A MOBARAQUE(R- 1&2,
4-7)
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===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Monday,11th February 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE SANJAY KUMAR MEDHI
COURT NO: 18

[CIVIL BENCH - I

THIS BENCH WILL TAKE UP MAC.APPEAL MATTERS.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ADMISSION

1 MACApp./567/2017
FIXED

THE NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SRI KRIPAL SINGH and 2 ORS

MS.R D MOZUMDAR
MS.C MOZUMDAR
MR.S P SHARMA

MR. P K MAZUMDAR (R2)
MR. D HAZARIKA (R3)
MR A ALI (R1)
MS K LAHKAR (R1)
MR. T BARUAH (R3)
MS. A MAHANTA (R1)
MR J P KACHARI (R3)
MS. M KHATUN

2 MACApp./110/2018
FIXED

NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SMTI UMA RANI DAS AND 5 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR. M TALUKDAR (OP1)
MR. A SHAKIL (OP1)

WITH
I.A.(Civil)/559/2018
in MACApp./110/2018

NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SMTI UMA RANI DAS AND 5 ORS

MS. R D MOZUMDAR
MR. S P SHARMA
MS. C MOZUMDAR

3 MACApp./87/2019 NATIONAL INSURANCE CO. LTD.
            Versus
SMT. SABITA NATH and 3 ORS

MR. R K BHATRA
MS. A BORA
MS P HUJURI
MR. A SAIKIA

MR. S K SANGANERIA (R-
1&2)
MR. S K SANGANERIA (R-
1&2)
MR. N BHATRA (R- 1&2)
MR. G JALAN (R- 1&2)

WITH
I.A.(Civil)/480/2019
in MACApp./87/2019

NATIONAL INSURANCE CO. LTD.
            Versus
SMT. SABITA NATH and 3 ORS

MR. R K BHATRA
MS. A BORA
MS P HUJURI
MR. A SAIKIA

MR. S K SANGANERIA
MR. S K SANGANERIA
MR. N BHATRA (R- 1&2)
MR. G JALAN (R- 1&2)

ORDERS

4 MACApp./45/2013 NATIONAL INSURANCE CO. LTD.
            Versus
ON THE DEATH OF HAIDAR ALI HIS
LEGAL HEIRS RABIYA BIBI and 6 ORS

MR.R BARUAH
MR.G BAISHYA
MRS.B DAS
MS.D KOUR

MR.M U MONDAL
MR.A GANGULY
MR.M HUSSAIN
MR.A A KHAN
MR.B DAS

5 MACApp./127/2013 THE NATIONAL INSURANCE CO. LTD.
            Versus
TARULATA GOGOI and 2 ORS.

MS.R D MOZUMDAR
MSS ACHARJEE

MR.T J MAHANTA
MS.P BHATTACHARYA
MS.J R THAKUR
MR.A THAKUR
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6 MACApp./319/2013
WITH LCR

NATIONAL INSURANCE CO. LTD.
            Versus
BIREN CH. BORAH and 2 ORS.

MR.R GOSWAMI
MR.I ALAM
MS.M SAIKIA
MS.P BORSAIKIA

WITH
MC/3289/2013
in MACApp./319/2013

NATIONAL INSURANCE CO. LTD.
            Versus
BIREN CH. BORAH and 2 ORS.

MR.R GOSWAMI
MR.I ALAM
MS.M SAIKIA
MS.P BORSAIKIA

7 MACApp./327/2013 DIBYAJYOTI SAIKIA and ANR.
            Versus
NETAI CH. GHOSH and 2 ORS.

MR.S K TALUKDAR
MS.M SAIKIA
MR.D BANIA

8 MC/3353/2013
in MACApp./159/2013

MD.KASIMUDDIN
            Versus
THE NATIONAL INSURANCE CO. LTD. and
2 ORS.

MR.A RAHMAN

WITH
MACApp./159/2013 KASIMUDDIN

            Versus
THE NATIONAL INSURANCE CO. LTD. and
2 ORS.

MR.F K R AHMED
MR.M K HUSSAIN
MS.S Y AHMED

MS.R D MOZUMDARR-1
MS.C MOZUMDAR(R-1)
MS.P DAS(R-1)
MS.K DEKA(R-1)

WITH
MC/1475/2013
in MACApp./159/2013

KASIMUDDIN
            Versus
THE NATIONAL INSURANCE CO. LTD. and
2 ORS.

MR.F K R AHMED
MR.M K HUSSAIN
MS.S Y AHMED

9 MC/604/2014
IN MAC.APP. SL.NO. 207978,
FIXED

BIPLAB KANTI DEY,
            Versus
THE ORIENTAL INSURANCE CO. LTD. and
4 ORS,

MR.S C KEYAL
MS.P BARUAH

MR. R C PAUL
MS N RAJKONWAR

10 MC/173/2016
IN MAC.APP.SL.NO. 232841

SMT. KUNJA BARMAN and ANR
            Versus
THE UNITED INDIA INSURANCE CO. LTD.
and 2 ORS,

MS.A K CHOUDHURY
MR.M CHOUDHURY
MR.D CHOUDHURY
MR.T ALI

MRS.K DEKA(R-1)
MR.B K PURKAYASTHA(R-
1)

11 I.A./750/2016
WITH STAY PET.
in MACApp./267412/2015

MD. ALAM KHAN
            Versus
SMT SHUSHILA DEVI AGARWAL and 2
ORS.

MR.S R GOGOI
MR.P BORAH
MR.H BARUAH
MR.N K DEKA
MRSP R MAHANTA

WITH
MACApp./267412/2015
(Filing Number)

MD ALAM KHAN
            Versus
SMT SHUSHILA DEVI AGARWAL and 2
ORS

12 I.A.(Civil)/1674/2016
WITH STAY PET.
in MACApp./280392/2016

UNITED INDIA INSURANCE CO. LTD.
            Versus
BABUL BASUMATARY and 5 ORS,

MR.S S SHARMA
MS.L SHARMA
MR.B J MUKHERJEE
MRA SHARMA

MR. U K DUTTA (R6)
MR. K BORAH (R6)
MR. B KASHYAP (R6)

WITH
MACApp./280392/2016
(Filing Number)

UNITED INDIA INSURANCE COMPANY LTD
            Versus
BABUL BASUMATARY and 5 ORS

13 I.A.(Civil)/1836/2016
IN MAC.APP.SL.NO. 283793

PUNAKAN @ PHUKON BORO
            Versus
AFIYA KHATOON and 2 ORS

MR.S K GOSWAMI
MR.N BARMAN
MR.B K GOSWAMI
MR.R KATHKATIA

MR.A ACHARYA(R-3)
MS. M SAIKIA
MS. P BORTHAKUR

14 I.A.(Civil)/2118/2016
in MACApp./281029/2016

MD. ALA UDDIN LASKAR and 5 ORS,
            Versus
M/S SOUTH ASSAM LOGISTIC and 5 ORS,

MS.B SARMA MR.R GOSWAMI(R-3)
MS.M SAIKIA(R-3)
MS.P BORTHAKURR-3

WITH
MACApp./281029/2016
(Filing Number)

MD ALA UDDIN LASKAR and 5 ORS
            Versus
M/S SOUTH ASSAM LOGISTIC and 5 ORS

15 MACApp./342/2017
WITH LCR

NEW INDIA ASSURANCE CO. LTD.
            Versus
ABDUL KALAM and 5 ORS.

MR.R GOSWAMI
MS.M SAIKIA
MS.P BORSAIKIA

MS.U K PURKAYASTHA
MR.P K PURKAYASTHA
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16 MACApp./412/2017
WITH LCR

SRI HEMANTA DEKA
            Versus
THE NEW INDIA ASSURANCE CO. LTD
and 2 ORS

MR.D GOSWAMI
MR. S DEKA
MR. P DUTTA

MR.S P DAS(R-2)
MR.S DUTTA(Sr.Adv.)(R-1)
MR.S DUTTA(R-1)
MR.C SHARMA(R-1)
MS.P DAS(R-2)
MR.A DEKAR-2

17 MACApp./482/2017 ABDUR RAHMAN and 8 ORS
            Versus
THE REGIONAL MANAGER UNITED INDIA
INSURANCE CO. LTD and ANR

MR.A R AGARWALA
MD.K ALI
MS.R LAILA

MR. R C PAUL
MS N RAJKONWAR

18 MACApp./527/2017
WITH LCR

MRS SANTIPRIYA DOLEY BORI and 4 ORS
            Versus
M/S BHARATI AXA GENERAL INSURANCE
CO LIMITED and 3 ORS

MR.R BARUAH

19 MACApp./528/2017
WITH LCR

SMTI RAZIA BEGUM and 2 ORS
            Versus
THE NEW INDIA ASSURANCE CO. LTD
and 2 ORS

MS.S ROY
MS.J GOGOI
MR.U BHATTACHARJEE
MR.D C C PHUKAN

20 MACApp./594/2017
WITH LCR

THE NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SRI HAMEN DAS and ANR

MS.R D MOZUMDAR
MS.C MOZUMDAR

MR.U DAS
MR.D SHARMA

21 MACApp./618/2017 SMTI PRAMILA RAJBONGSHI
            Versus
MD UNISOR RAHMAN and 2 ORS

MR.D SARMAH
MR.B SINHA
MR.U K THAKURIA

MS. M CHOUDHURY
S MOCHAHARI
S MOCHAHARI
MS. M GAZLOO

22 I.A.(Civil)/2326/2017
WITH STAY PET.
in MACApp./299647/2017

UNITED INDIA INSURANCE CO. LTD.
            Versus
MST. TARA BANU and 6 ORS,

MR.A TALUKDAR
MS.L SHARMA
MR.K K BHATTA
MR.J JOHN

MR. S RAHMAN
MR. K H SAIKIA
MD M ISLAM
MS. M SAIKIA
MS. P BORTHAKUR

WITH
MACApp./299647/2017
(Filing Number)

UNITED INDIA INSURANCE CO. LTD
            Versus
MST TARA BANU and 6 ORS

23 I.A.(Civil)/3999/2017
CAVT. 1468/2017
in MACApp./614/2017

NEW INDIA ASSURANCE CO. LTD.
            Versus
RUBI ADITYA and 7 ORS.

MR.R GOSWAMI
MS.M SAIKIA
MS.P BORTHAKUR

MR. S K JAIN
MR. B K JAIN
MR. S BORA (R7, R8)
MR H K GOGOI (R5)
MR. S K PANDEY (R5)
MS. P C BARNALI NAIR
MS J RAJKUMARI (R7, R8)
MS. T GHOSH (R5)
FOR CAVEATOR
MS T BARUAH

WITH
MACApp./614/2017 NEW INDIA ASSURANCE CO. LTD.

            Versus
RUBI ADITYA and 7 ORS.

MR.R GOSWAMI
MS. P C BARNALI NAIR
MS.M SAIKIA
MS.P BORTHAKUR
FOR CAVEATOR

MR. S K JAIN
MR. B K JAIN
MR H K GOGOI (R5)
MR. S K PANDEY (R5)
MS. T GHOSH (R5)
MS T BARUAH

WITH
I.A.(Civil)/4000/2017
in MACApp./614/2017

NEW INDIA ASSURANCE CO. LTD.
            Versus
RUBI ADITYA and 7 ORS.

MR.R GOSWAMI
MS.M SAIKIA
MS.P BORTHAKUR

MR. S K JAIN
MR. B K JAIN
MS. P C BARNALI NAIR
FOR CAVEATOR
MS T BARUAH

24 CO/32/2018
in MACApp./603/2018

THE UNITED INDIA INSURANCE
COMPANY LTD
            Versus
SRI HARESWAR LAHKAR AND 4 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR. R GOSWAMI
MR. S C PANDIT

WITH
MACApp./603/2018 SRI HARESWAR LAHKAR

            Versus
THE UNITED INDIA INSURANCE CO. LTD.
and 4 ORS,

MR S PANDIT MS. R D MOZUMDAR
MR. R GOSWAMI
MS. M SAIKIA
MS. B BORA
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25 MACApp./447/2018 THE RELIANCE GENERAL INSURANCE CO.
LTD.
            Versus
SHRI PRATUL KALITA

MR. A J SAIKIA
MR. N N BHUYAN
MR. U K DUTTA
MR. B KAKATI
MR. K BORAH

MR J MOLLAH
MS. S P DAS

26 I.A.(Civil)/1228/2018
in MACApp./248/2018

UNITED INDIA INSURANCE CO. LTD.
            Versus
SRI KRISHNA SHIL @ BIKASH SHIL AND
ANR

MS. N MODI
MS. M CHOUDHURY
MR. S DUTTA
MR. C SHARMA
MS. S THAKURIA
MR. SIDHANT DUTTA

MR. M TALUKDAR (R1)
MR. A SHAKIL (R1)
MR. P C DAS (OP2)
MR. B HAZARIKA (OP2)

WITH
MACApp./248/2018 UNITED INDIA INSURANCE CO. LTD.

            Versus
SRI KRISHNA SHIL @ BIKASH SHIL and
ANR

MS. N MODI
MS. M CHOUDHURY
MR.M CHOUDHURY
MR. C SHARMA
MS. S THAKURIA
MR. SIDHANT DUTTA

MR. M TALUKDAR (R1)
MR. A SHAKIL (R1)
MR. P C DAS (OP2)
MR. B HAZARIKA (OP2)

WITH
I.A.(Civil)/1229/2018
in MACApp./248/2018

UNITED INDIA INSURANCE CO. LTD.
            Versus
SRI KRISHNA SHIL @ BIKASH SHIL and
ANR

MS. N MODI
MS. M CHOUDHURY
MR. C SHARMA
MS. S THAKURIA
MR. SIDHANT DUTTA

27 I.A.(Civil)/1911/2018
in MACApp./489/2018

MUSSTT. RAHIMA KHATUN
            Versus
THE BRANCH MANAGER , UNITED INDIA
INSURANCE CO. LTD

MR A ALI
MS K LAHKAR
MS. A MAHANTA
MS. M KHATUN

MR H BURAGOHAIN
MR S S SHARMA
MS L SHARMA
MR. B J MUKHERJEE

WITH
MACApp./489/2018 MUSSTT RAHIMA KHATUN

            Versus
THE BRANCH MANAGER UNITED INDIA
INSURANCE CO. LTD

MR A ALI
MS K LAHKAR
MS. A MAHANTA
MS. M KHATUN

MR H BURAGOHAIN
MR S S SHARMA
MS L SHARMA
MR. B J MUKHERJEE

28 I.A.(Civil)/3435/2018
in MACApp./862/2018

SRI JINTU BORA @ JINTO BORAH
            Versus
SRI NIKESH GATTANI AND 2 ORS

MR. R Deka
MS. P DAS
MS P MISHRA

MR. P HAZARIKA (R3)
MR R K MOUR (R1, R2)
MR P DAS (R1, R2)
MR. H S BORAH (R3)
MR D SAIKIA (R3)

WITH
MACApp./862/2018 SRI JINTU BORA @ JINTO BORAH

            Versus
SRI NIKESH GATTANI AND 2 ORS

MR. R Deka
MS. P DAS
MS P MISHRA

MR. P HAZARIKA (R3)
MR R K MOUR (R1, R2)
MR P DAS (R1, R2)
MR. H S BORAH (R3)
MR D SAIKIA (R3)

29 CO/3/2019
CAVT. 179/2018, WITH LCR
in MACApp./200/2018

SMTI UJJALA PAUL AND 2 ORS
            Versus
I.C.I.C.I. LOMBARD GEN. INS. CO. LTD

MR D MONDAL
MR. P SARMA

WITH
MACApp./200/2018
CAVT. NO. 0179/2018

ICICI LOMBARD GENERAL INSURANCE
COMPANY LTD
            Versus
SMTI UJJALA PAUL

MR. R GOSWAMI
MS. M SAIKIA
MS. P BORTHAKUR

MR D MONDAL
MR. P SARMA
MR. C BHATTACHARYYA
(R4)
FOR CAVEATOR

WITH
I.A.(Civil)/1050/2018
in MACApp./200/2018

ICICI LOMBARD GENERAL INSURANCE
COMPANY LTD
            Versus
SMTI UJJALA PAUL

MR. R GOSWAMI
MS. M SAIKIA
MS. P BORTHAKUR

MR D MONDAL
MR. P SARMA
FOR CAVEATOR

30 I.A.(Civil)/390/2019
in MACApp./744/2018

SRI SATYA MURLI AND 2 ORS.
            Versus
ORIENTAL INSURANCE CO. LTD.

MR. A R AGARWALA MS R D MAZUMDAR

WITH
MACApp./744/2018 ORIENTAL INSURANCE COMPANY LTD.

            Versus
SRI SATTYA MURALI AND 4 ORS

MS. R D MOZUMDAR
MR. S P SHARMA
MS. C MOZUMDAR

31 I.A.(Civil)/398/2019
in MACApp./817/2018

SATYA MURLI
            Versus
ORIENTAL INSURANCE CO. LTD.

MR. A R AGARWALA MS R D MAZUMDAR
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WITH
MACApp./817/2018 ORIENTAL INSURANCE COMPANY LTD

            Versus
SRI SATTYA MURALI AND 2 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

32 I.A.(Civil)/399/2019
in MACApp./464/2018

ANUWARA BEGUM AND 2 ORS.
            Versus
THE NATIONAL INSURANCE CO. LTD.

MR. A R AGARWALA MS R D MAZUMDAR

WITH
MACApp./464/2018 THE NATIONAL INSURANCE COMPANY

LIMITED
            Versus
ANUWARA BEGUM and 3 ORS

MS. R D MOZUMDAR
MS. C MOZUMDAR

MR. A R AGARWALA (R 1-
3)
MR. S BARMAN(R-4)
MD. K ALI (R-1) (MA)
MS. R LAILA(R-1)
MS. A SARMA(R-4)

HEARING

33 MACApp./51/2009
WITH LCR

PHOOL BHANU BEGUM
            Versus
SRI UDHAN SINGH and ORS

MR.P J PHUKAN
MSA B PHUKAN

MR.S DUTTA

34 MACApp./65/2013
WITH LCR 2 FILES

NEW INDIA ASSURANCE CO. LTD.,
            Versus
SMTI PUTULI KALITA and ANR,

MR.R GOSWAMI
MR.I ALAM
MR.B S GOSWAMI

35 MACApp./282/2013
WITH LCR 2 FILES

BIPIN CH. DEKA
            Versus
UNITED INDIA INSURANCE CO. LTD. and
ANR.

MR.A KHANIKAR
MR.B KALITA

MS.R D MOZUMDAR
MS.N SARMA

36 MACApp./304/2013
WITH LCR

UNITED INDIA INSURANCE CO. LTD.
            Versus
SMTI ANUPAMA BORAH and 6 ORS

MR.R K BHATRA
MRS.A BORAH
MR A SAIKIA

MS.N MODI
MR.S BANIK(R-1)
MR.S K ROY
MR.H GUPTA(R-1)
MR.S DUTTA
MR.C SHARMA

37
WITH
MACApp./297/2013 UNITED INDIAN INSURANCE CO. LTD.,

            Versus
ANUPAMA BORAH and 6 ORS,

MR.R K BHATRA
MRS.A BORAH
MR A SAIKIA

P CHOUDHURY
MS. P BARUAH

38 MACApp./321/2013
WITH LCR

NATIONAL INSURANCE CO LTD
            Versus
SANTANA GOSWAMI and ORS

MR.R K BHATRA
MS.P HUJURI
MRS.A BORAH
MR A SAIKIA

MR.M DUTTA
MD.A KHAN
MRM RAHMAN(R-4&5)
MS.S DAS(R-4&5)
MRMIJANUR RAHMAN

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/02/2019
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. S P SINGH YADAV 27-11-2018 To 28-02-2019
2) MR. S CHAMARIA 03-01-2019 To 19-04-2019
3) MISS. M DAS 25-01-2019 To 28-02-2019
4) MR. H R KHAN 01-02-2019 To 11-02-2019
5) MR. P KHATANIAR 04-02-2019 To 12-02-2019
6) MR. B P SINHA 04-02-2019 To 12-02-2019
7) MRS. A BHATTACHARYYA 04-02-2019 To 28-02-2019
8) MR H GUPTA 07-02-2019 To 12-02-2019
9) MR. K K PARASAR 07-02-2019 To 11-02-2019
10) MR H S KALSI 06-02-2019 To 17-02-2019
11) MS R S SADIAL 06-02-2019 To 17-02-2019
12) MS P SINGHA 06-02-2019 To 17-02-2019
13) MR. A THAKUR 05-02-2019 To 12-02-2019
14) MR. D BORAH 05-02-2019 To 25-02-2019
15) MR. A C SARMA 11-02-2019 To 11-02-2019
16) MR H R CHOUDHURY 11-02-2019 To 12-02-2019
17) MR. R J BORDOLOI 08-02-2019 To 09-03-2019
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18) MR. M K MAJUMDAR 08-02-2019 To 12-02-2019
19) MR. R K D CHOUDHURY 08-02-2019 To 11-02-2019
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